List of cases which were e-filed during the month of October 2021

S.No Court District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

SH. BHARAT] CS COMM-3881/21  [[CICI VS. POONAM DEEPAK 0818030800  [induslegalia@gmail.com 01.10.2021  [30.09.2021
PRASHAR, DISTRICT] [KAUSHIK
JUDGE
(COMMERCIAL
COURT)-01 - - -
(w.e.f - 20.07.2021) CS COMM-3882/21 [ICICI VS. AVINASH|DEEPAK 0818030800  [induslegalia@gmail.com 01.10.2021  [30.09.2021
SHARMA KAUSHIK
ICS COMM-3888/21  [ICICI VS. SHIV KJUMAR|DEEPAK 0818030800  [induslegalia@gmail.com 01.10.2021  [30.09.2021
MEENA KAUSHIK
CS COMM-3886/21 [ICICI VS. ANAND KRJ/DEEPAK 0818030800  [induslegalia@gmail.com 01.10.2021  [30.09.2021
SINGH KAUSHIK
ICS COMM-3885/21  [ICICI VS. K.K. VENU IDEEPAK 0818030800  [induslegalia@gmail.com 01.10.2021  [30.09.2021
KAUSHIK
CS COMM-3884/21 [ICICI VS. RACHNA [DEEPAK 0818030800  [induslegalia@gmail.com 01.10.2021  [30.09.2021
KAUSHIK
CS COMM-3883/21 [ICICI VS. 3J TRAVELDEEPAK 0818030800  [induslegalia@gmail.com 01.10.2021 30.09.2021
SERVICES LTD. KAUSHIK
ICS COMM-3906/21 [ICICI VS. SHYAMVEER|DEEPAK 0818030800 [induslegalia@gmail.com 04.10.2021  |01.10.2021
SINGH IKAUSHIK




S.No Court District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of
Respondent Name Nobile Registration filing

Number

CS COMM-3907/21  [ICICI VS. OM PRAKASH [DEEPAK 0818030800  [induslegalia@gmail.com 04.10.2021  |01.10.2021
KAUSHIK
CS COMM-4004/21 [ICICI BANK S. ROHITIDEEPAK 0818030800  finduslegalia@gmail.com 08.10.2021  07.10.2021
SINGH KAUSHIK
CS COMM-4064/21 |ROHIT KHOSLA  VSJARVIND 0810680082  [kumar_arvindkaku@yahoo.in [09.10.2021  |08.10.2021
K.M.K EVENTIKUMAR
IMANAGEMENT
ICS COMM-4120/21  [ICICI BANK VS. SHASHIDEEPAK 0818030800  [induslegalia@gmail.com 12.10.2021 11.10.2021
MISHRA KAUSHIK
CS COMM-4120/21  [ICICI BANK VS. SHASHIDEEPAK 0818030800  [induslegalia@gmail.com 12.10.2021 11.10.2021
IMISHRA KAUSHIK
ICS COMM-4236/21  [ICICI BANK VS|DEEPAK 0818030800 [induslegalia@gmail.com 22.10.2021  [21.10.2021

IAFFLIGENT SERVICES |[KAUSHIK

CS COMM-4243/21 [ICICI BANK VS. AJAY|DEEPAK 0818030800  [induslegalia@gmail.com 22.10.2021  [21.10.2021
SINGH RAJPUT IKAUSHIK

ICS COMM-4237/21  [ICICI BANK VS./DEEPAK 0818030800 [induslegalia@gmail.com 22.10.2021  [21.10.2021
[PRIYANKA NONIA [KAUSHIK

ICS COMM-4244/21  [ICICI BANK VS./DEEPAK 0818030800  [induslegalia@gmail.com 22.10.2021  [21.10.2021

IMOHD.SHAHID KAUSHIK
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CS COMM-4239/21  [ICICI BANK VS. ARVINDIDEEPAK 0818030800  [induslegalia@gmail.com 22.10.2021  [21.10.2021
[UPDADHYAY [KAUSHIK
CS COMM-4238/21  [ICICI BANK VS|CHETNA 0810080772  punitbhalla@gmail.com 22.10.2021  [21.10.2021
VHANESHWAR SINGH |BHALLA
ICS COMM-4240/21 [ICICI BANK VS. ANKUR|ICHETNA 0810080772  punitbhalla@gmail.com 22.10.2021  [21.10.2021
[BANSAL IBHALLA
ICS COMM-4241/21  [ICICI BANK VS. KUNALICHETNA 0810080772  [punitbhalla@gmail.com 22.10.2021  [21.10.2021
SINGH BHALLA
ICS COMM-4242/21 [I[CICI BANK VS. ANILCHETNA 0810080772  punitbhalla@gmail.com 22.10.2021  [21.10.2021
KUIMAR IBHALLA
2 ISH. RAJNEESH|CENTRAL [CS ICICI BANK Vs AADIDEEPAK 0818030800  [induslegalia@gmail.com 01-10-2021  [30-09-2021
KUMAR GUPTA DJ (COMM)/3862/2021 [SHHAKTI TEXTILES [KAUSHIK(P),
COMMERCIAL
COURT, THC
ICS ICICI BANK Vs RAJATIDEEPAK 0818030800  [induslegalia@gmail.com 01-10-2021  [30-09-2021
(COMM)/3863/2021 [PUGALIA KAUSHIK(P),
ICS ICICI BANK Vs NAJRUIDEEPAK 0818030800  [induslegalia@gmail.com 01-10-2021  [30-09-2021
(COMM)/3864/2021 [ISLAM KAUSHIK(P),
CS PRAN NATH MEHTA VsSunil kumar(P), (9811297244 rsprempaulahuja@gmail.com [08-10-2021 [07-10-2021
(COMM)/3996/2021 [M/S CRI LIMITED
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ICS [ICICI BANK VSIDEEPAK 0818030800 [induslegalia@gmail.com 08-10-2021  |07-10-2021
(COMM)/3997/2021 [RAVINDER KUMAR KAUSHIK(P),
CS ICICI BANK Vs BHARTI [CHETNA 0818280772  [PUNEETBHALLA@GMAIL.CQo09-10-2021  [08-10-2021
(COMM)/4032/2021 BHALLA(P),
CS ICICI BANK Vs BALAJIDEEPAK 0818030800  [induslegalia@gmail.com 12-10-2021  [11-10-2021
(COMM)/4107/2021 [TRADING COMPANY [KAUSHIK(P),
IOMP (0] COMMIBANSAL CREDITS LTDPRINCE JAIN(P)[9953758528 PRINCEJAINROP@GMAIL.C(18-10-2021  [16-10-2021
1462/2021 VS NITESH DAS AND|

(OTHERS
CS ICICI BANK Vs DEEPAKIDEEPAK 0818030800 [induslegalia@gmail.com 22-10-2021  [21-10-2021
(COMM)/4227/2021 [KUMAR [KAUSHIK(P),
CS [CICI BANK VSDEEPAK 0818030800 [induslegalia@gmail.com 22-10-2021  [21-10-2021
(COMM)/4228/2021 [MANMOHAN KAUSHIK(P),

CHANDOLA
ICS ICICI BANK Vs HARICHETNA 0818280772  PUNEETBHALLA@GMAIL.C(J22-10-2021  [21-10-2021
(COMM)/4229/2021 |PRAKASH BHALLA(P),
CS ICICI BANK Vs BHARAT [DEEPAK 0818030800  [induslegalia@gmail.com 22-10-2021  [21-10-2021
(COMM)/4230/2021 [KAUSHIK(P),




S.No Court District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

ICS CANARA BANK|Vandana 0810092257  |[phatiaandcompany1@gmail.cof22-10-2021  [21-10-2021
(COMM)/4231/2021 |[ERSTWHILE SYNDICATE/Bhatia(P),
[BANK Vs HONEY]
KHURANA
CS IM/S WADHWAIKUL BHUSHAN|9891394456  [shivamoffice@gmail.com 28-10-2021  [27-10-2021
(COMM)/4376/2021 [TEXTILES VS M/S BALAKIGAKKHAR (P)
INATH TEXTILES
CS ICICI BANK LTD VSCHETNA 0818280772  [PUNEETBHALLA@GMAIL.CO29-10-2021  [28-10-2021
(COMM)/4407/2021 WPJYOTI VERMA IBHALLA(P),
3 SH. PAWAN KR, CENTRAL [CS(COMM) ICICI BANK LTD. V/S ISH. DEEPAK(9818030800 [induslegalia@gmail.com 01.10.2021  [30.09.2021
JAIN, DISTRICT] 3865/2021 IM/S RM DISTRIBUTORS [KAUSHIK
JUDGE,
(COMMERCIAL
COURT)-03, TIS
HAZARI COURT,
DELHI
ICS(COMM) ICICI BANK LTD. V/SISH. DEEPAK(9818030800 [induslegalia@gmail.com 01.10.2021  [30.09.2021
3866/2021 RAKESH KATHURIA [KAUSHIK
ICS(COMM) ICICI BANK LTD. V/S S.K{SH. DEEPAK(9818030800 [induslegalia@gmail.com 01.10.2021  [30.09.2021
3867/2021 [HOSIERY [KAUSHIK
ICS(COMM) ICICI BANK LTD. V/S|SH. DEEPAK9818030800 [induslegalia@gmail.com 04.10.2021  [01.10.2021
3000/2021 PUSHPENDRA KAUSHIK




S.No Court District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of
Respondent Name Nobile Registration filing

Number

CS(COMM) IM/S SUNRISE FREIGHT |[SH. MANISH[9810055591  [manishkohliandcompany@gmgo5.10.2021  [04.10.2021
3964/2021 [FORWARDERS PVT. LTDJKOHLI

V/S

M/S PIANA IMPROTS]

PVT. LTD. & ORS.
ICS(COMM) IM/S ASSOCIATES NON-DR. ASHUTOSH [9811458816 dr.ashutoshadv@gmail.com [06.10.2021 [05.10.2021
3971/2021 WOVENS V/S

RAKESH AGGARWAL,)

[PROP. NIDHI

SALES CORPORATION
ICS(COMM) ICICI BANK LTD. V/S [SH. DEEPAK(9818030800 [induslegalia@gmail.com 08.10.2021  [07.10.2021
11011/2021 RINKU [KAUSHIK
ICS(COMM) ICICI BANK LTD. V/SISH. DEEPAK(9818030800 [induslegalia@gmail.com 00.10.2021  08.10.2021
1042/2021 IATUL SHARMA KAUSHIK
ICS(COMM) ICICI BANK LTD. V/S [MS. CHETNA/0818280772  |PUNITBHALLA@GMAIL.COM09.10.2021  [08.10.2021
1043/2021 BRIJESH IBHALLA

[KUMAR TIWARI
CS(COMM IANIL JAIN V/SSH. PRAMOD[9810778007 [Pramodksinghal@gmail.com [11.10.2021 00.10.2021
1083/2021 UJITENDER KUMAR & IKUMAR

IANR. ISINGHAL
ICS(COMM) ICICI BANK LTD. V/SISH. DEEPAK9818030800 [induslegalia@gmail.com 12.10.2021 11.10.2021
1121/2021 PEEYUSH KAUSHIK

GARMENTS
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ICS(COMM) ICICI BANK LTD. V/S [SH. DEEPAK[9818030800 [induslegalia@gmail.com 12.10.2021  [11.10.2021
1122/2021 [PUNIKANTA [KAUSHIK

SINGH AHEIBAM
ICS(COMM) ICICI BANK LTD. V/S|SH. DEEPAK9818030800 [induslegalia@gmail.com 12.10.2021 11.10.2021
4123/2021 INARESH PAL KAUSHIK
ICS(COMM) RAVI KANT CHANDHOKISH. VASDEV|9891668321 lalwani.vasdev@gmail.com 16.10.2021 12.10.2021
1144/2021 V/S LALWANI

IM/S S.K. SYSTEMS PVT.

LTS. & ANR.
(OMP(I)(COMM) M/S HDB FINANCIALSH. RAHUL8376049807 [advocateashok.i@gmail.com [18.10.2021  [16.10.2021
1463/2021 SERVICES LTD. V/S [BHARDWAJ

HITESH SACHDEVA &

JANR.
ICS(COMM) ICICI BANK LTD. V/S [SH. DEEPAK(9818030800 [induslegalia@gmail.com 22.10.2021 21.10.2021
11220/2021 [PRADEEP GOSWAMI [KAUSHIK
ICS(COMM) ICICI BANK LTD. V/S [SH. DEEPAK(9818030800 [induslegalia@gmail.com 22.10.2021 21.10.2021
1221/2021 [KAPIL KUMAR [KAUSHIK

[KAKKAR
ICS(COMM) ICICI BANK LTD. V/S [SH. DEEPAK9818030800 [induslegalia@gmail.com 22.10.2021 21.10.2021
1222/2021 GAURAV WADHWA KAUSHIK




S.No

Court

District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

CS(COMM) iCICI BANK LTD. V/S MS. CHETNA0818280772  |PUNITBHALLA@GMAIL.COM22.10.2021  [21.10.2021
1224/2021 JOSEPH MATHEW IBHALLA
ICS(COMM) IASHA RAM & SONS PVT.SH. SACHIN873586359 [SKJAINADVOCATE9@GMAIL}22.10.2021 21.10.2021
4225/2021 LTD.V/S KUMAR JAIN
SHREE KRISHANA]
[KANISHK FOOD
PRODUCT & ORS.
IOMP(I)(COMM) M/S MITTAL FINSECMS. LAVIKAQ971170800  [lavikagupta2oog@gmail.com [26.10.2021  [25.10.2021
1472/2021 PVT. LTD. V/S GUPTA
RAJIV KUMAR
ICS(COMM) S N ELECTEL PVT. LTD.SH. ANANT[9312401165 bhushan_anant@hotmail.com [30.10.2021  [30.10.2021
1424/2021 IV/S ARTEMIS BHUSHAN
[ELECTRICALS LTD.
ICS(COMM) M/S GIRNARSOFTISH. LALITj9717391663 LALITPANDEY @GMAIL.COM|30.10.2021  |30.10.2021
1425/2021 IAUTOMOBILES PVT|PANDEY
LTD.
V/S PALWINDER SINGH]
SANDEITT
4 IMS NISHA SAXENA,/CENTRAL [CS ICICI BANK Vs FAB DEEPAK 0818030800 [induslegalia@gmail.com 01-10-2021  [25-09-2021
DISTRICT JUDGE, (COMM)/3894/2021 KAUSHIK(P),
COMMERCIAL
ICOURT-04
ICS ICICI BANK LTD Vs RSIDEEPAK 0818030800  [induslegalia@gmail.com 01-10-2021  [24-09-2021
(COMM)/3895/2021 |[COMPONENTS ANDIKAUSHIK(P),
TOOLS
CS DEFMACRO SOFTWAREANKUR 0654592881  JANKUR.SANGAL@KHAITAN(01-10-2021  [27-09-2021
(COMM)/3893/2021 [PRIVATE LIMITED VSsSANGAL(P),

IMR MOHAMMAD SALIM;

CLEARMYTAX
QONSITI TANTS
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ICS [ICICI BANK VSIDEEPAK 0818030800  [induslegalia@gmail.com 04-10-2021  [25-09-2021
(COMM)/3908/2021 [SURINDER SINGH [KAUSHIK(P),
ICS ICICI BANK Vs ROHITPRASHANT 0818030800  [induslegalia@gmail.com 08-10-2021  [07.10.2021
(COMM)/4021/2021 |KHARE KUMAR(P),
ICS ICICI BANK Vs SANJAY[PRASHANT 0818030800  [induslegalia@gmail.com 00-10-2021  [17-10-2021
(COMM)/4078/2021 [KUMAR KUMAR(P),
ICS ICICI BANK VSPRASHANT 0818030800  [induslegalia@gmail.com 12-10-2021  |09-10-2021
(COMM)/4138/2021 [KAMLESHWAR KUMAR(P),
CS ICICI BANK Vs VIJAY PALICHETNA 081828772 punitbhalla@gmail.com 21-10-2021  [13-09-2021
(COMM)/4216/2021 IBHALLA(P),
ICS ICICI BANK Vs HARSH|CHETNA 081828772 punitbhalla@gmail.com 21-10-2021  [05-10-2021
(COMM)/4215/2021 [TRIPATHI IBHALLA(P),
ICS ICICI BANK Vs UZORMAICHETNA 081828772 punitbhalla@gmail.com 21-10-2021  [04-10-2021
(COMM)/4214/2021 |[MARTINN DUKWE IBHALLA(P),
ICS ICICI BANK Vs ROHITICHETNA 081828772 punitbhalla@gmail.com 21-10-2021  [04-10-2021
(COMM)/4211/2021 [SHARMA [BHALLA(P),
ICS ICICI BANK VSICHETNA 081828772 punitbhalla@gmail.com 21-10-2021  [04-10-2021
(COMM)/4212/2021 [DEEPSOUNDS BHALLA(P),

ENTERTAINMENT PVT]

LTD THROUGH ITS]

NIRECTOR SITNETANSEITT
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ICS [ICICI BANK Vs DEENU [CHETNA 081828772 punitbhalla@gmail.com 21-10-2021  [14-10-2021
(COMM)/4213/2021 BHALLA(P),
ICS JAYSON INDUSTRIES Vs 0811081980 @WRBINDIA.COM 22-10-2021  [19-10-2021
(COMM)/4258/2021 [SWASTIK INDUSTRIES
ICS ICICI BANK Vs VIPINDEEPAK 0818030800 [INDUSLEGALIA@GMAIL.CON22-10-2021  [20-10-2021
(COMM)/4260/2021 [KHURANA KAUSHIK(P),
ICS (COMM)-ICICI BANK LTD. VS/DEEPAK 0818030800 [INDUSLEGALIA@GMAIL.CON27-10-2021  [26-10-2021
1373/2021 JITENDER [KAUSHIK(P),
CS IM/S TRANSTEKIPANKAJ 0058732424  [ROY.PANKAJ@YAHOO.CO.IN|29-10-2021  [21-10-2021
(COMM)/4423/2021 [INFOWAYS PVT LTD VSKUMAR(P),
SATENDER KUMAR|
BHATI
ICS ICICI BANK Vs SHRICHETNA 081828772 punitbhalla@gmail.com 30-10-2021  [11-10-2021
(COMM)/4456/2021 [CHAND IBHALLA(P),
ICS ICICI BANK Vs VINEET [CHETNA 081828772 punitbhalla@gmail.com 130-10-2021  [12-10-2021
(COMM)/4457/2021 IBHALLA(P),
ICS ICICI BANK Vs DEEPAKICHETNA 081828772 punitbhalla@gmail.com 30-10-2021  [12-10-2021
(COMM)/4454/2021 [KUMAR [BHALLA(P),
5 SH. ASHWANIICENTRAL |CSCOMM - 3855/21 [ICICI BANK LTD V/SDEEPAK 0818050800  [Induslegalia@gmail .com 01.10.2021 01.10.2021

KUMAR SARPAL,| PANKAJ KR JHA KAUSHIK

DISTRICT JUDGE,

COMMERCIAL

COTTRT-n=
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CS COMM - 3852/21 [[CICI BANK LTD V/S M/SIDEEPAK 0818050800 [Induslegalia@gmail . 01.10.2021  [01.10.2021
[FLOW TECH [KAUSHIK

CS COMM - 3853/21 [ICICI BANK LTD V/SIDEEPAK 0818050800  [[nduslegalia@gmail .com 01.10.2021  |01.10.2021
RITESH KR PANDEY [KAUSHIK

CS COMM - 3847/21 [ICICI BANK LTD V/SDEEPAK 0818050800  [[nduslegalia@gmail .com 01.10.2021  |01.10.2021
[HIRA SINGH RAWAT KAUSHIK

ICS COMM - 3848/21 [ICICI BANK LTD V/SIDEEPAK 0818050800  [[nduslegalia@gmail .com 01.10.2021 01.10.2021
INIPUN GUPTA [KAUSHIK

CS COMM - 3850/21 [I[CICI BANK LTD V/SDEEPAK 0818050800  [[nduslegalia@gmail .com 01.10.2021  [01.10.2021
[PRAMOD KR PANDIT KAUSHIK

ICS COMM - 3851/21 [ICICI BANK LTD V/SIDEEPAK 0818050800 [[nduslegalia@gmail .com 01.10.2021  |01.10.2021
IVIPUN SRIVASTAVA [KAUSHIK

ICS COMM - 3902/21 [ICICI BANK LTD V/SIDEEPAK 0818050800  [Induslegalia@gmail .com 04.10.2021  [04.10.2021
[RAKESH SINGH [KAUSHIK

OMP (I) COMM -M/S ECL FIN LTD V/SRAHUL 8376049807 [advocateashok.1i@gmail.com [05.10.2021  [05.10.2021

1455/21 KHANDEWAL PROJECTS[BHARDWAJ

ICS COMM - 4013/21 [ICICI BANK LTD V/SIDEEPAK 0818050800  [Induslegalia@gmail .com 08.10.2021  [08.10.2021
SANDEEPKR KAUSHIK
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CS COMM - 4015/21 [ICICI BANK V/SIDEEPAK 0818050800  [[nduslegalia@gmail .com 08.10.2021  [08.10.2021
SANJAY [KAUSHIK

CS COMM - 4017/21 [ICICI BANK LTD V/SIDEEPAK 0818050800  [[nduslegalia@gmail .com 08.10.2021  08.10.2021
RAVINDER [KAUSHIK

CS COMM - 4018/21 [[CICI BANK LTD V/SDEEPAK 0818050800  [[nduslegalia@gmail .com 08.10.2021  [08.10.2021
SANDDEP KR KAUSHIK

ICS COMM - 4067/21 [ICICI BANK LTD V/SIDEEPAK 0818050800  [[nduslegalia@gmail .com 00.10.2021  09.10.2021
SURJIT SINGH [KAUSHIK

CS COMM - 4070/21 [ICICI BANK LTD V/SICHETNA 00.10.2021  [09.10.2021
[DEEPAK IBHALLA

CS COMM - 4071/21 [ICICI BANK LTD V/SICHETNA 00.10.2021  [09.10.2021
IVANITA RANDHAWA IBHALLA

ICS COMM - 4096/21 [ICICI BANK LTD V/SICHETNA 11.10.2021 11.10.2021
IMADHURIMA IBHALLA
IMUKHOPADHYA

ICS COMM - 4097/21 [ICICI BANK LTD V/SICHETNA 11.10.2021 11.10.2021
RANCY THOMAS|BHALLA
GUNASEELAN

ICS COMM - 4117/21 [ICICI BANK LTD V/SIDEEPAK 0818050800  [Induslegalia@gmail .com 12.10.2021 12.10.2021
IANSAR TRADERS KAUSHIK




S.No Court District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of
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CS COMM - 4118/21 [ICICI BANK LTD V/SDEEPAK 0818050800  [Induslegalia@gmail .com 12.10.2021  [12.10.2021
RANJAN KR KAUSHIK
ICS COMM - 4252/21 [ICICI BANK LTD V/SIDEEPAK 0818050800  [[nduslegalia@gmail .com 22.10.2021  [22.10.2021

RICHAPAL JAKHAR KAUSHIK

ICS COMM - 4251/21 [ICICI BANK LTD V/SIDEEPAK 0818050800  [[nduslegalia@gmail .com 22.10.2021  [22.10.2021
IANUJ KUMAR KAUSHIK

ICS COMM - 4253/21 [ICICI BANK LTD V/SICHETNA 0810080772  [PUNITBHALLA@GMAIL.COM22.10.2021 22.10.2021
HEMANT KR BHALLA

CS COMM - 4254/21 [ICICI BANK LTD V/SICHETNA 0810080772  [PUNITBHALLA@GMAIL.COM22.10.2021 22.10.2021
BRAJENDRA SINGH|BHALLA
RAJPOOT

CS COMM - 4255/21 [ICICI BANK LTD V/SICHETNA 0810080772 [PUNITBHALLA@GMAIL.COM22.10.2021 22.10.2021
IAMIT NAGAR IBHALLA

ICS COMM - 4256/21 [ICICI BANK LTD V/SICHETNA 0810080772 [PUNITBHALLA@GMAIL.COM22.10.2021 22.10.2021

[KOLLOL BARAN NATH |[BHALLA

OMP (I) COMM -M/S MITTAL FIN P LTD[LAVIKA GUPTA 26.10.2021 26.10.2021
1477/21 IV/S SHEETAL PRASAD
ICS COMM - 4360/21 |PAWAN KR JINDAL V/SPRASHANT 0011467671 27.10.2021 27.10.2021

SURENDER SHARMA SINGH
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CS COMM - 4429/21 [ICICI BANK LTD V/S 0810080772 |PUNITBHALLA@GMAIL.COM30.10.2021  [30.10.2021
IMOHD MOHSIN BHALLA
OMP (I) COMM —TATA CAPITAL FIN V/S|S P RANA 09053455007  [SPRANA2013.SR@GMAIL.COl30.10.2021  [30.10.2021
1489/21 DEEPAK THAPLIYAL
OMP (I) COMM —TATA CAPITAL FIN V/S|S P RANA 0053455007  |[SPRANA2013.SR@GMAIL.COIJ01.11.2021 01.11.2021
1494/21 JAITN RAJKUMAR
ICS COMM - 4501/21 [ICICI BANK LTD V/SIDEEPAK 0818050800  [[nduslegalia@gmail .com 01.11.2021 01.11.2021
INEETU SHARMA [KAUSHIK
ICS COMM - 4614/21 [ICICI BANK LTD V/SICHETNA 0810080772  [PUNITBHALLA@GMAIL.COM09.11.2021 09.11.2021
SUMIT [BHALLA
ICS COMM - 4615/21 [ICICI BANK LTD V/SICHETNA 0810080772 [PUNITBHALLA@GMAIL.COM09.11.2021 09.11.2021
[POOJA THAKUR [BHALLA
CS COMM - 4617/21 [ICICI BANK LTD V/SICHETNA 0810080772  [PUNITBHALLA@GMAIL.COM09.11.2021 09.11.2021
SACHIN ANAND BHALLA
CS COMM - 4618/21 [ICICI BANK LTD V/SICHETNA 0810080772  |PUNITBHALLA@GMAIL.COMo09.11.2021 09.11.2021
IMOHAN LAL KHATRI [BHALLA
6 ISH. MANMOHANICENTRAL |CS COM 3933/2021 [ICICI BANK VSIDEEPAK 0818030800 [INDUSLEGALIA@GMAIL.CONo5-10-2021  [30-09-2021
SHARMA, DISTRICT] [DROAMERS KAUSHIK
JUDGE(COMMERCIA [EXPERIENTIAL
L.)-06, CENTRAL [HOSPILITY LTD.

ofDate of e-




S.No

Court

District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

ICS COM 3932/2021 [ICICI BANK VS PRNSHU [DEEPAK 0818030800 [INDUSLEGALIA@GMAIL.CONo5-10-2021  [30-09-2021
[KAUSHIK
ICS COM 3930/2021 [ICICI BANKIDEEPAK 0818030800 [INDUSLEGALIA@GMAIL.CONo5-10-2021  [30-09-2021
LTD.TANWEER AHMAD |[KAUSHIK
ICS COM 3929/2021 [ICICI BANK VS MUEBLES|DEEPAK 0818030800 [INDUSLEGALIA@GMAIL.CONo5-10-2021  [30-09-2021
WORLD [KAUSHIK
ICS COM 3927/2021 [ICICI BANK VS SUDESH [PRASHANT 0818030800 [INDUSLEGALIA@GMAIL.CONo5-10-2021  [30-09-2021
KUMAR ADV
ICS COM 3923/2021 [ICICI BANK VSIDEEPAK 0818030800 [INDUSLEGALIA@GMAIL.CONo5-10-2021  [30-09-2021
IABHISHEK CHAUHAN [KAUSHIK
ICSCOM 4082/2021 [ICICI BANK VS RAVIPRASHANT 0818030800 [INDUSLEGALIA@GMAIL.CON09-10-2021  |07-10-2021
[KUMAR ARYA IKUMAR ADV
ICS COM 4087/2021 [ICICI BANK VSIPRASHANT 0818030800 [INDUSLEGALIA@GMAIL.CON11-10-2021 08-10-2021
[PARMESHWARI [KUMAR ADV
ICS COM 4081/2021 [ICICI BANK VS SANJEEVIPRASHANT 0818030800 [INDUSLEGALIA@GMAIL.CON09-10-2021 |07-10-2021
[KUMAR [KUMAR ADV
ICS COM — 4124/2021 [[CICI BANK VS MOHD.PRASHANT 0818030800 [INDUSLEGALIA@GMAIL.CON12-10-2021  [11-10-2021
INAZEEM IKUMAR ADV




S.No

Court

District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

ICS COM 4125/2021  [ICICI BANK VS DALBIR[PRASHANT 0818030800 [INDUSLEGALIA@GMAIL.CON12-10-2021  [11-10-2021
SINGH [KUMAR ADV
CS COM 4337/2021 [ICICI BANK VS JAICHETNA 0818280772  |PUNITBHALLA@GAIL.COM [25-10-2021 [08-10-2021
BHAGWAN BHALLA
ICS COM 4336/2021 [ICICI BANK VS TARUN|ICHETNA 0818280772  |PUNITBHALLA@GAIL.COM [25-10-2021  [09-10-2021
SINGH AZAD BAHLLA
7 SH. DINESH BHATT ,West ICS (COMM)/501/2021[SIEGENTA INDIAJAtul 0811169087 atul @atulnagarajan.in 25-10-2021  [23-10-2021
DJ (COMMERCIAL PRIVATE LIMITED VsNagarajan(P),
COURT)-01 INAVI AHUJA
8 |SH. GURDEEPWEST CS/COMM/484/2021 |STATE BANK OF INDIAIGOPAL CHANDP810210832 |vijayprakashg682@gmail.com (12.10.2021 12.10.2021
SINGH, LD. DISTRICT|DISTRICT VS NARV DESHWARSHARMA
JUDGE (COMM)-02, IYADAV
WEST, THC, DELHI
ICS/COMM/485/2021 |STATE BANK OF INDIAIGOPAL CHANDP810210832 |vijayprakashg682@gmail.com (12.10.2021 12.10.2021
VS RAJESH SINGH SHARMA
CS/COMM/486/2021 [STATE BANK OF INDIAIGOPAL CHANDP810210832 |vijayprakashg682@gmail.com (12.10.2021 12.10.2021
IVS NEERAJ GOEL SHARMA
lOMP/COMM/30/2021]M/S PRIME WIZWORLDINIKIY KOHILI (98998522224 [info@dsarlegal.com 12.10.2021 12.10.2021
PVT LTD VS HDFC BANK]
LTD




S.No

Court

District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate
Nobile
Number

Advocate email id

Date

ofDate of

Registration filing

(OMP(I)/COMM/255/2[HDFC BANK VS DEVJEETINAVEEN 0058683229  [nsadvocateoffice@gmail,com [22.10.2021  [22.10.2021
021 KUMRA SHARMA
IOMP(I)/COMM/256/2[HDFC BANK VS VIJAY[NAVEEN 0058683229  [nsadvocateoffice@gmail,com [22.10.2021  [22.10.2021
021 IMATHUR SHARMA
lOMP(1)/COMM/257/2[HDFC BANK VS KIRANINAVEEN 095868329 nsadvocateoffice@gmail,com [22.10.2021  [22.10.2021
021 RAJU SHARMA
ICS/COMM/495/2021 RAKESH KUMAR VSRAKESH 0711771000 advocate18@gmail.com 22.10.2021 22.10.2021
SARVMANGAL HOLY|KUMAR
STORE
ICS/COMM/496/2021 [M/S SHREE GRMITESHPITIN MANN (0873558888 | 22.10.2021  [22.10.2021
VS M/S MARBLES
IMISC DJ/319/2021  [M/S ESPAN WARI HAIDER |. L 22.10.2021  [22.10.2021
INFRASTRUCTURE VS
IM/S PLUTUS SMART]
ENERY SOLUTIONS
ICS/COMM/499/2021 M/S AGARWAIABHINAV GARG|9040047485 |muclassamagar4s@gmail.com [23.10.2021  [23.10.2021
FOOTWEAR VS M/S CITY|
SHOE EMP.
(OMP(I)/COMM/258/2HDFC BANK VS ABM INAVEEN 0058683231  [nsadvocateoffice@gmail,com [26.10.2021  [26.10.2021
021 SHARMA
(OMP(I)/COMM/259/2[HDFC BANK VS PANKAJINAVEEN 0058683231  [nsadvocateoffice@gmail,com [26.10.2021  [26.10.2021
021 TYAGI SHARMA




S.No Court District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

CS/COMM/503/2021 |ARYA SAMAJ VS 0811107664 vbaweja21@gmail.com 26.10.2021  [26.10.2021
BEWEJA
9 SH. SANJEEV JAIN,NEW DELHIOMP(I)(COMM) JAGJEET SINGH VSABHISHEK 8447701038  [kanikasinghog@gmail.com  [01.10.21 21.09.21
DISTRICT JUDGEDISTRICT [3636/2021 [UNION OF INDIA PANDEY
(COMMERCIAL
ICOURT)-01
(OMP(I)(COMM) B.D. CREDITS LIMITED|LALIT PANDEY (9717391663 lalitpandeyadv@gmail.com 01.10.21 24.09.21
3616/2021 VS SIYA RAM PRASAD
ICS(COMM) 3706/2021STATE BANK OF INDIAARVIND GUPTA|9811317311 advocatearvindgupta@gmail.cqo6.10.21 28.09.21
VS CHANDER SEN
(OMP(I)(COMM) ORIX LEASING AND|CHARU 0899635146  [charusachdev@gmail.com 07.10.21 28.09.21
3742/2021 FINANCIAL  SERVICES[SACHDEV
INDIA  LIMITED VS
IASGAR KHAN AND ORS.
ICS(COMM) 3764/2021GAURAV GAUR VS JSRITESH 0711473743 gauravgaur137@gmail.com 08.10.21 04.10.21
[HOSPITALITY SERVICESICHOPRA
PVT. LTD. AND ORS.
ICS(COMM) 3765/2021(HINDUSTAN MEDIAAMIT BAJAJ 0213187809 advocate.puneet@gmail.com [08.10.21 01.10.21
IVENTURES LIMITED V§
RANA ADVERTISER
(OMP(I)(COMM) DELHI METRO RAILS.S. SASTRY 0811699122 sssastry@gmail.com 11.10.21 08.10.21
3811/2021 CORPORATION LTD. VS
[DEEPAK MEHTA




S.No

Court

District

Case No.

ICS(COMM) 3895/2021

Petitioner Name VS
Respondent Name

SEEMRO
IMOVERS VS M/S
TRIUMPH REALTY PVT.
LTD.

Advocate

CARGOYASHVARDHAN|

RATHORE

Advocate
Nobile
Number

8895501397

Advocate email id

yashwardhanrathore4@gmail.c

Date

ofDate of e-

Registration filing

18.10.21

08.10.21

ICS(COMM) 3907/2021

M/S DELHI GUJARAT
FLEET CARRIERS PVT,
LTD. VS M/S INDO RAMA
SYNTHETICS  (INDIA)
LIMITED

JASPREET
SINGH

0899641617

jaspreet.law@gmail.com

21.10.21

11.10.21

ICS(COMM)
3905/2021

M/S VALVOLINE]
CUMMINS PRIVATE
LIMITED VS M/S
SALASAR OIL AGENCY]
IAND ORS.

RAKESH
[WADHWA

8860030068

wlawlegal @gmail.com

21.10.21

25.09.21

ICS(COMM)
3903/2021

[KULDEEPAK MITTAL VS
IVIJAYA BAPAT AND ORS.

ABHISHEK
SHARMA

0711477106

abhisheksharma2324 @gmail.c

21.10.21

09.10.21

CS(COMM)
3002/2021

PACK VS M/S TITANIUM|
TECHNOLOGIES (INDIA)
PVT. LTD. AND ORS.

IM/S LAXMI PRINT NBHARAT

IBHUSHAN

0910403763

adv.bharatbhushan210@gmail.

21.10.21

28.09.21

ICS(COMM) 3901/2021

M/S VALVOLINE]
CUMMINS PRIVATE
LIMITED VS M/S
GREENLAND

IAUTOMOBILES PRIVATE]

T IMITED AND QRS

[RAKESH
WADHWA

8860030068

wlawlegal @gmail.com

21.10.21

25.09.21

ICS(COMM) 3951/2021

GAURAV KODESIA VS
IM/S SAGE DESIGNS PVT]
LTD

ASHOK
INIJHAWAN

0810113384

accesslaw. ashok@gmail.com

25.10.21

12.10.21




S.No Court District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

IOMP(I)(COMM) IM/S EXPRESSIONSISANJEEV 7011678591 sanjivadvs@gmail.com 25.10.21 11.10.21
3952/2021 PORTFOLIO PVT LTD VSKUMAR
RAM SHANKAR VERMA

ICS(COMM)4055/2021 ARTHANT TECHNO PACKIATUL KUMAR (7838899913  [advocateatul4673@gmail.com [26.10.21 16.10.21
Pvt. Ltd. VS MS TRARA|
[ENTERPRISES

ICS(COMM)4058/2021[PUNAB NATIONAL BANK[VIBHOR 0053265353  [vandvlawoffices@gmail.com [26.10.21 12.10.21
VS M/S SHAKTISHARMA
[HANDLOOM

ICS(COMM)4114/2021 [DABUR INDIA LIMITED [SUMEET 0953154353 sumeetanand.adv@gmail.com [27.10.21 25.10.21
VS NANZ MED SCIENCEANAND
PHARMA PRIVATE LTD
IAND OTHER

ICS(COMM)4119/2021 [INDIAN BANK VS OM[DC TRIPATHI (9999337580 |dineshtri2io@gmail.com 28.10.21 18.10.21
[PARKASH JASWAL

CS(COMM)4121/2021 JPM INDUSTRIES LTD|K.P. GAUTAM (9811101934 [kaushalgautam@gmail.com  [28.10.21 23.10.21
VS M/S  VALTROM
TECHNOLOGIES PVT]
LTED

ICS(COMM)4145/2021 M/S PEAK TRADERS VSSHOBHIT 0650320000  [shobhit.narula@outlook.com [29.10.2 20.10.21
SGDC INDIA PVTLTD |[NARULA




S.No

Court

District Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

OMP(COMM) IM/S S.S. TRADERS VS§ 0871701758 suhailadvocate@gmail.com  [29.10.21 22.10.21
1146/2021° EDEWELISS RETAIL
FINANCE LIMITED
ICS(COMM) 4188/2021[PEEJAY FINANCE CO.B.B. SHARMA [9891887145 [peejayfinance@gmail.com 30.10.21 18.10.21
LTD VS. MANJESH
10 [SH. GURVINDER PALNEW DELHIOMP(COMM) M/S CH ELECTRICALSISHREYA 0009663628  [advocate.tarigkhan@gmail.cono1.10.21 20.09.21
ISINGH, DISTRICTDISTRICT |3635/2021 VS CENTRAL GROUNDANEJA
JUDGE IWATER BOARD
(COMMERCIAL
COURT)-02
CS(COMM) 3667/2021M/S BELAIR TRAVELSUSHIL KUMAR|9811538040 [advocateskp@gmail.com 01.10.21 30.09.21
IAND CARGO PVT. LTDJ|PANDEY
VS M/S ALITALIA
SOCIETA AEREA]
ITALIANA S.P.A.
ICS(COMM) IM/S PARAS POLYMERSRAMA 0811214465 ramashankaris@yahoo.com [04.10.21 27.09.21
13644/2021 PVT. LTD. VS M/SSHANKAR
CARAFOR FOAM PVT,
LTD.
ICS(COMM) 3678/2021CANARA BANK VS M/S[SAURABH 0810840045 [skjhaassociates@yahoo.com |05.10.21 01.10.21
SHREE SAI CREATIONS [KUMAR JHA
ICS(COMM) 3677/2021(CANARA BANK VSISAURABH 0810840045 [skjhaassociates@yahoo.com |05.10.21 01.10.21
[KRISHNAPAL [KUMAR JHA




S.No

Court

District

Case No.

ICS(COMM) 3741/2021

Petitioner Name VS
Respondent Name

S.S. LAMBA VS M/S AB|
OPTIQUE EYE EAR AND
SPEECH PVT. LTD. AND
ORS.

Advocate

AMIT KUMAR

Advocate
Nobile
Number

0818282840

Advocate email id

adv.amitkumar@gmail.com

Date

ofDate of

Registration filing

07.10.21

04.10.21

e-

ICS(COMM) 3810/2021

STATE BANK OF INDIAIARVIND GUPTA

VS SANJEEV KUMAR
THAKUR

0811317311

advocatearvindgupta@gmail.cq

11.10.21

01.10.21

ICS(COMM)
3808/2021

BANK OF BARODA VS
SWETA  PRIYADARSHI
IAND ORS.

JERAM KHAN

9717099220

eramadv2000@gmail.com

11.10.21

28.09.21

ICS(COMM) 3962/2021

CANARA BANK VS M/S
GANESH ENTERPRISES]
IAND ORS.

ASHUTOSH
IKUMAR SINGH

9953079073

adv.ashutoshksingh@gmail.con

21.10.21

16.10.21

OMP(I)(COMM)
3954/2021

M/S EXPRESSIONS|
PORTFOLIO PVT LTD V§
RAM PHER YADAV

SANJEEV
IKUMAR

7011678591

sanjivadvs@gmail.com

25.10.21

11.10.21

ICS(COMM) 3992/2021

PCI PEST CONTROL PVT.
LTD. VS HOTEL
[EXCELSIOR LTD.

[HAIDER ALI

8448137742

nasirazizandcompany@gmail.c

26.10.21

18.10.21




S.No Court District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

ICS(COMM) IM/S STELLADD.P. BHATIA 9811191766 dpbhatia123@gmail.com 26.10.21 13.10.21
11059/2021 INDUSSTRIES LIMITED|

IVS. M/S SPRAY GRANCES

PRIVATE LIMITED
ICS(COMM) 4147/2021[PUNJAB NATIONATJARUN KUMAR]9312400295 [connect@snlegal.in 29.10.21 07.10.21

BANK VS MOHD UMAR [SHUKLA

ICS(COMM) 4185/2021BALRAJ TULI VS VINODIANURAG 8800153786  fanurag.tandon@bharucha.in. [30.10.21 23.10.21
[KUMAR TULI TANDON
ICS(COMM) 4187/2021[M/S INNOVATORS|DHAVAL 0820022549 fadvdhaval@dsdeshpande.co.in|30.10.21 14.10.21

FACADE SYSTEMS PVIIDESHPANDE
LTD VS AIRPORT]

IAUTHORITY OF INDIA
11 [SH. SANJIV JAIN,NEW DELHIOMP(I)(COMM) JAGJEET SINGH VSABHISHEK 8447701038  [kanikasinghog@gmail.com 01.10.21 21.09.21
DISTRICT JUDGEDISTRICT [3637/2021 [UNION OF INDIA [PANDEY
(COMMERCIAL
ICOURT)-03
ICS(COMM) INOKIA CORPORATIONINAQEEB 8860115852  finfo@zeusip.com 01.10.21 30.09.21
3640/2021 VS TRIKUTA RETAILINAWAB
PRIVATE LIMITED
IOMP(I)(COMM) JOHNSON  CONTROLS|PRAVEEN 0810620827  [advocataemahajan27@gmail.cqos.10.21 28.09.21
3680/2021 HITACHI AIRMAHAJAN
CONDITIONING INDIA|
LTD. VS M/S
IMAHAMAYA

INFRASTRUCTURE

DDIVATE TINMITED




S.No Court District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

CS(COMM) 3679/2021/AMAR SHARMA PROP{AURABH 0582467401  [upadhyaynco@outlook.com  |05.10.21 30.09.21
VS M/S GO AIRLINES[UPADHYAY
INDIA LTD.

IOMP(COMM) KAMESH BHADANA VSABHISHEK 0582242744  jabhishek@thinktanklaw.com [06.10.21 01.10.21

3705/2021 IM/S AXIS BANK LTD. KUMAR

ICS(COMM) 3743/2021]M/S VALVOLINERAKESH 8860030068  [wlawlegal@gmail.com 07.10.21 25.09.21
CUMMINS PRIVATEfWADHWA

LIMTED VS M/S
MEGHNA ENGINEERING

IAND ORS.

ICS(COMM) 3762/2021|CANARA BANK  VSR. RAJA0810397419  [rathna.ballal@yahoo.com 08.10.21 04.10.21
SANDEEP PAUL IBALLAL

ICS(COMM) 3763/2021|STATE BANK OF INDIAJRAJEEV SAGAR [9810021846  [sagarandsagar@live.com 08.10.21 18.09.21
VS SATISH

ICS(COMM) PUNJAB NATIONALDINESH 0811705506 dineshparashar2@gmail.com [11.10.21 04.10.21

3809/2021 BANK VS KUSUM LATA [PARASHAR

(OMP(I)(COMM) [PROFESSIONAL INITIN GUPTA (9810393238  nitinguptagjan@gmail.com 16.10.21 11.10.21

3837/2021 MANAGEMENT

[FACILITY SERVICES VS
IMINISTRY OF DEFENCE




S.No

Court

District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of

Registration filing

CS(COMM) STATE BANK OF INDIAPARDEEP 0811139343 pardeepbhasiny7@gmail.com [16.10.21 05.10.21
3836/2021 IVS RAVI PRASAD IBHASIN
ICS(COMM) IASHISH GOYAL VS M/S[KAJAL KUMARI|9561889034 |kajal.kumaritoo4@gmail.com [18.10.21 05.10.21
3894/2021 JAKTTVORTHO PVT. LTD.

IAND ORS.
IOMP(COMM) IM/S VISHAL NIRMITIANANT 0009638025 [anantkum@gmail.com 21.10.21 07.10.21
3006/2021 PVT. LTD. VS UNION OFAGARWAL

INDIA AND ORS.
ICS(COMM) KULDEEPAK MITTAL VSABHISHEK 0711477106 abhisheksharma@gmail.com [21.10.21 00.10.21
3004/2021 TYCOON BROTHERSKKUMAR

PVT. LTD. AND ORS.
OMP(COMM) IM/S AAR PEEJASHOK KUMAR [9015946273  |advo.as@gmail.com 22.10.21 11.10.21
3924/2021 REFREIGERATION AND

IATIROCNDITONING VS

REGINOAL EXECUTIVH

[DIRECTOR
IOMP(I)(COMM) M/S EXPRESSIONSISANJEEV 7011678591 sanjivadvs@gmail.com 25.10.21 11.10.21
3953/2021 PORTFOLIO PVT LTD VSKUMAR

RAM SHANKAR VERMA
(OMP(I)(COMM) PRAMOD VIJAY VS[SHANTNU 0818616958  [shantanu@ammlegal.in 26.10.21 10.10.21
1056/2021 COSMOS MERCHANDISE[AWASTHI

PVT LTD




S.No

Court

District

Case No.

ICS(COMM) 4100/2021

Petitioner Name VSAdvocate

Respondent Name

IDBI
LOKESH SINGH

BANK LTD VSSAMEER SABAT

Advocate
Nobile
Number

0899287773

Advocate email id

elgroupog@gmail.com

Date

ofDate of e-

Registration filing

27.10.2021

04.10.21

ICS(COMM) 4117/2021

INDIAN BANK VS
[KAILASH KUMAR JHA

[DC TRIPATHI

0999337580

dineshtri2zio@gmail.com

28.10.21

18.10.21

ICS(COMM) 4118/2021

INDIAN BANK VS MS,
IANITA JAISWAL

DC TRIPATHI

0999337580

dineshtri2zio@gmail.com

28.10.21

18.10.21

ICS(COMM) 4120/2021

M/S
DEVELOPMENT
FINANCE
CORPORATION LTD VS,
DIVYA HASIJA  AND
OTHER

HOUSINGIKARNAIL

SINGH

0811163363

[karnailsinghadv@yahoo.co.in

28.10.21

04.10.21

ICS(COMM) 4122/2021

CANRA
HIMANSHU
IAND OTHERS

BANK VS

SHARMAARORA

IMANOJ KUMAR|

0811250478

imanvakil378 @gmail.com

28.10.21

16.10.21

ICS(COMM) 4124/2021

M/S DAKSH|
INTEGRATED LOGISTICS
VS M/S LOGIX SUPPLY
CHAIN SOLUTIONS PVT]
LTD AND OTHERS

VIPUL
AGGARWAL

8130120381

adv.vipulaggarwal1994@gmail.

28.10.21

16.10.21

ICS(COMM) 4123/2021

LTD VS. MRS POONAM]
INAYYAR AND OTHERS

LIC HOUSING FINANCEKARNAIL

SINGH

0811163363

[karnailsinghadv@yahoo.co.in

28.10.21

14.04.21




S.No

Court

SH. PREM KUMAR
BHARTWAL,
DJ (COMMERCIAL)-
01

District

Case No.

ICS (COMM)/334/2021

Petitioner Name VSAdvocate

Respondent Name

EURONET

IMADHU KHANDELWAL

SERVICES|VAIBHAV
INDIA PVT LTD Vs MRSISHAH(P),

Advocate
Nobile
Number

0871147124

Advocate email id

sounkumars8@rediffmail.com

Date

ofDate of e-

Registration filing

01-10-2021

01-10-2021

ICS (COMM)/333/2021

(OBEROI
LTD Vs ANIL A BISWAS

HOTELS PVTIAFROZ

AHMAD(P),

9899980780

dignitylawassocintes@gmail.co

01-10-2021

01-10-2021

OMP D)
(COMM)/2080/2021

TOYOTA
SERVICES INDIA LTD Vs
[HARSHAD GOVIND
[KALAN 1124765

FINANCIAJRAJESH

[KUMAR(P),

0958726491

jangraadvocate@gmail.com

04-10-2021

04-10-2021

OMP @
(COMM)/2081/2021

TOYOTA
SERVICES INDIA LTD Vs
IANJALEE SUDHIR MORE]
1108366

FINANCIAJRAJESH

KUMAR(P),

0958726491

jangraadvocate@gmail.com

04-10-2021

04-10-2021

OMP D)
(COMM)/2082/2021

TOYOTA FINANCIAL
SERVICES INDIA LTD Vs
SAMEER DATTATRAYA|
INIKAM 1134163

RAJESH
KUMAR(P),

0958726491

jangraadvocate@gmail.com

04-10-2021

04-10-2021

[EX/263/2021

[KOTAK MAHINDRA
BANK LTD Vs AMIYA|
BIDHURI

ANKUR
[KATYAL(P),

0958683230

naveenkiola@yahoo.com

05-10-2021

05-10-2021

[EX/262/2021

KOTAK MAHINDRA|

SINGH

ANKUR

BANK LTD Vs CHANDAN|KATYAL(P),

0958683230

naveenki1oia@yahoo.com

05-10-2021

05-10-2021




S.No Court District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

ICS (COMM)/339/2021MASCOT 0011040316  [gauravgauradvocate@gmail.co 06-10-2021
SERIES PVT LTD VSSEHGAL(P),
BROU WINKIND]
PHARMA LAB

ICS (COMM)/340/2021[ICICI BANK Vs JYOTICHETNA(P), 0818280772  punitbhalla@gmail.com 06-10-2021  [06-10-2021
[KUMARI

ICS (COMM)/342/2021|STATE BANK OF INDIAAMIT KUMARQ958726491  [jangraadvocate@gmail.com  [07-10-2021 [07-10-2021
IVs BIRWATI ISINGH(P),

ICS (COMM)/343/2021[UNION BANK OF INDIANIRANJANA 0058726491  [jangraadvocate@gmail.com  [07-10-2021  [07-10-2021
Vs ADIL KHAN IDASS(P),

ICS (COMM)/344/2021|STATE BANK OF INDIAIAMIT KUMARQ958726491  [jangraadvocate@gmail.com  [07-10-2021 [07-10-2021
Vs ANITA ISINGH(P),

ICS (COMM)/349/2021[ICICI BANK Vs NAZIM|ICHETNA(P), 0818280772  punitbhalla@gmail.com 08-10-2021 |08-10-2021
KHAN




S.No Court District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

IOMP (DHDFC BANK LTD VSSANJEEV 8285002845
(COMM)/2086/2021 [RAHUL KAPOOR 2948 |[KUMAR(P),

sanjeev.pathak@srcslegal.com [08-10-2021  [08-10-2021

OMP (DHDFC BANK LTD VSSANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [08-10-2021  |08-10-2021
(COMM)/2087/2021 [RAHUL KAPOOR 2954 [KUMAR(P),

OMP (DHDFC BANK LTD VSSANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [08-10-2021  [08-10-2021
(COMM)/2085/2021 [PANKAJ KAPOOR 0896 |[KUMAR(P),

[EX/287/2021 M/S Akansha 8285002845 [sanjeev.pathak@srcslegal.com [25-10-2021  [25-10-2021
INTERCONTINENTAL  [Srivastava(P),
CONSULTANTS AND
TECHNOCRATS PVT LTD|
Vs NATIONAL HIGHWAY]

IAUTHORITY OF INDIA
OMP SHIVRAJ KRISHNARAJENDER 0810027700  [rkabel@yahoo.co.in 12-10-2021  [12-10-2021
(COMM)/64/2021 GUPTA Vs RAHULJKUMAR

SAVARA IGUPTA(P),
OMP (E)SOLAMALAI INIDHI MOHAN|9958726491  [jangraadvocate@gmail.com  [12-10-2021  [12-10-2021

(COMM)/2/2021 IAUTOMOBILES PVT LTDPARASHAR(P),
Vs AXALTA COATING]
SYSTEMS PVT LTD




S.No

Court

District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of

Registration filing

OMP (D[TOYOTA FINANCIA 0058726491  [jangraadvocate@gmail.com  [12-10-2021  [12-10-2021
(COMM)/2092/2021 [SERVICES INDIA LTD VSKUMAR(P),

SHALINDER SINGH

1166357
IARB GARG AND CO Vs IDFCMahboob Alamg634932367 [inayatilegalservices@gmail.conf12-10-2021  [12-10-2021
A(COMM)/9/2021  [FIRST BANK LTD [nayati(P),
OMP (DJCS HEALTHCARE PVTIRAJMANGAL (9871211544 advrajmangalkumar@gmail.cofi2-10-2021  [12-10-2021
(COMM)/2091/2021 [LTD Vs MEDEORKUMAR(P),

[HOSPITAL LIMITED
OMP (DIYES BANK Vs KASHISHISANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [18-10-2021  [18-10-2021
(COMM)/2109/2021 [VERMA [KUMAR(P),
OMP (DYES BANK Vs PRAKASH|SANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [18-10-2021  [18-10-2021
(COMM)/2107/2021 |[KUMAR SINGH [KUMAR(P),
OMP (DIYES BANK Vs SAGARISANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [18-10-2021  [18-10-2021
(COMM)/2108/2021 [KAPOOR [KUMAR(P),




S.No

Court

District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate

Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

OMP (DYES BANK Vs KARANISANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [18-10-2021  [18-10-2021
(COMM)/2106/2021 [BEDI [KUMAR(P),
OMP (DIYES BANK Vs USHA[SANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [18-10-2021  [18-10-2021
(COMM)/2105/2021 |GUPTA [KUMAR(P),
OMP (DHDFC BANK LTD VSSANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [18-10-2021  [18-10-2021
(COMM)/2104/2021 |GAJRAJ FLOUR MILLSKUMAR(P),
4904
[EX/281/2021 HDFC BANK LTD Vs PIKUNAL 0058726491  [jangraadvocate@gmail.com  [18-10-2021  [18-10-2021
PREM JAYARAJ MAKHIJA(P),
ICS (COMM)/353/2021[RAMAKRUSHNA SAHOOVIPIN KUMARQ958726491 [jangraadvocate@gmail.com  [18-10-2021 [18-10-2021
Vs MK INTERIORS ICHAUDHARY(P
OMP (D[TOYOTA FINANCIALJRAJESH 0058726491  [jangraadvocate@gmail.com  [18-10-2021  [18-10-2021
(COMM)/2103/2021 [SERVICES INDIA LTD VSKUMAR(P),
IAVTAR SINGH 1157425




S.No

Court

District

Case No.

[EX/282/2021

Petitioner Name VS
Respondent Name

CHOLAMANDALAM
INVESTMENT AND
FINANCE COMPANY LTD|
Vs MR SHAHID KHAN

Advocate

IDINESH
JAIN(P),

Advocate
Nobile
Number

0958726491

Advocate email id

jangraadvocate@gmail.com

Date

ofDate of e-

Registration filing

18-10-2021

18-10-2021

[EX/280/2021

CHOLAMANDALAM
INVESTMENT AND
FINANCE COMPANY LTD
Vs MR ANIL KUMAR
RIYAT

IDINESH
JAIN(P),

0958726491

jangraadvocate@gmail.com

18-10-2021

18-10-2021

OMP @)
(COMM)/2102/2021

TOYOTA FINANCIAL
SERVICES INDIA LTD Vs
IAVINASH GUPTA

1106474

RAJESH
KUMAR(P),

0958726491

jangraadvocate@gmail.com

18-10-2021

18-10-2021

OMP D)
(COMM)/2101/2021

TOYOTA FINANCIAL
A 1 PINK CITY TOURS
IAND TRAVELS
THROUGH ITS PARTNER
[KRISHAN LAL MEENA

hiaranfia

[RAJESH

SERVICES INDIA LTD VSKUMAR(P),

0958726491

jangraadvocate@gmail.com

18-10-2021

18-10-2021

ICS (COMM)/352/2021

[UNION BANK OF INDIA|
Vs M/S TRANSLINE]
LOGISTICS P LTD

[KAMAL KANT]
CHHABRA(P),

0818280772

punitbhalla@gmail.com

18-10-2021

18-10-2021

[EX/279/2021

SHRIRAM TRANSPORT]
FINANCE CO LTD Vs
PAPPU

INAVEEN
[KUMAR(P),

0818280772

punitbhalla@gmail.com

18-10-2021

18-10-2021




S.No

Court

District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date ofDate of
Registration filing

ICS (COMM)/351/2021 [[CICI BANK Vs DIMPLEICHETNA(P), 0818280772  punitbhalla@gmail.com 18-10-2021 [18-10-2021
SINGH
OMP (DIYES BANK Vs RAHULSANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [21-10-2021  [21-10-2021
(COMM)/2118/2021 [SWAROOP 5466 [KUMAR(P),
OMP (DIYES BANK Vs JAIDEEPSANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [21-10-2021  [21-10-2021
(COMM)/2119/2021 |ABBOT 4833 KUMAR(P),
OMP (DIYES BANK Vs SEEMAISANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [21-10-2021  [21-10-2021
(COMM)/2120/2021 |[ENTERPRISES 5641 [KUMAR(P),
EX/285/2021 [KOTAK MAHINDRAKUSHAL 0058683230  [naveenkiola@yahoo.com 21-10-2021  [21-10-2021
PRIME LTD Vs GAUTAMIKUMAR(P),
SINGH
OMP (D[TOYOTA FINANCIALJRAJESH 0058726491  [jangraadvocate@gmail.com  [21-10-2021  [21-10-2021
(COMM)/2121/2021 [SERVICES INDIA LTD VSKUMAR(P),
IMAYUR
IMACHCHHINDRA
IMAGAR 1176018




S.No

Court

District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate
Nobile
Number

Advocate email id

Date ofDate of
Registration filing

OMP (D[TOYOTA FINANCIA 0058726491  [jangraadvocate@gmail.com  [21-10-2021  [21-10-2021
(COMM)/2122/2021 [SERVICES INDIA LTD VSKUMAR(P),

DEEPAK MEHAR
OMP (DTOYOTA FINANCIALJRAJESH 0058726491  [jangraadvocate@gmail.com  [21-10-2021  [21-10-2021
(COMM)/2123/2021 [SERVICES INDIA LTD VSKUMAR(P),

CHANDRAKANT

GAJANAN PATIL
OMP (DITOYOTA FINANCIALJRAJESH 0058726491  [jangraadvocate@gmail.com  [21-10-2021  [21-10-2021
(COMM)/2124/2021 [SERVICES INDIA LTD VSKUMAR(P),

INORTH GOA RENT A

CAB ASSOCIATION
OMP (DITOYOTA FINANCIALJRAJESH 0058726491  [jangraadvocate@gmail.com  [21-10-2021  [21-10-2021
(COMM)/2125/2021 |[SERVICES INDIA LTD VSKUMAR(P),

IANGAD KUMAR PAIKRA
OMP (DITOYOTA FINANCIALJRAJESH 0058726491  [jangraadvocate@gmail.com  [21-10-2021  [21-10-2021
(COMM)/2126/2021 [SERVICES INDIA LTD VSKUMAR(P),

RUSHABH CAR TRAVELS
OMP (D[YES BANK Vs KASHISHISANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [21-10-2021  [21-10-2021
(COMM)/2127/2021 |BANGA 1666 [KUMAR(P),




S.No Court District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

OMP (DYES BANK Vs MOHDISANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [21-10-2021  [21-10-2021

(COMM)/2128/2021 [NADIM 3906 [KUMAR(P),

[EX/284/2021 CHOLAMANDALAM IDINESH 0058683230 [naveenkiola@yahoo.com 21-10-2021  [21-10-2021
INVESTMENT ANDYJAIN(P),

FINANCE COMPANY LTD
Vs MR ANAND KUMAR

GUPTA
OMP (DITOYOTA FINANCIALJRAHUL 0058726491  [jangraadvocate@gmail.com  [22-10-2021 [22-10-2021
(COMM)/2143/2021 [SERVICES INDIA LTD VSBHARADWAJ(P
VIJAY PAL SINGH 5875 ),
OMP (DITOYOTA FINANCIALJRAHUL 0058726491  [jangraadvocate@gmail.com  [22-10-2021 [22-10-2021
(COMM)/2152/2021 [SERVICES INDIA LTD VSBHARADWAJ(P
[KRISHAN KUMAR]),
SHARMA 0341
EX/286/2021 CHOLAMANDALAM IDINESH 0058683230  [naveenkiola@yahoo.com 22-10-2021 [22-10-2021
INVESTMENT ANDJAIN(P),

FINANCE COMPANY LTD
Vs MR BRAHMA DEV|
IMEHTA

OMP (D[TOYOTA FINANCIALJRAJESH 0058726491  [jangraadvocate@gmail.com  [22-10-2021 [22-10-2021
(COMM)/2144/2021 |SERVICES INDIA LTD VSKUMAR(P),
[PRITI TOURS AND
TRAVELS 1179448




S.No

Court

District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

OMP (D[TOYOTA FINANCIA 0058726491  [jangraadvocate@gmail.com  [22-10-2021 [22-10-2021
(COMM)/2151/2021 [SERVICES INDIA LTD VSKUMAR(P),

TRAVELLERS INDIA

1179744
OMP (DTOYOTA FINANCIALJRAJESH 0058726491  [jangraadvocate@gmail.com  [22-10-2021 [22-10-2021
(COMM)/2145/2021 |[SERVICES INDIA LTD VSKUMAR(P),

BABA VISHWNATH|

INFRASTRUCTURE

1141222
OMP (DITOYOTA FINANCIALJRAJESH 0058726491  [jangraadvocate@gmail.com  [22-10-2021 [22-10-2021
(COMM)/2146/2021 [SERVICES INDIA LTD VSKUMAR(P),

SUNNY CHAUDHURY

1134945
OMP (DITOYOTA FINANCIALJRAJESH 0058726491  [jangraadvocate@gmail.com  [22-10-2021 [22-10-2021
(COMM)/2147/2021 [SERVICES INDIA LTD VSKUMAR(P),

SASHREEK

CONSTRUCTORS PVT]

LTD 1119113
OMP (DYES BANK Vs ANILSANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [22-10-2021  [22-10-2021
(COMM)/2148/2021 |[KUMAR 6983 [KUMAR(P),
OMP (DIYES BANK Vs TASEEN[SANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [22-10-2021  [22-10-2021
(COMM)/2149/2021 |RAFI 6217 [KUMAR(P),




S.No

Court

District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate

Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

OMP (DYES BANK VSSANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [22-10-2021  [22-10-2021
(COMM)/2141/2021 |[MAHAVEER GOEL 7303 [KUMAR(P),
OMP (DIYES BANK Vs AMITISANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [22-10-2021  [22-10-2021
(COMM)/2142/2021 |[AGGARWAL 4112 [KUMAR(P),
OMP (DIYES BANK Vs SARVESH|SANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [22-10-2021  [22-10-2021
(COMM)/2150/2021 |[KUMAR 4649 KUMAR(P),
CS (COMM)/358/2021|STATE BANK OF INDIAIAMIT KUMARP212888057 [chitresobti@gmail.com 23-10-2021  [23-10-2021
Vs AMAN DUGGAL ISINGH(P),
OMP (DITOYOTA FINANCIALJRAJESH 0058726491  [jangraadvocate@gmail.com  [23-10-2021 [23-10-2021
(COMM)/2155/2021 [SERVICES INDIA LTD VSKUMAR(P),
P P CORNER 10901546
OMP (D[TOYOTA FINANCIALJRAJESH 0058726491  [jangraadvocate@gmail.com  [23-10-2021 [23-10-2021
(COMM)/2156/2021 [SERVICES INDIA LTD VSKUMAR(P),
KAKARIA EXIM INDIA|
LIMITED 1188498




S.No Court District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

OMP (D[TATA CAPITAILVIKAS 0058726491
(COMM)/2161/2021 [FINANCIAL ~ SERVICESSHARMA(P),
LTD Vs NARENDER AND

jangraadvocate@gmail.com  [25-10-2021  [25-10-2021

IANR
OMP (DINDIAN OILGhanshyam 0212888057  [chitresobti@gmail.com 25-10-2021  [25-10-2021
(COMM)/2166/2021 |[CORPORATION Vspgha(P),

SAMARTH FABLON PVT]

LTD
OMP (DITOYOTA FINANCIALJRAJESH 0058726491  [jangraadvocate@gmail.com  [25-10-2021 [25-10-2021

(COMM)/2162/2021 |SERVICES INDIA LTD VSKUMAR(P),
RAJESHBHAI KANTILAILY
BAROT 1157302

OMP (DITOYOTA FINANCIALJRAJESH 0058726491  [jangraadvocate@gmail.com  [25-10-2021 [25-10-2021
(COMM)/2163/2021 |[SERVICES INDIA LTD VSKUMAR(P),

IMANOJ KISAN GULVI
OMP (DITOYOTA FINANCIALJRAJESH 0058726491  [jangraadvocate@gmail.com  [25-10-2021 [25-10-2021

(COMM)/2164/2021 [SERVICES INDIA LTD VSKUMAR(P),
INARENDRA SAMBHAJ]
WALUNJ 1193461

OMP (D[TOYOTA FINANCIALJRAJESH 0058726491  [jangraadvocate@gmail.com  [25-10-2021 [25-10-2021
(COMM)/2165/2021 |SERVICES INDIA LTD VSKUMAR(P),
DATTATRAY ISHRWAR]
LONAKAR 1202206




S.No

Court

District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

OMP (D[TOYOTA FINANCIA 0058726491  [jangraadvocate@gmail.com  [25-10-2021 [25-10-2021
(COMM)/2160/2021 [SERVICES INDIA LTD VSKUMAR(P),

IAAKARSH RANJAN|

PRADHAN 1192080
OMP (D[TOYOTA FINANCIALJRAJESH 0058726491  [jangraadvocate@gmail.com  [26-10-2021  [26-10-2021
(COMM)/2169/2021 |[SERVICES INDIA LTD VSKUMAR(P),

IMILAN TRIKAMBHAI

GOTI 1192379
OMP (DITOYOTA FINANCIALJRAJESH 0058726491  [jangraadvocate@gmail.com  [26-10-2021  [26-10-2021
(COMM)/2170/2021 [SERVICES INDIA LTD VSKUMAR(P),

J KRISHNA PRASAD|

RAJU 1189787
OMP (DITOYOTA FINANCIALJRAJESH 0058726491  [jangraadvocate@gmail.com  [26-10-2021 [26-10-2021
(COMM)/2171/2021 |[SERVICES INDIA LTD VSKUMAR(P),

SUBRAMANIAM

RAJESHWARI IYER

1135510
OMP (DIYES BANK Vs BALAJISANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [27-10-2021  [27-10-2021
(COMM)/2174/2021 |[MANPOWER SERVICESKUMAR(P),

3088
CS (COMM)/362/2021[ROHIT GUPTA Vs MISIMUKESH 0009969923  [meenakshisoodadv@gmail.com27-10-2021  [27-10-2021

IACRO TECHIKUMAR(P),

INFRASTRUCTURE PVT]

LTD




S.No Court District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

[EX/289/2021 JATINDER SINGH SAHNJAMIT 0058726491  [jangraadvocate@gmail.com  [27-10-2021  [27-10-2021
SOLE PROP M/SICHOUDHARY(P
JATINDER !
CONSTRUCTION CO Vs
SOUTH DELHI]
IMUNICIPAL
NORDADR ATION
OMP (D[YES BANK Vs BALAJISANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [27-10-2021  [27-10-2021
(COMM)/2181/2021 |[MANPOWER SERVICESKUMAR(P),
7540
OMP (DIYES BANK Vs BALAJISANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [27-10-2021  [27-10-2021
(COMM)/2182/2021 |[MANPOWER SERVICESKUMAR(P),
7536
OMP (DYES BANK Vs BALAJISANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [27-10-2021  [27-10-2021
(COMM)/2172/2021 |[MANPOWER SERVICESKUMAR(P),
7542
EX/290/2021 [HDB FINANCIAIDEEPANKUR  [9958726491 [jangraadvocate@gmail.com [27-10-2021 [27-10-2021
SERVICES Vs RAKAM[SONDHI(P),
SINGH AND ANR
OMP (DIDFC FIRST BANK LTD|SANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [27-10-2021  [27-10-2021
(COMM)/2175/2021 [Vs CHOTU KUMAR 7272 [KUMAR(P),




S.No

Court

District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date
Registration filing

OMP (DIDFC FIRST BANK LTDSANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [27-10-2021  [27-10-2021
(COMM)/2180/2021 [Vs SALMUDDIN 6112 [KUMAR(P),
OMP (DIDFC FIRST BANK LTDSANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [27-10-2021  [27-10-2021
(COMM)/2176/2021 [Vs ATTRI  LOGISTICKUMAR(P),

INDIA PRIV 5877
OMP (DIDFC FIRST BANK LTD|ISANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [27-10-2021  [27-10-2021
(COMM)/2179/2021 [Vs ATTRI  LOGISTICKUMAR(P),

INDIA PRIV 6031
IOMP (DIDFC FIRST BANK LTD|SANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [27-10-2021  [27-10-2021
(COMM)/2178/2021 |[Vs KAMAL KUMAR 5674 [KUMAR(P),
OMP (DIDFC FIRST BANK LTDSANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [27-10-2021  [27-10-2021
(COMM)/2177/2021 [Vs SHASHI SHARMAJKUMAR(P),

9595
IOMP (DIDFC FIRST BANK LTD|SANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [27-10-2021  [27-10-2021
(COMM)/2173/2021 [Vs MANOJ SAH 4482 [KUMAR(P),

ofDate of e-




S.No Court District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

[EX/292/2021 SHRIRAM CITY UNION| 0058726491  [jangraadvocate@gmail.com  [28-10-2021 [28-10-2021
FINANCE LTD \E
CHANDER BHAN AND
OTHERS
ICS (COMM)/363/2021[TOYOTA FINANCIALJRAJESH 0058726491  [jangraadvocate@gmail.com  [28-10-2021 [28-10-2021
SERVICES INDIA LTD VSKUMAR(P),
SANJAY NARAYAN]|
IMISAL 1196836
IOMP (DIYES BANK Vs BALAJISANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [29-10-2021  [29-10-2021
(COMM)/2192/2021 [MANPOWER SERVICESKUMAR(P),
3095
OMP (DIYES BANK Vs BALAJISANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [29-10-2021  [29-10-2021
(COMM)/2189/2021 [MANPOWER SERVICESKUMAR(P),
3006
OMP (D[YES BANK Vs BALAJISANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [29-10-2021  [29-10-2021
(COMM)/2187/2021 [MANPOWER SERVICESKUMAR(P),
3089
OMP (D[YES BANK Vs BALAJISANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [29-10-2021  [29-10-2021
(COMM)/2191/2021 [MANPOWER SERVICESKUMAR(P),
3099
IOMP (DIYES BANK Vs BALAJISANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [29-10-2021  [29-10-2021
(COMM)/2190/2021 [MANPOWER SERVICESKUMAR(P),
3104
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OMP (D[YES BANK Vs BALAJISANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [29-10-2021  [29-10-2021
(COMM)/2188/2021 [MANPOWER SERVICESKUMAR(P),
3101
OMP (D[YES BANK Vs BALAJISANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [30-10-2021  |30-10-2021
(COMM)/2202/2021 [MANPOWER SERVICESKUMAR(P),
7543
OMP (DIYES BANK Vs BALAJISANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [30-10-2021  |30-10-2021
(COMM)/2199/2021 |[MANPOWER SERVICESKUMAR(P),
3105
OMP (DIYES BANK Vs BALAJISANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [30-10-2021  |30-10-2021
(COMM)/2203/2021 [MANPOWER SERVICESKUMAR(P),
3103
OMP (D[YES BANK Vs BALAJISANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [30-10-2021  [30-10-2021
(COMM)/2200/2021 [MANPOWER SERVICESKUMAR(P),
3086
OMP (DYES BANK Vs BALAJISANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [30-10-2021  |30-10-2021
(COMM)/2201/2021 [MANPOWER SERVICESKUMAR(P),
3078
13 [SH. VINAY KUMARSOUTH ICS(COMM)/335/21  |Punjab National Bank Vs[Ranjana Pathak [8744847805 [Not known 01.10.2021 20.09.2021
KHANNA, DISTRICT] Sarjeet Singh Gadhwal &
JUDGE Ors.
(COMMERCIAL
COURT)-02
ICS(COMM)/336/21  [South  Delhi Municipﬂl}iraduman 0313170405 pradumanhuf@gmail.com 01.10.2021  [30.09.2021
Corporation Vs. VarunKumar
Chhabra
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Petitioner Name VSAdvocate
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Advocate
Nobile
Number

Advocate email id

Date
Registration filing

OMP(COMM)/62/21 |Shaheed Bhagat SinghlGiri 0891175568 gkpathakadvocate1@gmail.como01.10.2021  [25.09.2021
College Vs. A.K. Builders [Pathak
OMP(I) Orix Leasing and FinanciallCharu Sachdev [9711173901 charusachdev@gmail.com 01.10.2021  [30.09.2021
(COMM)/2077/21 Services Ltd Vs. Shailendral
Singh
[EX-257/2021 Shri Ram TransportjCharu Sachdev (9711173901 charusachdev@gmail.com 04.10.2021  [30.09.2021
Finance Company Ltd Vs,
Sunil Kumar & Anr.
ICS(COMM)/337/21  [Union Bank of India Vs. [Kamal Kantj9g810102211 advkkc@gmail.com 04.10.2021  [27.09.2021
Kishan Ji Chhabra
CS(COMM)/338/21 [Bank of Baroda Vs. [Eram Khan 0717099220  leramadv2000@gmail.com 04.10.2021  [28.09.2021
Trendy Look
IOMP(I) Axis Bank Ltd Vs/Sanjeev Pathak [8285002845 [sanjeev.pathak@srcslegal.com |04.10.2021  [30.09.2021
(COMM)/2078/21 Sharawan Ram
IOMP(I) [Toyota Finance ServicesRajesh Jangra (9958726491 [jangraadvocate@gmail.com |04.10.2021  ]04.10.2021
(COMM)/2079/21 India Ltd Vs. Dadar Rahul
Gajanan
IOMP(I) [Toyota Finance ServicesRajesh Jangra (9958726491 [jangraadvocate@gmail.com |06.10.2021  [06.10.2021
(COMM)/2083/21 India Ltd Vs. Dhananjayj
Tendulkar
ICS(COMM)/341/21  [State Bank of India VsJ/Amit Kumar singhamitoo7@gmail.com 06.10.2021  [05.10.2021
Shakuntala Devi & Anr.  [Singh

ofDate of e-
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Advocate
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CS(COMM)/345/21  |360 Interior Designs LLP [Neha Kumar 8447846134  [nehaandadvocates@gmail.com|07.10.2021  [06.10.2021
Vs. Rolif India Pvt Ltd

CS(COMM)/346/21 |State Bank of India Vs/Amit Kumarf7011848842  [singhamaitoo71@gmail.com [07.10.2021  [07.10.2021
Sameer & Anr. Singh

CS(COMM)/347/21 |State Bank of India Vs/Amit Kumarf7011848842  [singhamaitoo71@gmail.com [07.10.2021  [07.10.2021
Savitri & Anr. Singh

[EX-270/2021 Yes Bank Ltd Vs. LakhmiKunal Makhija [8802757235 [advmohitjalal@gmail.com 08.10.2021  [05.10.2021
chand

CS(COMM)/348/21 |[Union Bank of India Vs|Niranjana Das (9810268484 niranjanadasog@gmail.com [08.10.2021  [07.10.2021
Rakesh Kumar Singh &
IAnr.

OMP(I) [HDFC Bank Ltd Vs. RahulSanjeev Pathak (8285002845 [sanjeev.pathak@srcslegal.com [08.10.2021  [08.10.2021

(COMM)/2084/21 [Kapoor

ICS(COMM)/350/21  [ICICI Bank Ltd Vs. Yogesh{Ms. Chetna|9g818280772  |punitbhalla@gmail.com 00.10.2021  [06.10.2021
[Kumar [Bhalla

OMP(COMM)/63/21 |Bharat Heavy ElectricalMani Gupta 8800777922  [mani.gupta@sarthaklaw.com [11.10.2021 04.10.2021
Ltd Vs. Delkon India Pvt]
Litd

IOMP(I) Toyota Finance ServicesRajesh Jangra (9958726491 [jangraadvocate@gmail.com  [12.10.2021 12.10.2021

(COMM)/2088/21 India Ltd Vs. Bhumikal
Jayesh Kumar Parekh
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Advocate

Advocate
Nobile
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Advocate email id
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ofDate of e-
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OMP(I) Toyota Finance ServicesRajesh Jangra (9958726491 [jangraadvocate@gmail.com  [12.10.2021 12.10.2021
(COMM)/2089/21 India Ltd Vs. Pandeep
Kaur
OMP(I) Toyota Finance ServicesRajesh Jangra (9958726491  [jangraadvocate@gmail.com  [12.10.2021 12.10.2021
(COMM)/2090/21 India Ltd Vs. Family of Dry|
[Fruits India Pvt Ltd
[EX-273/21 Kotak Mahindra Bank LtdAnkur Katyal 0811809439  [ankurkatyal@asklegal.co.in  [12.10.2021  [07.10.2021
Vs. Anil Kumar
[EX-275/21 [Kotak Mahindra Bank Ltd[Kushal Kumar [9958724670 [Not known 16.10.2021 04.10.2021
Vs. Akhilesh Anand
[EX-276/21 ICICI Bank Ltd Vs/ChetnaBhalla [9818280772  [punitbhalla@gmail.com 18.10.2021 24.09.2021
Mukesh Kumar
IOMP(I)(COMM) Yes Bank Ltd Vs. G and|Sanjeev Pathak [8285002845 [sanjeev.pathak@srcslegal.com [18.10.2021 18.10.2021
2093/2021 Stone Company
OMP(I)(COMM) Yes Bank Ltd Vs. SanjaySanjeev Pathak [8285002845 [sanjeev.pathak@srcslegal.com [18.10.2021  [18.10.2021
2094/2021 Chhikara
IOMP(I)(COMM) Yes Bank Ltd Vs. Nasir Ali [Sanjeev Pathak [8285002845 [sanjeev.pathak@srcslegal.com [18.10.2021 18.10.2021
2095/2021
IOMP(I)(COMM) Yes Bank Ltd Vs. Sachin|Sanjeev Pathak [8285002845 [sanjeev.pathak@srcslegal.com [18.10.2021 18.10.2021
2096/2021 [Kumar
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Advocate
Nobile
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Advocate email id
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ofDate of

Registration filing

lOMP(I)(COMM) Yes Bank Ltd Vs. G and|Sanjeev Pathak [8285002845 [sanjeev.pathak@srcslegal.com [18.10.2021 18.10.2021
2097/2021 Stone Company
IOMP(I)(COMM) Toyota Finance ServicesRajesh Jangra (9958726491  [jangraadvocate@gmail.com  [18.10.2021 18.10.2021
2098/2021 India Ltd Vs. Rishi
Lawaniya
IOMP(I)(COMM) Toyota Finance ServicesRajesh Jangra (9958726491  [jangraadvocate@gmail.com  [18.10.2021 18.10.2021
2099/2021 India Ltd Vs. Dilwar Singh
IOMP(I)(COMM) Toyota Finance ServicesRajesh Jangra (9958726491  [jangraadvocate@gmail.com [18.10.2021  [18.10.2021
2100/2021 India Ltd Vs. Mohd,
Mazhar Khan
CS(COMM)/354/21  [Kintetsu World ExpressJoydeep Sarma (9910035893 |chamberofjoy@outlook.com [21.10.2021 21.10.2021
(India) Pvt Ltd Vs. Aspir
International
ICS(COMM)/355/21  [Union Bank of India VsJ/Kamal Kantjg810102211 chamberofjoy@outlook.com [21.10.2021 12.10.2021
IAli Mohammed Chhabra
ICS(COMM)/356/21  [Union Bank of India VsJ/Kamal Kantjg810102211 chamberofjoy@outlook.com [21.10.2021 18.10.2021
K.I.S. Decore Film Chhabra
lOMP(I)(COMM) Yes Bank Ltd Vs. BalveerjSanjeev Pathak [8285002845 [sanjeev.pathak@srcslegal.com [21.10.2021 21.10.2021
2110/2021 Sansi
IOMP(I)(COMM) Yes Bank Ltd Vs. LalSanjeevPathak [8285002845 [sanjeev.pathak@srcslegal.com [21.10.2021 21.10.2021
2111/2021 Bahadur
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lOMP(I)(COMM) Yes Bank Ltd Vs. InderjSanjeev Pathak [8285002845 [sanjeev.pathak@srcslegal.com [21.10.2021 21.10.2021
2112/2021 [Kumar
IOMP(I)(COMM) Yes Bank Ltd Vs. AnujSanjeev Pathak [8285002845 [sanjeev.pathak@srcslegal.com [21.10.2021  [21.10.2021
2113/2021 Pratap Singh
IOMP(I)(COMM) Toyota Finance ServicesRajesh Jangra (9958726491  [jangraadvocate@gmail.com  [21.10.2021 21.10.2021
2114/2021 India Ltd Vs. Alend

IMohapatra
IOMP(I)(COMM) Toyota Finance ServicesRajesh Jangra [9958726491  [jangraadvocate@gmail.com [21.10.2021 21.10.2021
2115/2021 India Ltd Vs. Pulok Das
IOMP(I)(COMM) Toyota Finance ServicesRajesh Jangra (9958726491 [jangraadvocate@gmail.com [21.10.2021 21.10.2021
2116/2021 India Ltd Vs. Mustajab)

[Khan
lOMP(I)(COMM) Toyota Finance ServicesRajesh Jangra (9958726491  [jangraadvocate@gmail.com  [21.10.2021 21.10.2021
2117/2021 India Ltd Vs. Shinde

Mahadev
IOMP(I)(COMM) [Toyota Finance ServicesRajesh Jangra (9958726491 [jangraadvocate@gmail.com [22.10.2021  [22.10.2021
2129/2021 India Ltd Vs. Pranita Tours

and Travels
IOMP(I)(COMM) [Toyota Finance ServicesRajesh Jangra (9958726491  [jangraadvocate@gmail.com [22.10.2021  [22.10.2021
2130/2021 India Ltd Vs. R S Travels
IOMP(I)(COMM) Toyota Finance ServicesRajesh Jangra (9958726491  [jangraadvocate@gmail.com  [22.10.2021  [22.10.2021
2131/2021 India Ltd Vs. Tirupati

Jangde
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IOMP(I)(COMM) Toyota Finance ServicesRajesh Jangra [9958726491  [jangraadvocate@gmail.com  [22.10.2021  [22.10.2021
2132/2021 India Ltd Vs. Avinash

[Kamalakar Joshi
OMP(I)(COMM) Toyota Finance ServicesRajesh Jangra [9958726491  [jangraadvocate@gmail.com  [22.10.2021  [22.10.2021
2133/2021 India Ltd Vs. Jahangir Biri

Factory Pvt Ltd
IOMP(I)(COMM) IYes Bank Ltd Vs. ShivifSanjeev Pathak [8285002845 [sanjeev.pathak@srcslegal.com [22.10.2021  [22.10.2021
2134/2021 Shakti
IOMP(I)(COMM) Yes Bank Ltd Vs. RanbirSanjeev Pathak [8285002845 [sanjeev.pathak@srcslegal.com [22.10.2021  [22.10.2021
2135/2021 Singh
IOMP(I)(COMM) Yes Bank Ltd Vs. RanbinSanjeev Pathak (8285002845 [sanjeev.pathak@srcslegal.com [22.10.2021  [22.10.2021
2136/2021 Singh
IOMP(I)(COMM) Yes Bank Ltd Vs. RanbirSanjeev Pathak [8285002845 [sanjeev.pathak@srcslegal.com [22.10.2021 22.10.2021
2137/2021 Singh
IOMP(I)(COMM) Yes Bank Ltd Vs. RajSanjeev Pathak [8285002845 [sanjeev.pathak@srcslegal.com [22.10.2021 22.10.2021
2138/2021 Kumar Singh
IOMP(I)(COMM) Yes Bank Ltd Vs. Raj AroralSanjeev Pathak [8285002845 [sanjeev.pathak@srcslegal.com [22.10.2021  [22.10.2021
2139/2021
IOMP(I)(COMM) Yes Bank Ltd Vs. RaviSanjeev Pathak [8285002845 [sanjeev.pathak@srcslegal.com [22.10.2021  [22.10.2021
2140/2021 Gupta
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CS)COMM)/357/21 [ICICI Bank Ltd Vs|Ms Chetna/g818280772  |punitbhalla@gmail.com 23.10.2021  [18.10.2021
[Dharamveer Singh Bhalla
OMP(COMM)65/2021 [H.G. Retail Solution PvtfShreshth Jain [9871206484 [chughandjain@gmail.com 23.10.2021  [30.09.2021
Ltd Vs. Intec Captical Ltd
IOMP(I) Toyota Finance ServicesRajesh Jangra (9958726491  [jangraadvocate@gmail.com  [23.10.2021  [23.10.2021
(COMM)2153/2021  [India Ltd Vs.Mihir Jana
IOMP(I) Toyota Finance ServicesRajesh Jangra [9958726491  [jangraadvocate@gmail.com [23.10.2021  [23.10.2021
(COMM)2154/2021 [India Ltd Vs.Raffojaan S
[Khan
[EX-287/21 Intercontinental [Poonam Anand 9599931015 poonam.anand@legacylawoffic{25.10.2021  [08.10.2021
Consultants & Technocrats
Pvt Ltd Vs. National
Highway Authority of indial
ICS)COMM)/359/21  [Todong Power Generation[Vidur Bhatia 0717741983 aishwarya@btg-legal.com 25.10.2021  [21.10.2021
Pvt Ltd Vs. ASAP Prefab|
Pvt Ltd
CS)COMM)/360/21 [Todong Power Generation[Vidur Bhatia 0717741983 aishwarya@btg-legal.com 25.10.2021  [21.10.2021
Pvt Ltd Vs. ASAP Prefab|
Pvt Ltd
CS)COMM)/361/21  [Iffco-MC Crop Science PvtiShubham Saigal 9407223688 [shubhamsaigalo6@gmail.com [25.10.2021  [21.10.2021
Ltd Vs. Vijay Agro Services
IOMP(I) Volkaswagen Finance PviRajesh Jangra [9958726491 [jangraadvocate@gmail.com [25.10.2021  [25.10.2021
(COMM)2157/2021  |Ltd Vs. Satender Yadav
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OMP(I) Volkaswagen Finance PviRajesh Jangra [9958726491 [jangraadvocate@gmail.com [25.10.2021  [25.10.2021
(COMM)2158/2021  [Ltd Vs. Incorp marketing
Pvt Ltd
OMP(I) Volkaswagen Finance PvtRajesh Jangra [9958726491 [jangraadvocate@gmail.com [25.10.2021  [25.10.2021
(COMM)2159/2021  [Ltd Vs. Ajit Jha
[EX-288/21 Kotak Mahindra Bank LtdAnkur Katyal 011-43018254 [ankurkatyal@asklegal.co.in  [26.10.2021  [23.10.2021
Vs. Krishan Kumar Satija
IOMP(I) Toyota Finance ServicesRajesh Jangra [9958726491  [jangraadvocate@gmail.com [26.10.2021  [26.10.2021
(COMM)2168/2021 [India Ltd Vs.Anima Roy
IOMP(I) [Toyota Finance ServicesRajesh Jangra (9958726491  [jangraadvocate@gmail.com  [26.10.2021  [26.10.2021
(COMM)2169/2021 [India Ltd Vs. Nibedital
[Tripathi
IOMP(I)(COMM) Yes Bank Ltd Vs. BalajifSanjeev Pathak [8285002845 [sanjeev.pathak@srcslegal.com [27.10.2021 27.10.2021
2183/2021 IManpower Services
IOMP(I)(COMM) Yes Bank Ltd Vs. BalajiiSanjeev Pathak [8285002845 [sanjeev.pathak@srcslegal.com [27.10.2021 27.10.2021
2184/2021 IManpower Services
IOMP(I)(COMM) Yes Bank Ltd Vs. Manoj|Sanjeev Pathak [8285002845 [sanjeev.pathak@srcslegal.com [27.10.2021 27.10.2021
2185/2021 [Kumar
IOMP(I)(COMM) 'Yes Bank Ltd Vs. Sandeep|Sanjeev Pathak [8285002845 [sanjeev.pathak@srcslegal.com [27.10.2021 27.10.2021
2186/2021 Mann




S.No

Court

District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of

Registration filing

[EX-291/21 lAgamjiv Singh Vs. Midas|Amit Sethi 0811050339  [sethi_amit_70@yahoo.com [28.10.2021  [28.10.2021
Infratrade Ltd

CS(COMM)/364/21 [Punjab National Bank Vs|Govind Ballabhlg718618928  |govind19feb@gmail.com 28.10.2021  [28.10.2021
[Neelam Gupta Pandey

CS(COMM)/365/21  |Prism Johnson Ltd Vs[Manish Dhir 0654978446  |chestlaw@chestlaw.com 28.10.2021  [28.10.2021
Inderpal Singh Arrora

[EX-293/21 [Financial Services Ltd Vs.Sondhi 0099925860 [deepankur@sondhipartners.coj29.10.2021  [27.10.2021
Sanjay Mandal & Ors.

[EX-294/21 Manappuram Finance LtdiShyam  Kumarg971177170 askrlexisllp@gmail.com 29.10.2021  [18.10.2021
Vs. Prashanth K Ray

OMP(COMM)/66/202 [Indian Oil Corporation LtdfRajat Navet 0650881816  [rajatnavet@hotmail.com 20.10.2021  [25.10.2021

1 Vs. Prime Industries

IOMP(I) Yes Bank Ltd Vs. BalajiSanjeev Pathak [8285002845 [sanjeev.pathak@srcslegal.com [29.10.2021  [29.10.2021

(COMM)/2193/2021 [Manpower Services

OMP(I) Yes Bank Ltd Vs. BalajiiSanjeev Pathak [8285002845 [sanjeev.pathak@srcslegal.com [29.10.2021  [29.10.2021

(COMM)/2194/2021 [Manpower Services




Case No.

IOMP(I)
(COMM)/2195/2021

Petitioner Name VSAdvocate
Respondent Name

Yes Bank Ltd Vs.
Manpower Services

Sanjeev Pathak (8285002845

Advocate email id

sanjeev.pathak@srcslegal.com

Date ofDate of

Registration filing

290.10.2021

OMP(I) Yes Bank Ltd Vs. Sanjeev Pathak [8285002845 [sanjeev.pathak@srcslegal.com [29.10.2021  [29.10.2021
(COMM)/2196/2021 [Manpower Services
lOMP(I) Yes Bank Ltd Vs. Sanjeev Pathak [8285002845 [sanjeev.pathak@srcslegal.com [29.10.2021  [29.10.2021
(COMM)/2197/2021 [Manpower Services
IOMP(I) Yes Bank Ltd Vs. Sanjeev Pathak [8285002845 [sanjeev.pathak@srcslegal.com [29.10.2021  |29.10.2021
(COMM)/2198/2021 [Manpower Services
OMP(I) Yes Bank Ltd Vs. Sanjeev Pathak [8285002845 [sanjeev.pathak@srcslegal.com [30.10.2021  [30.10.2021
(COMM)/2204/2021 [Manpower Services
OMP(I) Yes Bank Ltd Vs. Sanjeev Pathak [8285002845 [sanjeev.pathak@srcslegal.com [30.10.2021  [30.10.2021
(COMM)/2205/2021 [Manpower Services
IOMP(I) Yes Bank Ltd Vs. Sanjeev Pathak (8285002845 [sanjeev.pathak@srcslegal.com [30.10.2021  [30.10.2021
(COMM)/2206/2021 [Manpower Services
IOMP(I) Yes Bank Ltd Vs. Sanjeev Pathak [8285002845 [sanjeev.pathak@srcslegal.com [30.10.2021  |30.10.2021

(COMM)/2207/2021

IManpower Services

20.10.2021
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OMP(I) Yes Bank Ltd Vs. BalajiSanjeev Pathak (8285002845 [sanjeev.pathak@srcslegal.com [30.10.2021  [30.10.2021
(COMM)/2208/2021 [Manpower Services
OMP(I) Yes Bank Ltd Vs. BalajiSanjeev Pathak [8285002845 [sanjeev.pathak@srcslegal.com [30.10.2021  [30.10.2021
(COMM)/2209/2021 [Manpower Services
IOMP(I) Yes Bank Ltd Vs. BalajiSanjeev Pathak [8285002845 [sanjeev.pathak@srcslegal.com [30.10.2021  [30.10.2021
(COMM)/2210/2021 [Manpower Services
14 [|SH. RAJ KUMARSOUTH- ICS (COMM)/482/2021fITC LIMITED Vs QUESTIKAPIL KHER(P),08191072729 |JANILKHER@GMAIL.COM 01-10-2021  [07.07.2021
CHAUHAN, LD.J|EAST INDIA PLC
DISTRICT JUDGE
(COMMERCIAL-
COURT), SOUTH-
EAST, SAKET COURT
ICS (COMM)/475/2021[M/S AKZO NOBEL INDIARAJ KUMAR[B010074443 |RAJ@RUHIL.IN 08-10-2021  [20.09.2021
[LIMITED Vs M/S TANEJAIRRUHIL(P),
PAINTS AND|
HARDWARE STORE
ICS (COMM)/473/2021[M/S AKZO NOBEL INDIARAJ KUMAR[B010074443 |RAJ@RUHIL.IN 08-10-2021  [20.09.2021
LIMITED Vs M/S HARSH|RUHIL(P),
SPECIALITY COATING
PRIVATE LIMITED
CS (COMM)/476/2021[PAYTM E COMMERCEGAURAV 0811074162 ROHITIN2003@GMAIL.COM |04-10-2021  [28.09.2021
PVT LTD Vs SH DIPAKPAIN(P),
IDINESHBHAI DUDHAT
CS (COMM)/479/2021[PAYTM E COMMERCEGAURAV 0811074162 ROHITIN2003@GMAIL.COM |04-10-2021  [28.09.2021
PVT LTD Vs SHPAIN(P),
HIRENKUMAR
[DHIRUBHAI BHALALA




S.No

Court

District

Case No.

ICS (COMM)/449/2021

Petitioner Name VSAdvocate
Respondent Name

AND  SIND|
NAVNEET]

[PUNJAB
BANK Vs
IMALHOTRA

ISUMEET BATRA|
0810024119(P),

Advocate

Nobile
Number

08110024119

Advocate email id

SRBLAWPARTNERS @ GMAIL.

Date

ofDate of e-

Registration filing

04-10-2021

28.09.2021

CS (COMM)/478/2021

B S THAKUR Vs BLUE|
STAR LIMITED

IANIL
KUMAR(P),

0953686474

IANILADVOCATE1982@GMAI]

06-10-2021

04.10.2021

ICS (COMM)/485/2021

THOMSON PRESS INDIA|
LTD Vs CHLOROPHYLIL}
GREEN SOLUTIONS PVT]
LTD

ISRAR
IAHMAD(P),

0811067689

ADISRAR1974@GMAIL.COM

06-10-2021

05.10.20021

ICS (COMM)/457/2021

COMAC INDIA PVT LTD|
Vs GREEN DAY ENVIRO,
[PROJECTS

KUNAL
KUKREJA(P),

09-10-2021

ICS (COMM)/477/2021

IMPEX SERVICES INDIA
PVIT LTD Vs SABJAN|
ABDUL MANNAN

SHIVAM
ISHARMA(P),

0654545855

LEGAL@SHIVAMSHARMA.IN

26-10-2021

06.10.2021

ICS (COMM)/483/2021

SHYAM SPECTRA PVT]
LTD Vs
WORLDWIDE EXPRESS]
INDIA LIMITED

SATYAM|RAWAT(P),

AMIT KUMAR|

7503852001

RANATAMIT293@GMAIL.CO]

11-10-2021

00.10.2021

ICS (COMM)/474/2021

MCCOY SOUDAL
SEALANTS ADHESIVES]
IAND FOAMS PVT LTD Vs
SUNIL KUMAR

ABHISHEK
AGGARWAL(P),

0810500291

GNAGGARWAL.CO@GMAIL.(

16-10-2021

11.10.2021

ICS (COMM)/484/2021

INISHANT PROMOTERS]
PRIVATE LIMITED Vs
JSW  ISPAT SPECIAL

[PRODUCTS LTDy
EORPMERT V. MONNET

Sakshi
Mehley(P),

011-491976789

ADMIN @ATLANTICLAW.IN

21-10-2021

11.10.2021

ICS (COMM)/481/2021

[HARKRISHANJI
PRODUCTS
LIMITED Vs
TANEJA

PRIVATE]
MANJU

[Vaibhav
[Mahajan(P),

9899805856

16-10-2021

12.10.2021




S.No

Court

District

Case No.

ICS (COMM)/452/2021

Petitioner Name VS
Respondent Name

CONNOISSEUR
ALCOBEV COLLECTIONS|
LLP Vs TOWN HOUSE]
CAFE

Advocate

PANDEY(P),

Advocate
Nobile
Number

0999671955

Advocate email id

(ONKARPANDEYBHU@GMAI]J

Date

ofDate of

Registration filing

21-10-2021

18.10.2021

ICS (COMM)/450/2021

CONNOISSEUR
ALCOBEV COLLECTIONS
LLP Vs MORNING STORE

(ONKAR
PANDEY(P),

0999671955

(ONKARPANDEYBHU@GMAI]J

21-10-2021

18.10.2021

ICS (COMM)/451/2021

CONNOISSEUR

LLP Vs THE TASTE

[DEPARTMENTAL STORE]
THROIICH

(ONKAR

ALCOBEV COLLECTIOSPANDEY(P),

0999671955

ONKARPANDEYBHU@GMAI]

21-10-2021

18.10.2021

ICS (COMM)/471/2021

TAT
IADITYA BIRLA FASHIO

IAND RETAIL LIMITED Vs
SAI FORTUNE]
[DEVELOPERS PRIVATE]

ESH
KAJLA(P),

0650668623

IVARUN.SHARMA@CLASISLA|

25-10-2021

21.10.2021

ICS (COMM)/472/2021

I INTTED

FAST FORWARD
LOGISTICS INDIA PVT]
LTD Vs AMIGOS]

INTERNATIONAL

SHIVAM
ISHARMA(P),

0871772403

PAREKHCHO@PAREKHO.CO|

25-10-2021

ICS (COMM)/470/2021

PENTAFLO HYDRO PVT]
LTD Vs M/S HIMALAYAN]
RENEWABLE ENERGY]
PVT LTD

Kapil Sethi(P),

7678275473

IADV.SETHI1993@GMAIL.CON

28-10-2021

20.09.2021

ICS (COMM)/486/2021

CANARA BANK Vs MR
IAMIR KUMAR JENA
[PRORIETOR OF POWER|
HOME

INILENDU
[VATSYAYAN(P),

0999050853

INILENDUVATSYAYAN @GMA

27-10-2021

26.10.2021

ICS (COMM)/469/2021

HAIER
INDIA
LIMITED Vs
INDIA

APPLIANCES]
PRIVATE
STERNE|
PRIVATE

I INMTTED

Jai Khanduja(P),

28-10-2021

ICS/COMM /2021

RAJENDER KHANNA|
IV/S. HARSH SEHGAL

[PRAMOD JAIN

0891011477

IADVOCATEJAITAN@YAHOO.

20.10.2021




S.No

Court

District

Case No.

ICS/COMM/2021

Petitioner Name VS
Respondent Name

M/S. LACE WORLD V/S.
MLK FASHION

Advocate

ANUJ V. SINHA

Advocate
Nobile
Number

0811551781

Advocate email id

SINHAANUJK@GMAIL.COM

Date

ofDate of e-

Registration filing

20.10.2021

06.10.2021

ICS/COMM/2021

KENT RO V/S. NALINI
[RANJAN MISHRA

[RAJESHWARI
H.

010206718

LEGAL@RALEGAL.CO.IN

30.10.2021

20.10.2021

15

IMS. RAJ
IMITRA, DISTRICT]
JUDGE (COMM-02),
SOUTH EAST]
DISTRICT, SAKET]
COURTS, NEW,|
DELHI

RANISOUTH-

[EAST

ICS (COMM)/434/2021

BANK
IMAHARASHTRA Vs
SHISHIR KUMAR

OHBIPNEET

ISINGH SOVI(P),

08110218405

info@sbslegalsolution.com

05-10-2021

08-09-2021

ICS (COMM)/439/2021

SUPER STYLE Vs
RETAIL LTD

GSAJANIS

MOHAMMAD(P

>

7042346664

N/A

11-10-2021

14-09-2021

ICS (COMM)/438/2021

[EXPRESS Vs
BERI AND BROTHERS]
PVT LTD

IM/S NET WORLD WIDEDEEPAK
M/S SK|[VASWANI(P),

0717957306

adv.kuljeet51@gmail.com

11-10-2021

15-09-2021

ICS (COMM)/437/2021

IAGARWAL
COMPANY Vs
SALES

TRADINGAKSHAY
AURA|GOEL(P),

0811783019

akshay.goel110 @agandassociat

07-10-2021

15-09-2021

CS

(COMM)/433/2021(t

m)

SCIENCE PVT LTD

M/S DEV PHARMACY|SHRAVAN
PVT LTD Vs RIDLEY LIFEKUMAR

BANSAL(P),

N/A

unitedmark@unitedipr.com

05-10-2021

04-10-2021

ICS (COMM)/436/2021

COMAC INDIA PVT LTD
Vs  AZENT
IMANAGEMENT PVT LTD

KUNAL

FACILITY[KUKREJA(P),

0871236226

whiteandblacklawyers@gmail.q

07-10-2021

06-10-2021

ICS (COMM)/435/2021

COMAC INDIA PVT LTD

CORPORATION

KUNAL

Vs DGS AND D INDIAKUKREJA(P),

0871236226

whiteandblacklawyers@gmail.qg

07-10-2021

06-10-2021




S.No

Court

District

Case No.

CS (COMM)/442/2021

Petitioner Name VSAdvocate
Respondent Name

IM/S PUNJAB PLYWOOD
INDUSTRIES Vs M/S
FAALCON
PVT LTD

JAY
HANDRA

CONCEPTSJHA(P),

Advocate
Nobile
Number

0810474034

Advocate email id

vcjhaandassociates@gmail.com

Date

ofDate of e-

Registration filing

12-10-2021

09-10-2021

CS
(COMM)/441/2021(tm|

R R KABEL LIMITED Vs
LURANSE ELECTRONICS
PRIVATE LIMITED

ANISH
HIR(P),

0654978446

chestlaw@chestlaw.com

12-10-2021

09-10-2021

ICS (COMM)/440/2021

IAJAY KUMAR SATIA

[PSA NITROGEN LTD VSDEVESH

KUMAR

MALAN(P),

0811904386

sujit.law@gmail.com

12-10-2021

11-10-2021

ICS (COMM)/447/2021

COMPANY INDIA LTD
THROUGH ITS|

IAUTHORIZED
P EDR ESENTATIVE

IAVIVA LIFE INSURANCEARCHANA
LAKHOTIA(P),

0899692002

archana@nsachambers.com

21-10-2021

12-10-2021

ICS (COMM)/443/2021

REAL ESTATE PVT LTD

SAWAN BUILDCON PVTIADITYA
LTD Vs GOVIND RADHEGAUR(P),

9999397097

jurist.adityagaur@gmail.com

18-10-2021

12-10-2021

CS
(COMM)/448/2021(T
M)

Vs IKON REMEDIES PVT]
LIMITED

IMANKIND PHARMA LTDHemant
[Daswani(P),

0810556744

delhi@dewanianddeswani.com

21-10-2021

12-10-2021

ICS (COMM)/445/2021

TRAVEL
INTERNATIONAL
[PRIVATE LIMITED Vs GO
IATIRLINES INDIA LTD

SPIRITIHumraz

singh(P),

bir|

0968625931

sknychambers@gmail.com

21-10-2021

16-10-2021

ICS (COMM)/446/2021

M/S
ENGINEERING WORKS
Vs  M/S  MIDEAST
PIPELINE PRODUCTS

VARDHMAN|PREM GARG(P),

8860844670

premgarg.legal@yahoo.com

21-10-2021

16-10-2021

ICS (COMM)/453/2021

THE JAMMU AND
KASHMIR BANK LTD Vs
IAAFAQUL HASSAN DAR

rahul sharma(P),

9953459952

rauzlegal @gmail.com

22-10-2021

21-10-2021




S.No

Court

District

Case No.

CS (COMM)/455/2021

Petitioner Name VSAdvocate
Respondent Name

BERGER PAINTS INDIA
LTD Vs MR SANJEEV|
IMITTAL PROP  AMIT]

BROS AND JATIN]|
TR ADINC OO

[Rohit Kumar(P),

Advocate
Nobile
Number

0643713189

Advocate email id

rohitkumarg842@gmail.com

Date

ofDate of e-

Registration filing

22-10-2021

21-10-2021

ICS (COMM)/454/2021

M/S HOLOSTIK INDIA|
LTD Vs M/S
INTERNATIONAL PRINT]
0 PAC LTD

RADHA
KRISHNA
GUPTA(P),

0810138450

rkguptag87987@rediffmail.con

22-10-2021

21-10-2021

CS (COMM)/456/2021

LEVANA
IAND PROPETIES PVT]
LTD Vs REAL
IADVERTISING PVT LTD

BUILDTECHMANISH

KUMAR
ISHARMA(P),

9990093089

N/A

23-10-2021

23-10-2021

ICS (COMM)/461/2021

HIND TERMINALS PVT]
LTD Vs AERO MARINE|
LOGISTICS PVT LTD

SAVYASACHI
KUMAR
SAHAI(P),

0910081428

savyasachi.sahai@gmail.com

25-10-2021

23-10-2021

ICS (COMM)/460/2021

IM/S KAPOOR IMAGING
PVT LTD Vs M/S SHREE]
BALAJI PRINTING AND|
PACKAGING

[RAJENDRA
YADAV(P),

0312046733

yadavrazen@gmail.com

25-10-2021

23-10-2021

ICS (COMM)/458/2021
(TM)

INFUREKA
TECHNOLOGIES
PRIVATE LIMITED Vs
SHAKTI TRADERS

[Udit Tewari(P),

8882550428

ipr@richesttrademark.com

25-10-2021

23-10-2021

ICS (COMM)/459/2021

M/S ENVIRO
GEOSYNTHETICS  PVT]
LTD THROUGH  ITS
DIRECTOR/AUTH

REPRECSENTATIVE AV

IShahid Khan(P),

050632532

vivekshokeeng1@gmail.com

25-10-2021

23-10-2021

ICS (COMM)/464/2021

INDRA PRAKASH
PATHAK PROPRIETOR
M/S DESIGN|
CONSULTANTS

ONTRACTORS ¢ ANTT

ANUBHAV
SHANGLE(P),

8130678386

lawyersumagupta@gmail.com

26-10-2021

25-10-2021

ICS (COMM)/463/2021

STATE BANK OF INDIA|
Vs BIJAY KUMAR JHA

VARUN
CHANDIOK(P),

0818365119

varunchandiok@gmail.com

26-10-2021

25-10-2021




S.No Court District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

CS (COMM)/462/2021JlUCO BANK Vs NEERA IN/A cmldas54@gmail.com 26-10-2021  [25-10-2021
KUMAR IMOHAN LAL
IDAS(P),
ICS (COMM)/465/2021|M/S GRACE[RAMA 0811214465 ramashankaris@gmail.com [27-10-2021  [26-10-2021
[ENTERPRISES ISHANKAR(P),

THROUGH ITS PARTNER
SH KAMAL JIT SINGH Vs
IG STEELS INDIA LLP

ICS (COMM)/466/2021{CANARA BANK Vs MOHDINILENDU 0999050853  [nilenduvatsyan@gmail.com  |[27-10-2021  [26-10-2021
[UMAR PROPRIETOR OFVATSYAYAN(P),
[UMAR READYMADE]
GARMENTS

ICS (COMM)/468/2021[RAJINDER KHANNAIPRAMOD 0891011477 advocatejallan@yahoo.co.in  [28-10-2021  [26-10-2021
IALTIAS RAJINDER PAIJALAN(P),
KHANNA Vs DINESH

SEHGAL

CS (COMM)/489/2021[RAJIV. BHOLA Vs M/SSUBODH 7678169530 advocatesubodh3o@gmail.com|29-10-2021  [27-10-2021
OMAXE LIMITED KUMAR(P),

ICS (COMM)/488/2021{HIGH SPIRITS EXIM PVIINAVEEN 0810419936  |naveentripathizo12@gmail.conf29-10-2021  [27-10-2021

LTD Vs MORNINGKUMAR
STORES NKM PVT LTD [TRIPATHI(P),

ICS (COMM)/490/2021]NETLAB SOLUTIONSMANOJ 0810675719 advocateindia@yahoo.co.in  [29-10-2021  [27-10-2021
INDIA PVT LTD VsSKUMAR(P),
PUSHPA JAIN




S.No

Court

District

Case No.

CS (COMM)/487/2021

Petitioner Name VS
Respondent Name

INIKHIL. AGGARWAL Vs
IM/S DEWAN CHAND

Advocate

[PUNIT JAIN(P),

Advocate
Nobile
Number

0810024729

Advocate email id

punitjainadvocate@gmail.com

Date

ofDate of e-

Registration filing

20-10-2021

27-10-2021

16

[East

2021

[EC-DLET-01-02775-

TOYOTA FIN. SERVICES
INDIA LTD. VS. AMAR
SOMNATH NAIK

ABHA VIJAYAN

9953335792

abhavijayan13@gmail.com

01/10/21

01/10/21

2021

EC-DLET-01-02777-

TOYOTA FIN. SERVICES]
INDIA LTD. VS. JAIRAM|
IMADHU SHETGAONKAR

ABHA VIJAYAN

9953335792

abhavijayan13@gmail.com

01/10/21

01/10/21

2021

[EC-DLET-01-02778-

TOYOTA FIN. SERVICES]
INDIA LTD. VS. SIDDESH]
KALANGUTKAR

ABHA VIJAYAN

9953335792

abhavijayan13@gmail.com

01/10/21

01/10/21

2021

IEC-DLET-01-02779-

TOYOTA FIN. SERVICES
INDIA LTD. VS. NORTH]
GOA RENT A CAB|
IASSOCIATION

IABHA VIJAYAN

9953335792

abhavijayan13@gmail.com

01/10/21

01/10/21

2021

[EC-DLET-01-02782-

TOYOTA FIN. SERVICES
INDIA LTD. VS. NORTH]
GOA RENT A CAB|
IASSOCIATION

IABHA VIJAYAN

9953335792

abhavijayan13@gmail.com

01/10/21

01/10/21

2021

[EC-DLET-01-02783-

TOYOTA FIN. SERVICES
INDIA LTD. VS. NORTH
GOA RENT A CAB
IASSOCIATION

IABHA VIJAYAN

9953335792

abhavijayan13@gmail.com

01/10/21

01/10/21

2021

[EC-DLET-01-02784-

TOYOTA FIN. SERVICES
INDIA LTD. VS. NORTH
GOA RENT A CAB
IASSOCIATION

ABHA VIJAYAN

9953335792

abhavijayan13@gmail.com

01/10/21

01/10/21

2021

[EC-DLET-01-02786-

TOYOTA FIN. SERVICES
INDIA LTD. VS. NORTH
GOA RENT A CAB
IASSOCIATION

IABHA VIJAYAN

9953335792

abhavijayan13@gmail.com

01/10/21

01/10/21




S.No Court District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

[EC-DLET-01-02787- [TOYOTA FIN. SERVICESABHA VIJAYAN [9953335792 |abhavijayan13@gmail.com 01/10/21 01/10/21
2021 INDIA LTD. VS. NORTH]

GOA RENT A CAB

IASSOCIATION
[EC-DLET-01-02771- [M/S BHOLA  AUTOJA. K. RAJGOPAL|9718491773 [keshavi2g2 @gmail.com 01/10/21 01/10/21
2021 FINLEASE PVT LTD VS

INITIN BAGGA
[EC-DLET-01-02763- [M/S ECO STARJA. K. RAJGOPAL[9718491773 [keshavi292@gmail.com 01/10/21 01/10/21
2021 SECURITIES CREDITE]

PVT LTD VS LALAN

[EC-DLET-01-02762- |SUMIT SHARMA VS THEB. R. SHARMA [0818823413  |phagatrajsharma@yahoo.co.in [01/10/21 01/10/21
2021 COMMISSIONER EDMC

[EC-DLET-01-02790- [TOYOTA FIN. SERVICESABHA VIJAYAN [9953335792  |abhavijayan13@gmail.com 04/10/21 04/10/21

2021 INDIA LTD. VS. NORTH]

GOA RENT A CAB

IASSOCIATION
[EC-DLET-01-02792- |BMW INDIA FINANCIALJRAHUL 8376049807 [advocateashok.1@gmail.com. |04/10/21 04/10/21
2021 SERVICES PVT LTD VSBHARDWAJ

SIVA KUMAR KOLLA

[EC-DLET-01-02794- [M/S PAYALPORTFOLIOSONIA JASUJA [8920545467 [soniajasujaadvocate558 @gmailo5/10/21 05/10/21
2021 PVT LTD VS LALIT]
KUMAR VERMA

EC-DLET-01-02795- [M/S DRISTI SECURITIESISONTIA JASUJA [8920545467  [soniajasujaadvocate558 @gmailos/10/21 05/10/21

2021 P LTD VS MD SALIM
[EC-DLET-01-02797- |[VOLKSWAGEN FINANCERAJESH 0058726491 jangraadvocate@gmail.com  |05/10/21 05/10/21
2021 PRIVATE LIMITED VSJANGRA

INTIKHIL M THAKKAR




S.No

Court

District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

[EC-DLET-01-02798- |[VOLKSWAGEN FINANCE 0058726491  [jangraadvocate@gmail.com  [05/10/21 05/10/21
2021 PRIVATE LIMITED VSPJANGRA

PARAMITA CHATTERJEE
[EC-DLET-01-02799- [VOLKSWAGEN FINANCERAJESH 0058726491  [jangraadvocate@gmail.com  [05/10/21 05/10/21
2021 PRIVATE LIMITED VSJANGRA

IMUKUL MEDHI
[EC-DLET-01-02800- [VOLKSWAGEN FINANCERAJESH 0058726491  [jangraadvocate@gmail.com  [05/10/21 05/10/21
2021 PRIVATE LIMITED VSJANGRA

JAMAL ASHRAF KHAN
[EC-DLET-01-02801- [VOLKSWAGEN FINANCERAJESH 0058726491  [jangraadvocate@gmail.com  [05/10/21 05/10/21
2021 PRIVATE LIMITED VSPJANGRA

SANJAY DAS
[EC-DLET-01-02802- [VOLKSWAGEN FINANCERAJESH 0058726491  [jangraadvocate@gmail.com  [05/10/21 05/10/21
2021 PRIVATE LIMITED VSJANGRA

IMANJUNATH V
[EC-DLET-01-02805- [CARS24 FINANCIALLALIT PANDEY (9717391663 lalitpandeyadav@gmail.com |06/10/21 06/10/21
2021 SERVICES PVT LTD VS

[DEVANSHU MATHUR
[EC-DLET-01-02807- |KOTAK MAHINDRAMAYANK 0873347330 |[MAYANK MAHAJANo5@YAH06/10/21 06/10/21
2021 [BANK LIMITED VSIMAHAJAN

GULSHAN KUMAR
EC-DLET-01-02808- [BMW INDIA FINANCIAIJRAHUL 8376049807 [advocateashok.1@gmail.com. [06/10/21 06/10/21
2021 SERVICES PVT LTD VSBHARDWAJ

SHAMEEN PALANDY]

PUTHIYAPURAYIL
[EC-DLET-01-02810- |BMW INDIA FINANCIALJRAHUL 8376049807 [advocateashok.1@gmail.com. [06/10/21 06/10/21
2021 SERVICES PVT LTD VSBHARDWAJ

IANNOOR




S.No

Court

District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date
Registration filing

[EC-DLET-01-02811- [HDB FINANCIA 8376049807  [advocateashok.1@gmail.com. |06/10/21 06/10/21
2021 SERVICES LTD VSBHARDWAJ

SANGITA SHARMA
[EC-DLET-01-02812- [CARS24 FINANCIALLALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [06/10/21 06/10/21
2021 SERVICES PVT LTD VS

INITIN WADHWA
[EC-DLET-01-02813- |[BMW INDIA FINANCIALJRAHUL 8376049807 |advocateashok.i@gmail.com. [06/10/21 06/10/21
2021 SERVICES PVT LTD VSBHARDWAJ

IANIRUDDHA A BASU
[EC-DLET-01-02814- [CARS24 FINANCIALLALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [07/10/21 07/10/21
2021 SERVICES PVT LTD VS

[PUTTARAJU C
[EC-DLET-01-02817- [CARS24 FINANCIALLALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [08/10/21 08/10/21
2021 SERVICES PVT LTD VS

ROHIT PRAKASH;

KHARDIKAR
[EC-DLET-01-02819- [CARS24 FINANCIALLALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [08/10/21 08/10/21
2021 SERVICES PVT LTD VS

SAMITA AKOLKAR
[EC-DLET-01-02820- [CARS24 FINANCIALLALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [08/10/21 08/10/21
2021 SERVICES PVT LTD VS

SHAIKH SAMEER
EC-DLET-01-02821- |[CARS24 FINANCIALLALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [08/10/21 08/10/21
2021 SERVICES PVT LTD VS

IARCHANA RAJESH ISTE
[EC-DLET-01-02822- |CARS24 FINANCIALLALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [08/10/21 08/10/21
2021 SERVICES PVT LTD VS

IMADHU BALA

ofDate of e-




S.No

Court

District

Case No.

2021

[EC-DLET-01-02823-

Petitioner Name VSAdvocate

Respondent Name

CARS24 FINANCIAL
SERVICES PVT LTD VS
HITESH MANOHAR
IMOTWANI

ILALIT PANDEY

Advocate

Nobile
Number

0717391663

Advocate email id

lalitpandeyadav@gmail.com

Date

ofDate of e-

Registration filing

08/10/21

08/10/21

2021

[EC-DLET-01-02828-

DAZZLING LEASING]
AND FINANCE PVT LTD
VS MOD JAVED

IABHISHEK
GUPTA

0999052336

adv.abhishek3995@gmail.com

09/10/21

09/10/21

2021

[EC-DLET-01-02827-

DAZZLING LEASING]
AND FINANCE PVT LTD
VS DANY

IABHISHEK
GUPTA

0999052336

adv.abhishek3995@gmail.com

09/10/21

09/10/21

2021

[EC-DLET-01-02826-

DAZZLING LEASING]
AND FINANCE PVT LTD
VS BHAGWAN DASS

IABHISHEK
GUPTA

0999052336

adv.abhishek3995@gmail.com

09/10/21

09/10/21

2021

[EC-DLET-01-02825-

DAZZLING LEASING]
AND FINANCE PVT LTD
VS BASUDEV

IABHISHEK
GUPTA

0999052336

adv.abhishek3995@gmail.com

09/10/21

09/10/21

2021

[EC-DLET-01-02830-

IM/S KOTAK MAHINDRA
BANK LTD VS SHAMIM
KHAN

[RAVI SHANKAR|
GARG

0811252038

advocatersgarg@gmail.com

11/10/21

11/10/21

2021

[EC-DLET-01-02829-

IM/S KOTAK MAHINDRA
BANK LTD VS M/S MAA
SUKHDAHEI SEWA|
SHIKSHA SAMITI

[RAVI SHANKAR|
GARG

0811252038

advocatersgarg@gmail.com

11/10/21

11/10/21

2021

EC-DLET-01-02831-

CARS24 FINANCIAL
SERVICES PVT LTD VS§
IAMBARISHA D

ILALIT PANDEY

0717391663

lalitpandeyadav@gmail.com

11/10/21

11/10/21

2021

[EC-DLET-01-02832-

CARS24 FINANCIAL
SERVICES PVT LTD VS
[KANHAIYA  SHRIKANT]
YADAV

LALIT PANDEY

0717391663

lalitpandeyadav@gmail.com

11/10/21

11/10/21




S.No

Court

District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

[EC-DLET-01-02833- [CARS24 FINANCIAILALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [11/10/21 11/10/21
2021 SERVICES PVT LTD VS

TARUN NARAYAN
[EC-DLET-01-02834- [CARS24 FINANCIALLALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [11/10/21 11/10/21
2021 SERVICES PVT LTD VS

ZUBAIR KHAN
[EC-DLET-01-02843- |DASH LEASING ANDVANSHIKA 0958064525  |soodvanshika@gmail.com 11/10/21 11/10/21
2021 FINANCE PVT LTD VS|SOOD

SWAPAN KUMAR BERA
[EC-DLET-01-02842- |DASH LEASING ANDVANSHIKA 0958064525  |soodvanshika@gmail.com 11/10/21 11/10/21
2021 FINANCE PVT LTD VSSOOD

SANJEEV KUMAR
[EC-DLET-01-02841- |DASH LEASING ANDVANSHIKA 0958064525  [soodvanshika@gmail.com 11/10/21 11/10/21
2021 FINANCE PVT LTD VSSOOD

SANDEEP KUMAR
[EC-DLET-01-02840- |DASH LEASING ANDVANSHIKA 0058064525  [soodvanshika@gmail.com 11/10/21 11/10/21
2021 FINANCE PVT LTD VSSOOD

RAKESH KUMAR
[EC-DLET-01-02839- |DASH LEASING ANDVANSHIKA 0958064525  |soodvanshika@gmail.com 11/10/21 11/10/21
2021 FINANCE PVT LTD VSSOOD

IMUKESH KUMAR
EC-DLET-01-02838- [DASH LEASING AND|VANSHIKA 09058064525  [soodvanshika@gmail.com 11/10/21 11/10/21
2021 FINANCE PVT LTD VSSOOD

IMOHD WASIM
[EC-DLET-01-02837- |DASH LEASING ANDVANSHIKA 0958064525  |soodvanshika@gmail.com 11/10/21 11/10/21
2021 FINANCE PVT LTD VSSOOD

IMOHD ARFAN




S.No

Court

District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date
Registration filing

[EC-DLET-01-02836- [DASH LEASING AND[VANSHIKA 0058064525  [soodvanshika@gmail.com 11/10/21 11/10/21
2021 FINANCE PVT LTD VSSOOD

[FAIZAN
[EC-DLET-01-02835- [DASH LEASING AND[VANSHIKA 0958064525  |soodvanshika@gmail.com 11/10/21 11/10/21
2021 FINANCE PVT LTD VSSOOD

IARVIND KUMAR
[EC-DLET-01-02850- |[DANDONA FINANCEGAGAN JINDAL 9871365547 adv.gagan.jindal@gmail.com [12/10/21 12/10/21
2021 LIMITED VS DHARAM

RAJ CHAUHAN
[EC-DLET-01-02851- [7VIK FINVESTMENTS|GAGAN JINDAL 9871365547 adv.gagan.jindal@gmail.com [12/10/21 12/10/21
2021 PVT LTD VS MAHENDER|

SINGH
[EC-DLET-01-02852- [7VIK FINVESTMENTS|GAGAN JINDAL 0871365547  |adv.gagan.jindal@gmail.com [12/10/21 12/10/21
2021 PVT LTD VS MONU
[EC-DLET-01-02857- [DASH LEASING AND[VANSHIKA 09058064525  [soodvanshika@gmail.com 12/10/21 12/10/21
2021 FINANCE PVT LTD VSSOOD

[HARI DUTT SHARMA
EC-DLET-01-02856- [DASH LEASING AND|VANSHIKA 0958064525  [soodvanshika@gmail.com 12/10/21 12/10/21
2021 [FINANCE PVT LTDISOOD

IVSCHANDER BHAN
[EC-DLET-01- [DANDONA FINANCEVANSHIKA 0058064525  [soodvanshika@gmail.com 12/10/21 12/10/21
028552021 LIMITED VS BRIJESH ISOOD

ofDate of e-




S.No

Court

District

Case No.

[EC-DLET-01-02854-

2021

Petitioner Name VS
Respondent Name

[DASH LEASING AND
FINANCE PVT LTD VS
ARCHANA

Advocate

[VANSHIKA
SOOD

Advocate
Nobile
Number

0958064525

Advocate email id

soodvanshika@gmail.com

Date

ofDate of e-

Registration filing

12/10/21

12/10/21

[EC-DLET-01-02853-

2021

[DASH LEASING AND
FINANCE PVT LTD VS
IAKRAM KHAN

[VANSHIKA
SOOD

0958064525

soodvanshika@gmail.com

12/10/21

12/10/21

EC-DLET-01-02860-

2021

[DASH LEASING AND
FINANCE PVT LTD VS§
LOKESH KUMAR

[VANSHIKA
SOOD

0958064525

soodvanshika@gmail.com

12/10/21

12/10/21

[IEC-DLET-01-02859-

2021

[DASH LEASING AND
FINANCE PVT LTD VS§
[KAMAR KHAN

[VANSHIKA
SOOD

0958064525

soodvanshika@gmail.com

12/10/21

12/10/21

[EC-DLET-01-02858-

2021

DASH LEASING AND|
FINANCE PVT LTD VS
[HEMRAJ

[VANSHIKA
SOOD

0958064525

soodvanshika@gmail.com

12/10/21

12/10/21

[EC-DLET-01-02861-

2021

[DASH LEASING AND
FINANCE PVT LTD VS
IMNOJ KUMAR NIGAM

[VANSHIKA
SOOD

0958064525

soodvanshika@gmail.com

12/10/21

12/10/21

EC-DLET-01-02862-

2021

[DASH LEASING AND
FINANCE PVT LTD VS§
IMOHD NAZRE ALAM

[VANSHIKA
SOOD

0958064525

soodvanshika@gmail.com

12/10/21

12/10/21

[EC-DLET-01-02863-

2021

[DASH LEASING AND
FINANCE PVT LTD VS
INARESH KUMAR

[VANSHIKA
SOOD

0958064525

soodvanshika@gmail.com

12/10/21

12/10/21




S.No

Court

District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

[EC-DLET-01-02864- [DASH LEASING AND[VANSHIKA 0058064525  [soodvanshika@gmail.com 12/10/21 12/10/21
2021 FINANCE PVT LTD VSSOOD

INITIN KUMAR
[EC-DLET-01-02865- [DASH LEASING AND[VANSHIKA 0958064525  |soodvanshika@gmail.com 12/10/21 12/10/21
2021 FINANCE PVT LTD VSSOOD

PANKAJ THAKUR
[EC-DLET-01-02866- |DASH LEASING ANDVANSHIKA 0058064525  [soodvanshika@gmail.com 12/10/21 12/10/21
2021 FINANCE PVT LTD VSSOOD

[PRATAP
[EC-DLET-01-02867- |DASH LEASING ANDVANSHIKA 0958064525  [soodvanshika@gmail.com 12/10/21 12/10/21
2021 FINANCE PVT LTD VSSOOD

RAHUL
[EC-DLET-01-02868- |DASH LEASING ANDVANSHIKA 0958064525  |soodvanshika@gmail.com 12/10/21 12/10/21
2021 FINANCE PVT LTD VSSOOD

SADIL HUSSAIN
[EC-DLET-01-02869- |DASH LEASING ANDVANSHIKA 0958064525  [soodvanshika@gmail.com 12/10/21 12/10/21
2021 FINANCE PVT LTD VSSOOD

SANJAY KUMAR
EC-DLET-01-02870- [DASH LEASING AND|VANSHIKA 0958064525  [soodvanshika@gmail.com 12/10/21 12/10/21
2021 FINANCE PVT LTD VSSOOD

SURESH KUMAR YADAV
[EC-DLET-01-02871- [DASH LEASING AND[VANSHIKA 0058064525  [soodvanshika@gmail.com 12/10/21 12/10/21
2021 FINANCE PVT LTD VSSOOD

ZULFIKAR AHMAD




S.No

Court

District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

[EC-DLET-01-02873- [SHRI RAM TRANSPORT|LALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [16/10/21 16/10/21
2021 FINANCE CO LTD VS

IAZAD MOH KHAN
[EC-DLET-01-02875- |[DHARA MOTOR[LALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [16/10/21 16/10/21
2021 FINANCE LTD VS ANKIT]

KUMAR
[EC-DLET-01-02876- |DHARA MOTOR|LALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [16/10/21 16/10/21
2021 FINANCE LTD VS RAVI

SEHRAWAT
[EC-DLET-01-02874- [DHARA MOTOR|LALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [16/10/21 16/10/21
2021 [FINANCE LTD VS RAHULJ

KUMAR
[EC-DLET-01-02877- |CARS24 FINANCIALLALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [16/10/21 16/10/21
2021 SERVICES PVT LTD VS

SADIQ PASA
EC-DLET-01-02879- [DASH LEASING AND|VANSHIKA 0958064525  [soodvanshika@gmail.com 16/10/21 16/10/21
2021 FINANCE PVT LTD VSSOOD

IMOHD IQRAR
[EC-DLET-01-02878- [DASH LEASING AND[VANSHIKA 0058064525  [soodvanshika@gmail.com 16/10/21 16/10/21
2021 FINANCE PVT LTD VSSOOD

[KADIR KHAN
[EC-DLET-01-02880- |DASH LEASING ANDVANSHIKA 0958064525  |soodvanshika@gmail.com 16/10/21 16/10/21
2021 FINANCE PVT LTD VSSOOD

IMOHD MUSTAFA
[EC-DLET-01-02882- [DASH LEASING AND[VANSHIKA 0958064525  [soodvanshika@gmail.com 16/10/21 16/10/21
2021 FINANCE PVT LTD VSSOOD

RUKSANA




S.No

Court

District

Case No.

2021

[EC-DLET-01-02883-

Petitioner Name VS
Respondent Name

[DASH LEASING AND
FINANCE PVT LTD VS
SUAIB

Advocate

[VANSHIKA
SOOD

Advocate
Nobile
Number

0958064525

Advocate email id

soodvanshika@gmail.com

Date

ofDate of e-

Registration filing

16/10/21

16/10/21

2021

[EC-DLET-01-02887-

CARS24 FINANCIAL
SERVICES PVT LTD VS
SANJVEE KUMAR|
PANDEY

ILALIT PANDEY

0717391663

lalitpandeyadav@gmail.com

16/10/21

16/10/21

2021

[EC-DLET-01-02888-

IFFCO KISAN FINANCE]
LIMITED VS RAJKUMAR

[RANJAN

RAJEEV KR.

0811843931

ranjan.and.company@gmail.co

16/10/21

16/10/21

2021

[EC-DLET-01-02889-

[FFCO KISAN FINANCE|
LIMITED VS MO ASFAK

[RANJAN

RAJEEV KR,

0811843931

ranjan.and.company@gmail.co

16/10/21

16/10/21

2021

[EC-DLET-01-02890-

CARS24 FINANCIAL
SERVICES PVT LTD VS
HRUSHIKESH NILESH

LALIT PANDEY

0717391663

lalitpandeyadav@gmail.com

16/10/21

16/10/21

2021

[EC-DLET-01-02891-

CARS24 FINANCIAL
SERVICES PVT LTD VS
IMOHAN NARAYAN|
[DAUNDKAR

[LALIT PANDEY

0717391663

lalitpandeyadav@gmail.com

16/10/21

16/10/21

2021

EC-DLET-01-02894-

[DOST FINCAP PVT LTD
VS JEETU

B. R. SHARMA

0818823413

bhagatrajsharma@yahoo.co.in

16/10/21

16/10/21

2021

IEC-DLET-01-02895-

[DOST FINCAP PVT LTD
VS NARESH KUMAR

B. R. SHARMA

0818823413

bhagatrajsharma@yahoo.co.in

16/10/21

16/10/21




S.No

Court

District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

[EC-DLET-01-02897- [TOYOTA FIN. SERVICESABHA VIJAYAN [9953335792 |abhavijayan13@gmail.com 18/10/21 18/10/21
2021 INDIA LTD. VS. AJIT

INAIK
[EC-DLET-01-02898- [TOYOTA FIN. SERVICESIABHA VIJAYAN (9953335792  |abhavijayan13@gmail.com 18/10/21 18/10/21
2021 INDIA LTD. VS. ABHINAY|

[EKNATH NAIK
[EC-DLET-01-02899- [TOYOTA FIN. SERVICESABHA VIJAYAN 9953335792 [abhavijayani3@gmail.com 18/10/21 18/10/21
2021 INDIA LTD. VS. GANESH]

[KRISHNA SHETKAR
[EC-DLET-01-02900- [TOYOTA FIN. SERVICESABHA VIJAYAN [9953335792 |abhavijayan13@gmail.com 18/10/21 18/10/21
2021 INDIA LTD. VS. SAVIO

JOSE MESQUITA
[EC-DLET-01-02902- |[KOTAK MAHINDRAMAYANK 0873347330 |[MAYANK_ MAHAJANo5@YAH18/10/21 18/10/21
2021 [BANK LIMITED VSIMAHAJAN

SHRIMATI SUMAN DEVI
EC-DLET-01-02901- [TOYOTA FIN. SERVICESABHA VIJAYAN [9953335792 [abhavijayan13@gmail.com 18/10/21 18/10/21
2021 INDIA LTD. VS. SAVIO

JOSE MESQUITA
[EC-DLET-01-02903- [TOYOTA FIN. SERVICESABHA VIJAYAN (9953335792 [abhavijayan13@gmail.com 18/10/21 18/10/21
2021 INDIA LTD. VS. SAVIO

JOSE MESQUITA
[EC-DLET-01-02904- [TOYOTA FIN. SERVICESABHA VIJAYAN [9953335792 |abhavijayan13@gmail.com 18/10/21 18/10/21
2021 INDIA LTD. VS. SHABBIR|

BASHA LATIF




S.No

Court

District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

[EC-DLET-01-02905- [TOYOTA FIN. SERVICESABHA VIJAYAN [9953335792 |abhavijayan13@gmail.com 18/10/21 18/10/21
2021 INDIA LTD. VS. SHABBIR|

BASHA LATIF
[EC-DLET-01-02908- [[FFCO KISAN FINANCERAJEEV 10811843931 ranjan.and.company@gmail.cofi8/10/21 18/10/21
2021 LIMITED VS  SHIVARRANJAN

INAND
[EC-DLET-01-02909- [KOTAK MAHINDRARAJESH 0058726491  [jangraadvocate@gmail.com  [18/10/21 18/10/21
2021 BANK LIMITED VSPJANGRA

IABDULLA
[EC-DLET-01-02910- [IFFCO KISAN FINANCERAJEEV 10811843931 ranjan.and.company@gmail.coft8/10/21 18/10/21
2021 LIMITED VS ARVINDRANJAN

[KUMAR PANDEY
[EC-DLET-01-02911- |KOTAK MAHINDRARAJESH 0058726491  [jangraadvocate@gmail.com  [18/10/21 18/10/21
2021 BANK  LIMITED  VSJANGRA

[DEVENDRA KUMAR
EC-DLET-01-02913- [KOTAK MAHINDRARAJESH 0058726491  [jangraadvocate@gmail.com  [18/10/21 18/10/21
2021 BANK LIMITED VS MUIJANGRA

CHANDR
[EC-DLET-01-02912- [[FFCO KISAN FINANCERAJEEV 40811843931  [ranjan.and.company@gmail.coft8/10/21 18/10/21
2021 LIMITED VS JITENDRARANJAN

SINGH
[EC-DLET-01-02914- |[KOTAK MAHINDRARAJESH 0058726491  [jangraadvocate@gmail.com [18/10/21 18/10/21
2021 BANK LIMITED VSPANGRA

BIRENDER KUMAR




S.No Court District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

[EC-DLET-01-02915- [[FFCO KISAN FINANCERAJEEV 40811843931 ranjan.and.company@gmail.copi8/10/21 18/10/21
2021 LIMITED VS NEERAJRRANJAN

KUMAR
[EC-DLET-01-02916- [KOTAK MAHINDRARAJESH 0058726491  [jangraadvocate@gmail.com  [18/10/21 18/10/21
2021 [BANK LIMITED VSJANGRA

INIRMALA YADAV
[EC-DLET-01-02917- [KOTAK MAHINDRARAJESH 0058726491  [jangraadvocate@gmail.com  [18/10/21 18/10/21
2021 BANK LIMITED VS ASHAUANGRA

W O RAVENDRA
EC-DLET-01-02919- [KOTAK MAHINDRARAJESH 0058726491  [jangraadvocate@gmail.com  [18/10/21 18/10/21
2021 BANK LIMITED VSPJANGRA

IABDUL SATTAR
[EC-DLET-01-02918- [[FFCO KISAN FINANCERAJESH 0058726491  [jangraadvocate@gmail.com  [18/10/21 18/10/21
2021 LIMITED VS RAJESHJANGRA

KUMAR
[EC-DLET-01-02920- [KOTAK MAHINDRARAJESH 0958726491  [jangraadvocate@gmail.com  [18/10/21 18/10/21
2021 BANK LIMITED VSJANGRA

[KAUSHAL KISHOR
[EC-DLET-01-02921- |KOTAK MAHINDRARAJESH 0058726491  [jangraadvocate@gmail.com  [18/10/21 18/10/21
2021 BANK LIMITED VSJANGRA

IMAHENDRA KUMAR




S.No

Court

District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

[EC-DLET-01-02922- [NEWLOOK LEASING PVIJITENDER 0009855157  |JADVJITENDERYADAV2017@(18/10/21 18/10/21
2021 LTD VS KAMAL KUMAR [KUMAR YADAV
[EC-DLET-01-02929- [WOOD CAPITAL FIN. LDMAYANK 0873347330 |MAYANK_MAHAJANo5@YAH21/10/21 21/10/21
2021 VS. SHIV SHAKTIMAHAJAN

IMETALS PVT. LTD.
EC-DLET-01-02930- [WOOD CAPITAL FIN. LD,MAYANK 0873347330 |MAYANK_MAHAJANo5@YAH21/10/21 21/10/21
2021 VS. M S PREM ENGMAHAJAN

WORS
[EC-DLET-01-02931- |[WOOD CAPITAL FIN. LDMAYANK 0873347330 |[MAYANK_MAHAJANo5@YAH21/10/21 21/10/21
2021 IVS. AMIT ROY IMAHAJAN
[EC-DLET-01-02943- [M/S NIHALSONSISHANTNU 0000347367  [ngequityo1@gmail.com 21/10/21 21/10/21
2021 JEWELLERS VS. M/SAGGARWAL

ESHM FASHION AND

JEWELLARY PVT. LTD.
[EC-DLET-01-02944- |DHARA MOTOR FINJLALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [21/10/21 21/10/21
2021 LTD. VS. SHAHNAWAJ
EC-DLET-01-02945- [DHARA MOTOR FINJLALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [21/10/21 21/10/21
2021 [LTD. VS. IQBAL
[EC-DLET-01-02946- [DHARA MOTOR FINJLALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [21/10/21 21/10/21
2021 LTD. VS. SHAVEJ ALAM




S.No

Court

District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

[EC-DLET-01-02947- [DHARA MOTOR FINJLALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [21/10/21 21/10/21
2021 LTD. VS. MOHD. ADIL
[EC-DLET-01-02948- |DHARA MOTOR FINJLALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [21/10/21 21/10/21
2021 LTD. VS. ATHAR
[EC-DLET-01-02949- |CARS24 FINANCIALLALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [21/10/21 21/10/21
2021 SERVICES PVT LTD VS

IMANOJ KR
EC-DLET-01-02952- |[DASH LEASING AND[VANSHIKA 0058064525  [soodvanshika@gmail.com 21/10/21 21/10/21
2021 FINANCE PVT LTD VS[SOOD

[DABLU SHUKLA
[EC-DLET-01-02953- |DASH LEASING ANDVANSHIKA 0958064525  |soodvanshika@gmail.com 21/10/21 21/10/21
2021 FINANCE PVT LTD VSSOOD

GRMUKH SINGH
[EC-DLET-01-02954- [DASH LEASING AND[VANSHIKA 0958064525  [soodvanshika@gmail.com 21/10/21 21/10/21
2021 FINANCE PVT LTD VSJSOOD

IMEHMOOD HASAN
[EC-DLET-01-02955- [DASH LEASING AND[VANSHIKA 0958064525  [soodvanshika@gmail.com 21/10/21 21/10/21
2021 FINANCE PVT LTD VSSOOD

IMIJAJI LAL




S.No Court District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

[EC-DLET-01-02956- [DASH LEASING AND[VANSHIKA 0058064525  [soodvanshika@gmail.com 21/10/21 21/10/21
2021 FINANCE PVT LTD VSSOOD
INISHA

[Ec-DLET-01-02968- [[FFCO KISAN FINANCERAJEEV KR.9811843931 ranjan.and.company@gmail.coj21/10/21 21/10/21
2021 LIMITED VS SHIVKR |RANJAN

[EC-DLET-01-02969- [[FFCO KISAN FINANCERAJEEV KR.0811843931 ranjan.and.company@gmail.coj21/10/21 21/10/21

2021 LIMITED VS RANJAN
[HARISHANKAR BALRAM
PANDEY

[EC-DLET-01-02970- [[FFCO KISAN FINANCERAJEEV KR.9811843931 ranjan.and.company@gmail.cof21/10/21 21/10/21
2021 LIMITED VS DASHRATH|RANJAN
LAL

[EC-DLET-01-02971- [[FFCO KISAN FINANCERAJEEV KR.9811843931 ranjan.and.company@gmail.coj21/10/21 21/10/21
2021 LIMITED VS PRINCE KRRANJAN
YADAV

[EC-DLET-01-02972- [IFFCO KISAN FINANCERAJEEV KR.9811843931 ranjan.and.company@gmail.cof21/10/21 21/10/21
2021 LIMITED VS ASHGIKALIRANJAN
KHAN

[EC-DLET-01-02973- [[FFCO KISAN FINANCERAJEEV KR.0811843931 ranjan.and.company@gmail.coj21/10/21 21/10/21
2021 LIMITED VS  NANDRANJAN
KISHOR




S.No

Court

District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

[EC-DLET-01-02974- [[FFCO KISAN FINANCERAJEEV KR.9811843931 ranjan.and.company@gmail.cof21/10/21 21/10/21
2021 LIMITED VS [RANJAN

[DHARAMVIR SINGH
[EC-DLET-01-02976- [DASH LEASING AND[VANSHIKA 0958064525  |soodvanshika@gmail.com 21/10/21 21/10/21
2021 FINANCE PVT LTD VS|SOOD

RAJMANI TTWARI
EC-DLET-01-02975- [IFFCO KISAN FINANCEJRAJEEV KR 9811843931 ranjan.and.company@gmail.coj21/10/21 21/10/21
2021 LIMITED VS DEVIRANJAN

PRASAD YADAV
[EC-DLET-01-02977- |DASH LEASING ANDVANSHIKA 0958064525  |soodvanshika@gmail.com 21/10/21 21/10/21
2021 FINANCE PVT LTD VSSOOD

[ROHTASH KR
[EC-DLET-01-02978- [DASH LEASING AND[VANSHIKA 0958064525  [soodvanshika@gmail.com 21/10/21 21/10/21
2021 FINANCE PVT LTD VSSOOD

SARAFAT ALI
[EC-DLET-01-02980- [DASH LEASING AND[VANSHIKA 0958064525  [soodvanshika@gmail.com 21/10/21 21/10/21
2021 FINANCE PVT LTD VSSOOD

SINGHASAN MEHTO
[EC-DLET-01-02967- [M/S CHOLAMANDALAMIRAVI SHANKAR(811252038  [advocatersgarg@gmail.com  [21/10/21 21/10/21
2021 INVESTMENT AND|GARG

[FIN.CO LTD. VS,

GULBAHAR




S.No

Court

District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

[EC-DLET-01-02966- [M/S CHOLAMANDALAMIRAVI SHANKAR(811252038  [advocatersgarg@gmail.com  [21/10/21 21/10/21
2021 INVESTMENT ANDIGARG

FIN.CO LTD. VS. GEETA
[EC-DLET-01-02965- [M/S CHOLAMANDALAMIRAVI SHANKAR(Q811252038  [advocatersgarg@gmail.com  [21/10/21 21/10/21
2021 INVESTMENT ANDI|GARG

FIN.CO LTD. VS.

KRISHAN KR
EC-DLET-01-02964- [M/S CHOLAMANDALAMIRAVI SHANKARI9811252038  [advocatersgarg@gmail.com  [21/10/21 21/10/21
2021 INVESTMENT ANDI|GARG

[FIN.CO LTD. VS. M/S ST,

IVIVEKANAND ACADEMY
[EC-DLET-01-02981- |DASH LEASING ANDVANSHIKA 0958064525  |soodvanshika@gmail.com 21/10/21 21/10/21
2021 FINANCE PVT LTD VSSOOD

SUNIL
[EC-DLET-01-02963- [M/S CHOLAMANDALAM[RAVI SHANKARI9811252038  [|advocatersgarg@gmail.com  [21/10/21 21/10/21
2021 INVESTMENT ANDI|GARG

FIN.CO LTD. VS. DEEPAK

KR
[EC-DLET-01-02962- [M/S CHOLAMANDALAMIRAVI SHANKARI9811252038  |advocatersgarg@gmail.com  [21/10/21 21/10/21
2021 INVESTMENT ANDI|GARG

FIN.CO LTD. VS.

SANDEEP KR
EC-DLET-01-02961- [M/S CHOLAMANDALAMRAVI SHANKARI9811252038  [advocatersgarg@gmail.com  [22/10/21 22/10/21
2021 INVESTMENT ANDI|GARG

FIN.CO LTD. VS. M/S

IAMAN SATERIN

HOTISE AND RITIT DINC
[EC-DLET-01-02960- [M/S CHOLAMANDALAM|RAVI SHANKARQ811252038  |advocatersgarg@gmail.com  [22/10/21 22/10/21
2021 INVESTMENT ANDI|GARG

FIN.CO LTD. VS. MOHD

ZAKIR




S.No

Court

District

Case No.

[EC-DLET-01-02959-
2021

Petitioner Name VS
Respondent Name

IM/S CHOLAMANDALAM
INVESTMENT AND
FIN.CO LTD. VS. MOHD
IABDULLAH

Advocate

[RAVI SHANKAR|
GARG

Advocate
Nobile
Number

0811252038

Advocate email id

advocatersgarg@gmail.com

Date

ofDate of e-

Registration filing

22/10/21

22/10/21

[EC-DLET-01-02958-
2021

IM/S CHOLAMANDALAM
INVESTMENT AND
FIN.CO LTD. VS.
KUSHAGRA SINGH

[RAVI SHANKAR|
GARG

0811252038

advocatersgarg@gmail.com

22/10/21

22/10/21

[EC-DLET-01-02942-
2021

IM/S CHOLAMANDALAM
INVESTMENT AND
FIN.CO LTD. VS. NARESH

[RAVI SHANKAR|
GARG

0811252038

advocatersgarg@gmail.com

22/10/21

22/10/21

[EC-DLET-01-02941-
2021

M/S CHOLAMANDALAM
INVESTMENT AND
FIN.CO LTD. VS.
ISTEKAR

[RAVI SHANKAR|
GARG

0811252038

advocatersgarg@gmail.com

22/10/21

22/10/21

[EC-DLET-01-02940-
2021

IM/S CHOLAMANDALAM
INVESTMENT AND
FIN.CO LTD. VS. MOHD,
[KASIM

[RAVI SHANKAR|
GARG

0811252038

advocatersgarg@gmail.com

22/10/21

22/10/21

EC-DLET-01-02939-
2021

M/S CHOLAMANDALAM
INVESTMENT AND
[FIN.CO LTD. VS. MANISH
[KUMAR

IRAVI SHANKAR|
GARG

0811252038

advocatersgarg@gmail.com

22/10/21

22/10/21

[EC-DLET-01-02938-
2021

M/S CHOLAMANDALAM
INVESTMENT AND
FIN.CO LTD. VS. SHIV|
GANESH

IRAVI SHANKAR|
GARG

0811252038

advocatersgarg@gmail.com

22/10/21

22/10/21

[EC-DLET-01-02937-
2021

M/S CHOLAMANDALAM
INVESTMENT AND
FIN.CO LTD. VS. AMIT]
[KUMAR SHARMA

[RAVI SHANKAR|
GARG

0811252038

advocatersgarg@gmail.com

22/10/21

22/10/21




S.No

Court

District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate

Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

[EC-DLET-01-02936- [M/S CHOLAMANDALAMRAVI SHANKAR(Q811252038  [advocatersgarg@gmail.com  [22/10/21 22/10/21
2021 INVESTMENT ANDIGARG

FIN.CO LTD. VS. M/S§

GEETA MEMORIAL

[PUBLIC SCHOOL
[EC-DLET-01-02935- [M/S CHOLAMANDALAM[RAVI SHANKARP811252038  jadvocatersgarg@gmail.com  [22/10/21 22/10/21
2021 INVESTMENT ANDIGARG

FIN.CO LTD. VS.

SHAHZAD
EC-DLET-01-02934- [M/S CHOLAMANDALAMRAVI SHANKAR|9811252038 advocatersgarg@gmail.com  [22/10/21 22/10/21
2021 INVESTMENT ANDIGARG

FIN.CO LTD. VS. M/S

DEV MUKUT PUBLIC

SHCOOL
[EC-DLET-01-02933- [M/S CHOLAMANDALAMIRAVI SHANKAR9811252038  |advocatersgarg@gmail.com  [22/10/21 22/10/21
2021 INVESTMENT ANDIGARG

FIN.CO LTD. VS.

ALAUDDEEN
[EC-DLET-01-02932- [M/S CHOLAMANDALAM[RAVI SHANKARQ811252038  |advocatersgarg@gmail.com  [22/10/21 22/10/21
2021 INVESTMENT ANDI|GARG

FIN.CO LTD. VS. M/S§

[DELHI PUBLIC WORLD

SCHONT
EC-DLET-01-02928- [M/S CHOLAMANDALAMIRAVI SHANKAR[811252038  |advocatersgarg@gmail.com  [22/10/21 22/10/21
2021 INVESTMENT AND|GARG

[FIN.CO LTD. VS. ANSAR
EC-DLET-01-02927- [M/S CHOLAMANDALAMRAVI SHANKARI9811252038  [advocatersgarg@gmail.com  [22/10/21 22/10/21
2021 INVESTMENT ANDI|GARG

FIN.CO LTD. VS.

SURJEET SINGH
[EC-DLET-01-02926- [M/S CHOLAMANDALAMRAVI SHANKAR(Q811252038  [advocatersgarg@gmail.com  [22/10/21 22/10/21
2021 INVESTMENT ANDIGARG

FIN.CO LTD. VS. M/S IDO|

IAMERICAN JUNIO

HTICH SCHOOT




S.No Court District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

[EC-DLET-01-02925- [M/S CHOLAMANDALAMRAVI SHANKAR(Q811252038  [advocatersgarg@gmail.com  [22/10/21 22/10/21
2021 INVESTMENT ANDIGARG

FIN.CO LTD. VS. M/S§

SHAFFALI PUBLI(C]

SHCOOL
[EC-DLET-01-02924- [M/S CHOLAMANDALAM[RAVI SHANKARQ811252038  jadvocatersgarg@gmail.com  [22/10/21 22/10/21
2021 INVESTMENT ANDIGARG

FIN.CO LTD. VS. M/S§

GLOBAL PUBLI(

SCHOOL

[EC-DLET-01-02979- [[FFCO KISAN FINANCERAJEEV KR.9811843931 ranjan.and.company@gmail.cof22/10/21 22/10/21
2021 LIMITED VS SUMITRARRANJAN
SAROJ

[EC-DLET-01-02982- [I[FFCO KISAN FINANCERAJEEV KR.0811843931 ranjan.and.company@gmail.coj22/10/21 22/10/21
2021 LIMITED VS RANJAN
IVRIJANANDAN PANDEY

[EC-DLET-01-02983- [[FFCO KISAN FINANCERAJEEV KR.0811843931 ranjan.and.company@gmail.coj22/10/21 22/10/21
2021 LIMITED VS RAM[RANJAN
[DHIRAJ

[EC-DLET-01-02985- [IFFCO KISAN FINANCERAJEEV KR.9811843931 ranjan.and.company@gmail.coj22/10/21 22/10/21
2021 LIMITED VS TOFEEKIRANJAN
KHAN

EC-DLET-01-02984- [M/S PEEJAY FINANCEB. B. SHARMA [9891887145 Bankebiharisharma@rediffmaile2/10/21 22/10/21

2021 COMPANY PVT LTD VS

MUZAMMIL
[EC-DLET-01-02991- [NEERJA FINCAPIGAGAN JINDAL 9871365547  |adv.gagan.jindal@gmail.com [22/10/21 22/10/21
2021 PRIVATE LIMITED VS

RAM BACHAN




S.No

Court

District

Case No.

[EC-DLET-01-02992-
2021

Petitioner Name VSAdvocate
Respondent Name

INEERJA FINCAP]
PRIVATE LIMITED VS
IARVINDER SINGH

IGAGAN JINDAL

Advocate
Nobile
Number

0871365547

Advocate email id

adv.gagan.jindal@gmail.com

Date
Registration filing

22/10/21 22/10/21

[EC-DLET-01-02993-
2021

INEERJA FINCAP]
PRIVATE LIMITED VS
SHAMBU KUMAR

IGAGAN JINDAL

0871365547

adv.gagan.jindal@gmail.com

22/10/21 22/10/21

EC-DLET-01-02994-
2021

FINE MOTORS FINVEST]
PRIVATE LIMITED VS
[DINESH

(GAGAN JINDAL

0871365547

adv.gagan.jindal@gmail.com

22/10/21 22/10/21

[EC-DLET-01-02995-
2021

7VIK FINVESTMENTS]
PVT LTD VS KALLU RAM

IGAGAN JINDAL

0871365547

adv.gagan.jindal@gmail.com

22/10/21 22/10/21

[EC-DLET-01-02996-
2021

IMANJEET SECURITIES
IAND FINLEASE LIMITED,
VS SHAMBHU

IGAGAN JINDAL

0871365547

adv.gagan.jindal@gmail.com

22/10/21 22/10/21

[EC-DLET-01-02986-
2021

[FFCO KISAN FINANCE|
LIMITED VS
KUMAR

RAJEEV

PRAVENRANJAN

KR|

0811843931

ranjan.and.company@gmail.co

23/10/21 23/10/21

EC-DLET-01-02987-
2021

[FFCO KISAN FINANCE|
LIMITED VS DIGVIJAY]
KUMAR YADAV

RAJEEV
[RANJAN

KR,

0811843931

ranjan.and.company@gmail.co

23/10/21 23/10/21

[EC-DLET-01-02988-
2021

IFFCO KISAN FINANCE]
LIMITED VS BOBIRAAJA|
IMAHENDRSING

RAJEEV
[RANJAN

10811843931

ranjan.and.company@gmail.co|

23/10/21 23/10/21

ofDate of e-




S.No Court District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

[EC-DLET-01-02989- [[FFCO KISAN FINANCERAJEEV 40811843931 ranjan.and.company@gmail.cof23/10/21 23/10/21
2021 LIMITED VS RAMESHRANJAN
YADAV

[EC-DLET-01-02990- [[FFCO KISAN FINANCERAJEEV KR 0811843931 ranjan.and.company@gmail.cof23/10/21 23/10/21
2021 LIMITED VS LATAIRANJAN
[PRASAD

[EC-DLET-01-02997- [[FFCO KISAN FINANCERAJEEV KR.0811843931 ranjan.and.company@gmail.coj23/10/21 23/10/21
2021 LIMITED VS VIKASRANJAN
SINGH

[EC-DLET-01-02998- [[FFCO KISAN FINANCERAJEEV KR 0811843931 ranjan.and.company@gmail.coj23/10/21 23/10/21
2021 LIMITED VS MOHD[RANJAN
SALMAN

[EC-DLET-01-02999- [I[FFCO KISAN FINANCERAJEEV KR.9811843931 ranjan.and.company@gmail.col23/10/21 23/10/21
2021 LIMITED VS MAGHARANJAN
RAM

EC-DLET-01-03000- [IFFCO KISAN FINANCEJRAJEEV KR 9811843931 ranjan.and.company@gmail.cof23/10/21 23/10/21
2021 LIMITED VS IMRANRANJAN
BASARAT

[EC-DLET-01-03001- [[FFCO KISAN FINANCERAJEEV KR.0811843931 ranjan.and.company@gmail.coj23/10/21 23/10/21
2021 LIMITED VS SHIVIRANJAN
BAHADUR YADAV

[EC-DLET-01-03002- [I[FFCO KISAN FINANCERAJEEV KR{9811843931 ranjan.and.company@gmail.co23/10/21 23/10/21
2021 LIMITED VS SHIVPAIJRANJAN
SINGH RAJPUT




S.No Court District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

[EC-DLET-01-03003- [[FFCO KISAN FINANCE 10811843931 ranjan.and.company@gmail.cof23/10/21 23/10/21
2021 LIMITED VS AJEETIRANJAN
IYADAV

[EC-DLET-01-03004- [[FFCO KISAN FINANCERAJEEV KR.9811843931 ranjan.and.company@gmail.col23/10/21 23/10/21
2021 LIMITED VS GOPALJRANJAN
SINGH

EC-DLET-01-03005- [IFFCO KISAN FINANCERAJEEV KR 9811843931 ranjan.and.company@gmail.col23/10/21 23/10/21
2021 LIMITED VS AAJADIRRANJAN
SINGH GURJAR

[EC-DLET-01-03006- [[FFCO KISAN FINANCERAJEEV KR.0811843931 ranjan.and.company@gmail.coj23/10/21 23/10/21
2021 LIMITED VS  ANKITRANJAN
SINGH

[EC-DLET-01-03007- [[FFCO KISAN FINANCERAJEEV KR 0811843931 ranjan.and.company@gmail.coj23/10/21 23/10/21
2021 LIMITED VS NAVAJRANJAN
SINGH MINA

[EC-DLET-01-03008- [[FFCO KISAN FINANCERAJEEV KR.9811843931 ranjan.and.company@gmail.cof23/10/21 23/10/21
2021 LIMITED VS TULSIRAMRANJAN
RAMUJI

EC-DLET-01-03009- [[FFCO KISAN FINANCERAJEEV KR.0811843931 ranjan.and.company@gmail.coj23/10/21 23/10/21

2021 LIMITED VS SHIVRAM|RANJAN

IVIKARM
[EC-DLET-01-03012- |DASH LEASING ANDNITISH 00900334816  [pathania.hot@gmail.com 23/10/21 23/10/21
2021 FINANCE PVT LTD VS[PATHANIA

BHOLI




S.No

Court

District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date
Registration filing

[EC-DLET-01-03014- [TOYOTA FIN. SERVICESABHA VIJAYAN [9953335792 |abhavijayan13@gmail.com 23/10/21 23/10/21
2021 INDIA LTD. VS. NORTH]

GOA RENT A CAB

IASSOCIATION
[EC-DLET-01-03013- [DASH LEASING ANDNITISH 0009334816  [pathania.hot@gmail.com 23/10/21 23/10/21
2021 FINANCE PVT LTD VSPPATHANIA

BIPIN PRASAD
[EC-DLET-01-03015- |[DOST FINCAP PVT LTD|B. B. SHARMA [9891887145 Bankebiharisharma@rediffmail23/10/21 23/10/21
2021 VS ASHOK KUMAR
EC-DLET-01-03016- [DOST FINCAP PVT LTDJB. B. SHARMA (9891887145 Bankebiharisharma@rediffmail23/10/21 23/10/21
2021 VS SHIV KUMAR YADAV
[EC-DLET-01-03017- |SHREE ANK FINHOLD|B. B. SHARMA [9891887145 Bankebiharisharma@rediffmail23/10/21 23/10/21
2021 PVT LTD VS DEEPAK]

KUMAR YADAV
[EC-DLET-01-03019- |[DASH LEASING ANDNITISH 0009334816  [pathania.hot@gmail.com 23/10/21 23/10/21
2021 FINANCE PVT LTD VSPPATHANIA

IMAMTA DEVI
[EC-DLET-01-03020- [DASH LEASING ANDNITISH 0009334816  [pathania.hot@gmail.com 23/10/21 23/10/21
2021 FINANCE PVT LTD VSPPATHANIA

LALIT KUMAR

ofDate of e-




S.No
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Case No.
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Respondent Name
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Nobile
Number

Advocate email id

Date

ofDate of e-
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[EC-DLET-01-03021- [DASH LEASING ANDNITISH 0009334816  [pathania.hot@gmail.com 23/10/21 23/10/21
2021 FINANCE PVT LTD VSPATHANIA

IMOHD ISRAIL
[EC-DLET-01-03022- [DASH LEASING ANDNITISH 0009334816  [pathania.hot@gmail.com 23/10/21 23/10/21
2021 FINANCE PVT LTD VSPATHANIA

IMOHD KAMIL
[EC-DLET-01-03023- |[DASH LEASING ANDNITISH 0009334816  [pathania.hot@gmail.com 23/10/21 23/10/21
2021 FINANCE PVT LTD VSPATHANIA

INAFEES QURESHI
[EC-DLET-01-03024- [DASH LEASING ANDNITISH 0009334816  [pathania.hot@gmail.com 23/10/21 23/10/21
2021 FINANCE PVT LTD VSPATHANIA

INEETU DEVI
[EC-DLET-01-03025- [DASH LEASING ANDNITISH 0009334816  [pathania.hot@gmail.com 23/10/21 23/10/21
2021 FINANCE PVT LTD VSPATHANIA

INOOR MOHAMMAD
EC-DLET-01-03026- |[DASH LEASING ANDNITISH 0009334816  [pathania.hot@gmail.com 23/10/21 23/10/21
2021 FINANCE PVT LTD VSPATHANIA

SANJAY
[EC-DLET-01-03027- |DASH LEASING ANDNITISH 00900334816  [pathania.hot@gmail.com 23/10/21 23/10/21
2021 FINANCE PVT LTD VSPATHANIA

SANTOSH KUMAR
[EC-DLET-01-03028- |[DASH LEASING ANDNITISH 0099334816  [pathania.hot@gmail.com 23/10/21 23/10/21
2021 FINANCE PVT LTD VSPATHANIA

SHYAM KUMAR SINGH




S.No Court District Case No.

[EC-DLET-01-03029-
2021

Petitioner Name VSAdvocate
Respondent Name

[DASH LEASING AND
FINANCE PVT LTD VS
SUNDAR

INITISH

Advocate

Nobile
Number

0999334816

Advocate email id

pathania.hot@gmail.com

Date

ofDate of e-

Registration filing

23/10/21

23/10/21

EC-DLET-01-03030-
2021

DASH LEASING AND|
FINANCE PVT LTD VS
SUNNY KUMAR

ITISH
'ATHANIA

0999334816

pathania.hot@gmail.com

23/10/21

23/10/21

[EC-DLET-01-03031-
2021

DASH LEASING AND|
FINANCE PVT LTD VS
SURENDER PAL

ITISH
'ATHANIA

0999334816

pathania.hot@gmail.com

23/10/21

23/10/21

[EC-DLET-01-03032-
2021

DASH LEASING AND|
FINANCE PVT LTD VS
TARUN AGARWAL

ITISH
'ATHANIA

0999334816

pathania.hot@gmail.com

23/10/21

23/10/21

EC-DLET-01-03033-
2021

ELECTRONICA FINANCE]
LIMITED VS JYOTI AUTO,
COMPONENTS

RAJESH
JANGRA

0958726491

jangraadvocate@gmail.com

23/10/21

23/10/21

EC-DLET-01-03034-
2021

[KOTAK MAHINDRA|
BANK  LIMITED VS
INTEZAR HUSSAIN

[RAVI SHANKAR|
GARG

0811252038

advocatersgarg@gmail.com

25/10/21

25/10/21

EC-DLET-01-03035-
2021

KOTAK MAHINDRA|
BANK  LIMITED VS
SUNSHINE CONVENT]
SCHOOL

[RAVI SHANKAR|
GARG

0811252038

advocatersgarg@gmail.com

25/10/21

25/10/21

[EC-DLET-01-03036-
2021

[KOTAK MAHINDRA|
BANK  LIMITED VS
BALAJI TRANSPORT

[RAVI SHANKAR|
GARG

0811252038

advocatersgarg@gmail.com

25/10/21

25/10/21




S.No Court District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

[EC-DLET-01-03037- [I[FFCO KISAN FINANCERAJEEV 10811843931 ranjan.and.company@gmail.cof25/10/21 25/10/21
2021 LIMITED VS RAM[RANJAN
[PRAKASH SINGH YADAV

[EC-DLET-01-03038- [[FFCO KISAN FINANCERAJEEV KR.9811843931 ranjan.and.company@gmail.col25/10/21 25/10/21

2021 LIMITED VS IRANJAN

SHATRUGAN

SHASHARAN
[EC-DLET-01-03039- [[FFCO KISAN FINANCERAJEEV KR.0811843931 ranjan.and.company@gmail.col25/10/21 25/10/21
2021 LIMITED VS RAJANIRANJAN

BASANT LAL

[EC-DLET-01-03040- [[FFCO KISAN FINANCERAJEEV KR.9811843931 ranjan.and.company@gmail.cof25/10/21 25/10/21
2021 LIMITED VS RANJAN
CHANDRAPAL KADORE

[EC-DLET-01-03041- [[FFCO KISAN FINANCERAJEEV KR 0811843931 ranjan.and.company@gmail.coj25/10/21 >5/10/21
2021 LIMITED VS  ARVINDRANJAN
SINGH

[EC-DLET-01-03042- [I[FFCO KISAN FINANCERAJEEV KR.9811843931 ranjan.and.company@gmail.col25/10/21 25/10/21

2021 LIMITED VS MITHILESH[RANJAN

KR YHADAV
EC-DLET-01-03044- [SHIVA HIRELEASE[HIMANSHU 0718491772 26/10/21 26/10/21
2021 LIMITED VS MOHDISIKKA

[HUSAIN
[EC-DLET-01-03045- [ELECTRONICA FINANCERAJESH 0058726491  [jangraadvocate@gmail.com  [26/10/21 26/10/21
2021 LIMITED VS DHANUSHPJANGRA

PRINTS




S.No Court District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

[EC-DLET-01-03046- |GHS FINANCE PRIVATEGAGAN JINDAL 9871365547  [adv.gagan.jindal@gmail.com [26/10/21 26/10/21
2021 LIMITED VS  SUNIL
SINGH

[EC-DLET-01-03047- |SHRIRAM TRANSPORTS|LALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [26/10/21 26/10/21

2021 FINANCE CO LTD VS

RUDRA LOGISTICS

SERVICES
[EC-DLET-01-03048- [SHRIRAM TRANSPORTS[LALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [26/10/21 26/10/21
2021 FINANCE CO LTD VS§

IANKUR TYAGI

[EC-DLET-01-03049- [SHRIRAM TRANSPORTS[LALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [26/10/21 26/10/21
2021 FINANCE CO LTD VS
IANKUR TYAGI

[EC-DLET-01-03050- [SHRIRAM TRANSPORTS|LALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [26/10/21 26/10/21
2021 FINANCE CO LTD VS
IANKUR TYAGI

[EC-DLET-01-03052- [SHRIRAM TRANSPORTS|LALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [26/10/21 26/10/21
2021 FINANCE CO LTD VS
IANKUR TYAGI

[EC-DLET-01-03055- |[SHRI RAM TRANSPORT|LALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [26/10/21 26/10/21

2021 FINANCE CO LTD VS
RUDRA LOGISTICES]
SERVICES
EC-DLET-01-03058- [M/S SHIVA HIRELEASEHIMANSHU 0718491772 >7/10/21 >7/10/21

2021 LTD VS NISHA ISIKKA




S.No

Court

District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate
Nobile
Number

Advocate email id

Date
Registration filing

[EC-DLET-01-03059- [TOYOTA FINANCIAJABHA VIJAYAN (9953335792  [abhavijayan13@gmail.com 27/10/21 27/10/21
2021 SERVICES INDIA LTD VS

SHABBIR BASHA LATIF
[EC-DLET-01-03060- |[CANARA  BANK  VSHITESH 0891966005  |hiteshsachar@gmail.com 27/10/21 27/10/21
2021 JASVINDER SINGH|SACHAR

SALUJA
[EC-DLET-01-03061- [CANARA BANK  VSHITESH 08919066005  |hiteshsachar@gmail.com 27/10/21 27/10/21
2021 GANESH PRASAD ISACHAR
EC-DLET-01-03010- [IFFCO KISAN FINANCEJRAJEEV KR 9811843931 ranjan.and.company@gmail.col27/10/21 >7/10/21
2021 LIMITED VS VASADEVIRANJAN

GAJAI
[EC-DLET-01-03064- [[FFCO KISAN FINANCERAJEEV KR.9811843931 ranjan.and.company@gmail.cof27/10/21 27/10/21
2021 LTD VS DILEEP KUMAR [RANJAN
[EC-DLET-01-03059- [[FFCO KISAN FINANCERAJEEV KR.9811843931 ranjan.and.company@gmail.cof27/10/21 27/10/21
2021 LIMITED VS PRADEEP [RANJAN

TTWARI
[EC-DLET-01-03065- [[FFCO KISAN FINANCERAJEEV KR.0811843931 ranjan.and.company@gmail.col27/10/21 27/10/21
2021 LIMITED VS RAKESHRANJAN

[PANCHARAM

ofDate of e-




S.No

Court

District

Case No.

[EC-DLET-01-03066-
2021

Petitioner Name VS
Respondent Name

[FFCO KISAN FINANCE|
LIMITED VS NARENDRA|
[KUMAR TIWARI

Advocate

[RANJAN

RAJEEV KR,

Advocate
Nobile
Number

0811843931

Advocate email id

ranjan.and.company@gmail.co

Date

ofDate of e-

Registration filing

27/10/21

27/10/21

[EC-DLET-01-03068-
2021

CHARIOT AUTO
IACCESSORIES LTD VS
IMAHENDER PAL

UITENDER
KUMAR YADAV

0999855157

ADVJITENDERYADAV2017@

27/10/21

>7/10/21

EC-DLET-01-03070-
2021

IFFCO KISAN FINANCE]

BACHCHU

RAJEEV KR.
LIMITED VS  SURESH[RANJAN

0811843931

ranjan.and.company@gmail.co

28/10/21

28/10/21

IEC-DLET-01-03071-
2021

[FFCO KISAN FINANCE|

KUMAR

RAJEEV KR,
LIMITED VS ARUNRANJAN

0811843931

ranjan.and.company@gmail.co

28/10/21

28/10/21

EC-DLET-01-03073-
2021

[FFCO KISAN FINANCE|

DIXIT

RAJEEV KR,
LIMITED VS AMBUJRANJAN

0811843931

ranjan.and.company@gmail.co|

28/10/21

28/10/21

[EC-DLET-01-03074-
2021

[FFCO KISAN FINANCE|
LIMITED VS VINAY]
SINGH

[RANJAN

RAJEEV KR|

0811843931

ranjan.and.company@gmail.co

28/10/21

28/10/21

EC-DLET-01-03069-
2021

TATA CAPITAL FINANCE]
SERVICES LTD VS
[UPENDRA SAGAR SINGH

ILALIT PANDEY

0717391663

lalitpandeyadav@gmail.com

28/10/21

28/10/21

[EC-DLET-01-03072-
2021

TATA CAPITAL FINANCE]
SERVICES LTD VS
IARPINDER SINGH

LALIT PANDEY

0717391663

lalitpandeyadav@gmail.com

28/10/21

28/10/21




S.No

Court

District

Case No.

EC-DLET-01-03075-
2021

Petitioner Name VS
Respondent Name

TATA CAPITAL FINANCE]
SERVICES LTD VS
SUDESH KUMAR

Advocate

ILALIT PANDEY

Advocate
Nobile
Number

0717391663

Advocate email id

lalitpandeyadav@gmail.com

Date

ofDate of e-

Registration filing

28/10/21

28/10/21

[EC-DLET-01-03076-
2021

TATA CAPITAL FINANCE]
SERVICES LTD VS ZAFAR|
SATFI

ILALIT PANDEY

0717391663

lalitpandeyadav@gmail.com

28/10/21

28/10/21

[EC-DLET-01-03077-
2021

TATA CAPITAL FINANCE]
SERVICES LTD VS VICKY]
IYADAV

ILALIT PANDEY

0717391663

lalitpandeyadav@gmail.com

28/10/21

28/10/21

[EC-DLET-01-03078-
2021

TATA CAPITAL FINANCE]
SERVICES LTD VS
RAKESH KUMAR

LALIT PANDEY

0717391663

lalitpandeyadav@gmail.com

28/10/21

28/10/21

EC-DLET-01-03079-
2021

CARS24 FINANCIAL
SERVICES PVT LTD VS§
[DRX AUTO AND|
FINANCE

LALIT PANDEY

0717391663

lalitpandeyadav@gmail.com

28/10/21

28/10/21

EC-DLET-01-03080-
2021

M/S CLIX FINANCE
INDIA PVT LTD V§
SHANTANU KUMAR

[RAVI SHANKAR|
GARG

0811252038

advocatersgarg@gmail.com

28/10/21

28/10/21

[EC-DLET-01-03082-
2021

IM/S ORIX LEASING AND
FINANCIAL  SERVCIES]
INDIA LTD VS RAFIK|
RAFIK

[RAVI SHANKAR|
GARG

0811252038

advocatersgarg@gmail.com

28/10/21

28/10/21

[EC-DLET-01-03081-
2021

IM/S ORIX LEASING AND
FINANCIAL  SERVCIES]
INDIA LTD VS MOHD
IAZAD

[RAVI SHANKAR|
GARG

0811252038

advocatersgarg@gmail.com

28/10/21

28/10/21




S.No

Court

District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

[EC-DLET-01-03083- [TATA CAPITAL FINANCE[LALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [29/10/21 29/10/21
2021 SERVICES LTD VS

INARENDRA SINGH
[EC-DLET-01-03088- |AXIS BANK LTD VSVARUN TYAGI (8585991071 varuntyagi426@gmail.com 29/10/21 29/10/21
2021 IAVON UDHYOG
[EC-DLET-01-03087- |AXIS BANK LTD VSVARUN TYAGI (8585991071 varuntyagi426 @gmail.com 29/10/21 29/10/21
2021 PREETAM SINGH HUDA
[EC-DLET-01-03086- |AXIS BANK LTD VSVARUN TYAGI (8585991071 varuntyagi426 @gmail.com 29/10/21 29/10/21
2021 SACHIN KUMAR
[EC-DLET-01-03085- |AXIS BANK LTD VSVARUN TYAGI [8585991071 varuntyagi426 @gmail.com 29/10/21 29/10/21
2021 IANMOL GAUR
EC-DLET-01-03084- |AXIS BANK LTD VSVARUN TYAGI (8585991071 varuntyagi426@gmail.com 29/10/21 29/10/21
2021 IANANT RAM
[EC-DLET-01-03089- [[FFCO KISAN FINANCERAJEEV KR 0811843931 ranjan.and.company@gmail.coj29/10/21 29/10/21
2021 LIMITED VS ASHISHJRANJAN

KUMAR PANDEY
[EC-DLET-01-02881- [DASH LEASING AND[VANSHIKA 0058064525  [soodvanshika@gmail.com 29/10/21 29/10/21
2021 FINANCE PVT LTD VSSOOD

IMOHD SALIM




S.No Court District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

[EC-DLET-01-03099- [[FFCO KISAN FINANCE 10811843931 ranjan.and.company@gmail.co[30/10/21 30/10/21
2021 LIMITED VS JITENDERRANJAN
KUMAR THAKUR

[EC-DLET-01-03100- [[FFCO KISAN FINANCERAJEEV KR.9811843931 ranjan.and.company@gmail.co|30/10/21 30/10/21
2021 LIMITED VS ASHARAM|RANJAN
IAMBARAM

[EC-DLET-01-03104- [7VIK FINVESTMENTSISONIA JASUJA [8920545467  [soniajasujaadvocate558 @gmaili3o/10/21 30/10/21
2021 PVT LTD VS RAJPAL
SINGH

[EC-DLET-01-03091- [IFFCO KISAN FINANCERAJEEV KR{9811843931 ranjan.and.company@gmail.col30/10/21 30/10/21
2021 LIMITED VS SANTOSHRANJAN
KUMAR

[EC-DLET-01-03092- [[FFCO KISAN FINANCERAJEEV KR 9811843931 ranjan.and.company@gmail.co[30/10/21 30/10/21

2021 LIMITED VS ANILJRANJAN

PANDEY
EC-DLET-01-03093- [CARS24 FINANCIALLALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [30/10/21 30/10/21
2021 SERVICES PVT LTD VS

LOVE CHAUHAN
[EC-DLET-01-03095- [CARS24 FINANCIALLALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [30/10/21 30/10/21
2021 SERVICES PVT LTD VS

IVINAY KUMAR
[EC-DLET-01-03094- [[FFCO KISAN FINANCERAJEEV KR.9811843931 RAJEEV KR. RANJAN 30/10/21 30/10/21
2021 LIMITED VS BHOJRAJRANJAN

PATEL




S.No

Court

District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date
Registration filing

[EC-DLET-01-03096- [CARS24 FINANCIAILALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [30/10/21 30/10/21
2021 SERVICES PVT LTD VS
IAMBARISHA D
[EC-DLET-01-03097- [CARS24 FINANCIAILALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [30/10/21 30/10/21
2021 SERVICES PVT LTD VS
[KANHAIYA  SHRIKANT]
IYADAV
[EC-DLET-01-03098- |CARS24 FINANCIALLALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [30/10/21 30/10/21
2021 SERVICES PVT LTD VS
[TARUN NARAYAN
17 |[MS. SARITA BIRBALJ/NORTH CS (COMM) —M/S K.K. TRADING VSANKIT KUMARQ956917631 aupadhyayii@hotmail.com  |04.10.2021  [04.10.2021
DISTRICT JUDGE,[EAST 60/2021 M/S BHARDWAJMAURYA
(COMMERCIAL CONSTRUCTION
COURT)
(w.e.f- 20.07.2021)
[EX — 127/2021 [HDFC BANK LTD. VSRAJEEV 0311022100  [ranjan.and.company@gmail.coj04.10.2021  [01.10.2021
RENU GAUR KUMAR
[RANJAN
[EX — 126/2021 IMATSYA FINCAP PVT.BHUPENDRA (9950895056 |bhupendraguptag@gmail.com [04.10.2021  [04.10.2021
LTD. VS MANISH JAIN |GUPTA
[EX — 125/2021 IMATSYA FINCAP PVTBHUPENDRA (9950895056 |phupendraguptag@gmail.com [04.10.2021  [04.10.2021
LTD. VS SACHIN|GUPTA
SHARMA
ICS(COMM)63/2021 [CANARA BANK VS ANIJANSHUMAN 0000042642  [sri.anshu83@gmail.com 08.10.2021  [08.10.2021
[KUMAR AND OTHERS [SHRIVASTAVA

ofDate of e-




S.No Court District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of
Respondent Name Nobile Registration filing

Number

[EX —129 /2021 IMATSYA FINCAP PVT/BHUPENDRA [9950895056 |bhupendraguptag@gmail.com [09.10.2021  08.10.2021
LTD. VS MAHESH|GUPTA
KUMAR

[EX —130 /2021 [KOTAK MAHINDRAJANKIT KATYAL [9811809439  [ankurkatyal@asklegal.co.in ~ |09.10.2021  [08.10.2021
BANK LTD. VS ANUJ
DHIMAN

EX —132 /2021 M/S IIFL  FINANCEVIBHOR 0560425989  [support@arvlawchambers.com|11.10.2021 09.10.2021
LIMITED. VS RITUMATHUR
[ENTERPRISES

[EX —136 /2021 IM/S IIFL ~ FINANCEVIBHOR 0560425989  |support@arvlawchambers.com(11.10.2021 00.10.2021
LIMITED. VS TASLEEMMATHUR
TRADERS

[EX —133 /2021 IM/S  IIFL  FINANCEVIBHOR 0560425989  |support@arvlawchambers.com(11.10.2021 00.10.2021
LIMITED. VS DEEPAKIMATHUR
[KUMAR

[EX —135 /2021 IM/S  IIFL  FINANCEVIBHOR 0560425989  [support@arvlawchambers.com|11.10.2021 00.10.2021
LIMITED. VS SAWANAMATHUR
[ENTERPRISES

[EX — 134/2021 IM/S IIFL  FINANCEVIBHOR 0560425989  |support@arvlawchambers.com(11.10.2021 00.10.2021
LIMITED. VS SHRI SAIMATHUR
INDUSTRIES




S.No

Court

District

Case No.

C.S.
65/2021

(COMM)-

Petitioner Name VS
Respondent Name

IM/S J.P POWER
INDUSTRIES VS M/S S.M|
TYRE TUBE TRADING
CO. & ANR

Advocate

INIMISH CHIB

Advocate
Nobile
Number

0311969485

Advocate email id

ad. siddharthchaturvedi@gmail

Date

ofDate of

Registration filing

22.10.2021

22.10.2021

[EX — 145/2021

[HDFC BANK LTD. VS
[POONAM DEVI

SANJEEV
KUMAR

0810955145

litigation@srcslegal.com

22.10.2021

22.10.2021

EX — 146/2021

HDFC BANK LTD. VS
IAMIR SUHAIL

SANJEEV
IKUMAR

8285002845

sanjeevpathak@srcslegail.com

22.10.2021

22.10.2021

EX — 147/2021

M/S GAMBIT LEASING
IAND FINANCE PVT LTD

VIKAS
JAIN

DEEP

7838963404

lawvikasgg @gmail.com

22.10.2021

22.10.2021

EX — 144/2021

IMANAPPURAM FINANCE]
LTD VS SUDHIR|
SHARMA

IPTILLAI
VIJAYAN

VIPIN|

0213528073

1980adv@gmail.com

22.10.2021

18.10.2021

C.S(COMM) 66/2021

CENTRAL BANK OF
INDIA VS SMT. MANJU

IMANJO KUMAR|
ARORA

0811254078

manvakil378 @gmail.com

27.10.2021

27.10.2021

[EX-150/2021

CHOLAMANDALAM
INVESTMENT AND
FINANCE VS COMPANY]
LTD MRS AMNA BEGUM

RAHUL
BHARDWAJ
AND CO.

8376049807

amarnath_rbc@yahoo.com

28.10.2021

27.10.2021




S.No

Court

District

Case No.

Petitioner Name VSAdvocate

Respondent Name

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

[EX-149/2021 HDB FINACIAIJSONDHI = ANDP999925860 [deepankur@sondhipartnes@gr28.10.2021  [27.10.2021
SERVICES LTD. VSPARTNERS
PRADEEP KUMAR AND|
JANR
18 |MS. NIVEDITA ANILShahdara |OMP (DIAXIS BANK VSMAYANK 01-10-2021  |01-10-2021
SHARMA, DISTRICT] (COMM)/2337/2021 |AMANDEEP RANI 0613 |[MAHAJAN(P),
JUDGE
(COMMERCIAL)
IOMP (DITOYOTA FINANCIALJRAHUL 8376049807 [advocate.ashoki@gmail.com [01-10-2021  |01-10-2021
(COMM)/2328/2021 [SERVICES INDIA LTD VSBHARADWAJ(P
[URMILA DEVI P),
THAKUR 8588
IOMP (DITOYOTA FINANCIALJRAHUL 8376049807  |advocate.ashoki@gmail.com [01-10-2021  [01-10-2021
(COMM)/2329/2021 [SERVICES INDIA LTD VS BHARADWAJ(P
RAJAN SINGH 5800 s
IOMP (DITOYOTA FINANCIALJRAHUL 8376049807 [advocate.ashoki@gmail.com [01-10-2021  |01-10-2021
(COMM)/2331/2021 [SERVICES INDIA LTD VSBHARADWAJ(P
PAWAN SONTI 3581 s
ICS (COMM)/388/2021SUKHWANT SINGH Vs[N. 0811694997  [contact@litmaslegal.com 00-10-2021  |09-10-2021
DEVARPAN FOODSIMAHABIR(P),
PRIVATE LIMITED
ICS (COMM)/389/2021TBU  AND  GLAMSLY[Pranay Jain(P), [8527817330  [prannayajaiin@gmail.com 00-10-2021  [09-10-2021
MTHROUGH VINOD Vj
GSA RETAIL LTD




S.No Court District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

ICS (COMM)/416/2021[RSPL. HEALTH PRIVATEANIL KUMAR{810134793
LIMITED Vs KANTASAHU(P),

allipcare @gmail.com 22-10-2021  [22-10-2021

JAYLAL UKHARE

ICS (COMM)/423/2021/ANKIT JINDAL VsAmandeep 0811428913 contact@ankit.banati.com 25-10-2021  [25-10-2021
IVIRENDER KUMAR|Singh(P),
PROJECT PVT LTD

ICS (COMM)/424/2021[UNION BANK OF INDIA[Shiva 8447146032  [shivbhardwaj.advocate@gmail.[25-10-2021  [25-10-2021

Vs HAROON SIDDIQUI  [Bhardwaj(P),

ICS (COMM)/422/2021[ATS BUSINESSINEERAJ 0999741715 neerajjhaadv@gmail.com 25-10-2021  [25-10-2021
SERVICES PVT LTD VsKUMAR JHA(P),
PRV ALLOYS LLP

ICS (COMM)/433/2021|KANIKA JAIN Vs KIRAN|VIDIT 0810038239  |dkgupta5758 @yahoo.com 28-10-2021 [28-10-2021
UDYOG IGUPTA(P),

OMP (DIAXIS BANK LIMITED VSRAJESH 0058726491  [jangraadvocate@gmail.com  [28-10-2021  [28-10-2021

(COMM)/2378/2021 [LAKHWINDER SINGH [KUMAR(P),

IOMP (DAXIS BANK LIMITED VS|RAJESH 0058726491  [jangraadvocate@gmail.com  [28-10-2021 [28-10-2021
(COMM)/2379/2021 [VIKAS KUMAR KUMAR(P),




S.No

Court

District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

IOMP (IDAXIS BANK LIMITED VSjRAJESH 0058726491 jangraadvocate@gmail.com  [28-10-2021 [28-10-2021
(COMM)/2380/2021 |[VISHAL KUMAR(P),
ICS (COMM)/434/2021|GAURAV JAIN HUF VsVIDIT 0810038239  [dkguptas758 @yahoo.com 28-10-2021 [28-10-2021
KIRAN UDYOG IGUPTA(P),
19 |MS. SUKHVINDERShahdara [OMP (DHM/s SHREE RAMI|SAJJAN KUMAR|9911644330 skaggarwal@gmail.com 05-10-2021  [05-10-2021
KAUR DJ COMM - o2 (COMM)/2343/2021 [FINANCE CO Vs KISHORIAGGARWAL(P),
KUMAR MANDAL
IOMP (DITOYOTA FINANCIALJRAHUL 8376049807  |advocate.ashoki@gmail.com [08-10-2021 [08-10-2021
(COMM)/2372/2021 [SERVICES INDIA LTD VSBHARADWAJ(P
SHEKHAR CHAUDHARY)),
8489
IOMP (IDAXIS BANK LIMITED VS|RAJESH 0873347330  |mayank_mahajanos@yahoo.cd28-10-2021  [28-10-2021
(COMM)/2377/2021 [SUMAN SHARMA KUMAR(P),
OMP (IDAXIS BANK LIMITED VS|RAJESH 0873347330  |mayank_mahajanos@yahoo.cd28-10-2021  [28-10-2021
(COMM)/2374/2021 [SANJAY KUMAR KUMAR(P),
IOMP (IDAXIS BANK LIMITED VSjRAJESH 0873347330 |mayank_mahajanos@yahoo.cd28-10-2021  [28-10-2021
(COMM)/2375/2021 |AJAY SHARMA KUMAR(P),




S.No

Court

District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate
Nobile
Number

Advocate email id

Date
Registration filing

OMP (IDAXIS BANK LIMITED VSjRAJESH 0873347330  |mayank_mahajanos@yahoo.cd28-10-2021  [28-10-2021
(COMM)/2376/2021 |KISHAN CHOUHAN KUMAR(P),
IOMP (DAXIS BANK LTD VsMAYANK 0873347330 |mayank_mahajano5@yahoo.cd30-10-2021  [30-10-2021
(COMM)/2382/2021 PJASKARAN SINGH IMAHAJAN(P),
OMP (DIAXIS BANK LTD VsMAYANK 0873347330  |mayank_mahajanos@yahoo.cd30-10-2021  |[30-10-2021
(COMM)/2383/2021 [ROYAL ROOP SINGH IMAHAJAN(P),
OMP (DIAXIS BANK LTD VSMAYANK 0873347330 |mayank_mahajanos5@yahoo.cd30-10-2021  [30-10-2021
(COMM)/2381/2021 |[ASSOCIATED IMAHAJAN(P),

IMACHINERY

CORPORATION LIMITED
IOMP (DITOYOTA FINANCIALJRAHUL 8376049807  |advocate.ashoki@gmail.com [04-10-2021 04-10-2021
(COMM)/2341/2021 [SERVICES INDIA LTD VSBHARADWAJ(P

SUKHJINDER SINGH),

0700
OMP (D[TOYOTA FINANCIALJRAHUL 8376049807  [advocate.ashoki@gmail.com [04-10-2021 |04-10-2021
(COMM)/2342/2021 [SERVICES INDIA LTD VSBHARADWAJ(P

SUNNY KUNDRA 0718 R
OMP (D[HDB FINANCE SERVICESRAHUL 8376049807 [advocate.ashoki@gmail.com [07-10-2021  [07-10-2021
(COMM)/2354/2021 |[LTD Vs RASHID ALI 1122 BHARADWAJ(P

ofDate of e-




S.No

Court

District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate
Nobile
Number

Advocate email id

Date
Registration filing

OMP (D[HDB FINANCE SERVICESRAHUL 8376049807 [advocate.ashoki@gmail.com [07-10-2021  [07-10-2021
(COMM)/2355/2021 |[LTD Vs VIKAS B 2146 BHARADWAJ(P
OMP (DHDB FINANCE SERVICESRAHUL 8376049807  |advocate.ashoki@gmail.com [07-10-2021  07-10-2021
(COMM)/2351/2021 [LTD Vs SS TOUR INDIABHARADWAJ(P

2695 ,
OMP (DHDB FINANCE SERVICESRAHUL 8376049807 [advocate.ashoki@gmail.com [07-10-2021  [07-10-2021
(COMM)/2353/2021 [LTD Vs TOMARBHARADWAJ(P

TRADING COMPANY)),

7134
OMP (DHDB FINANCE SERVICESRAHUL 8376049807  |advocate.ashoki@gmail.com [07-10-2021  07-10-2021
(COMM)/2352/2021 [LTD Vs DINESH DASBHARADWAJ(P

1000 s
IOMP (DHDB FINANCE SERVICESRAHUL 8376049807  |advocate.ashoki@gmail.com [07-10-2021  07-10-2021
(COMM)/2348/2021 [LTD Vs PRADEEPBHARADWAJ(P

KUMAR 1638 ,
OMP (DHDB FINANCE SERVICES[RAHUL 8376049807 [advocate.ashoki@gmail.com [07-10-2021  [07-10-2021
(COMM)/2346/2021 [LTD Vs YOGESH A 1127 |[BHARADWAJ(P
OMP (D[HDB FINANCE SERVICESRAHUL 8376049807 [advocate.ashoki@gmail.com [07-10-2021  [07-10-2021
(COMM)/2350/2021 |[LTD Vs POOJA THAKURBHARADWAJ(P

7687 )

ofDate of e-




S.No Court District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

OMP (D[HDB FINANCE SERVICESRAHUL 8376049807 [advocate.ashoki@gmail.com [07-10-2021  [07-10-2021
(COMM)/2349/2021 [LTD Vs MUSTKEEN ALIBHARADWAJ(P
1836 s
OMP (DHDB FINANCE SERVICESRAHUL 8376049807  |advocate.ashoki@gmail.com [07-10-2021  07-10-2021
(COMM)/2345/2021 [LTD Vs PRADEEPBHARADWAJ(P
KUMAR PANDEY 5037 |,
OMP (DHDB FINANCE SERVICESRAHUL 8376049807 [advocate.ashoki@gmail.com [07-10-2021  [07-10-2021
(COMM)/2347/2021 [LTD Vs VINOD KUMARIBHARADWAJ(P
2081 s
ICS (COMM)/387/2021[NIROG PHARMARRAJESH 8376049807  |advocate.ashoki@gmail.com [09-10-2021 [09-10-2021
PRIVATE LIMITED Vs|SHARMA(P),
RAHUL KANSAL
IOMP (DHDB FINANCE SERVICES|DINANATH 8376049807  |advocate.ashoki@gmail.com [09-10-2021 [09-10-2021
(COMM)/2373/2021 |[LTD Vs AJAB SINGHTHAKUR(P),
CONSTRUCTION 9434
ICS (COMM)/384/2021|CHIEF MANAGERSARVAJEET 0555700013  [advsarvjeet@gmail.com 08-10-2021  [08-10-2021
PUNJAB AND SINDIKUMAR
BANK Vs PUNEET[THAKUR(P),
GULATI
ICS (COMM)/385/2021CENTRAL.  BANK OFMANOJ KUMARP811133644 imanojk.adv@gmail.com 00-10-2021  |09-10-2021
INDIA Vs SURESH ARORA(P),




S.No Court District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

ICS (COMM)/395/2021[UNION BANK OF INDIA[Shiva 8447146032
Vs PANKAJ SHARMA Bhardwaj(P),

shivbhardwajadvocate@gmail.qi2-10-2021  J12-10-2021

ICS (COMM)/396/2021[SUBHASH GULAWANI VSANIL. KUMAR{810134793 allipcare @gmail.com 12-10-2021  [12-10-2021
IAUTHORISED SAHU(P),
IDIRECTORS

ICS (COMM)/412/2021[VIKAS GOEL Vs EASTAMBAREEN(P), 828713858 lambareen@gmila.com 22-10-2021 [22-10-2021
DELHI MUNCIPAL
CORPORATION

ICS (COMM)/413/2021{UNION BANK OF INDIAPRIYA 0999114922 samarinderkradv@yahoo.com [22-10-2021  [22-10-2021
Vs SARPREET SINGH RANJAN(P),

ICS (COMM)/411/2021 [UNION BANK OF INDIA[PRIYA 0099114922 samarinderkradv@yahoo.com [22-10-2021  [22-10-2021
Vs SH RAJNISH[RANJAN(P),
PRIYADARSHI

ICS (COMM)/431/2021[NAHAR TEXTILES|Pranay Jain(P), (8527817330  [pranneyajaiin@gmail.com 28-10-2021 [28-10-2021
THROUGH VIKASH Vg
RC CREATION|
THROUGH RINKU

EX/213/2021 IM/S IIFL FINANCE LTD|VIBHOR 011-41759900 [support@arvlawchambirs.com [06-10-2021  |06-10-2021
Vs MAHALAXMIMATHUR(P),
ENGINEERING WORKS




S.No

Court

District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate

Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

EX/212/2021 [HDFC BANK LTD VSSANJEEV 0810955145 manjul.sood@srcalegal.com  [06-10-2021  [06-10-2021
(OMPRAKASH KUMAR(P),
SHIVCHARAN SINGH
EX/215/2021 IM/S IIFL FINANCE LTD|VIBHOR 011-41759900 [support@arvlawchambirs.com [08-10-2021  [08-10-2021
Vs DIYA TRADERS IMATHUR(P),
EX/221/2021 CHOLAMANDLAM DINESH 8376049807 [advocate.ashoki@gmail.com [12-10-2021  [12-10-2021
INVESTMENT ANDIKUMAR
FINANCE CO LTD Vs MRUJAIN(P),
TILLU C
EX/224/2021 CHOLAMANDLAM IDINESH 8376049807  |advocate.ashoki@gmail.com [22-10-2021 [22-10-2021
INVESTMENT ANDIKUMAR
FINANCE CO LTD Vs MRUJAIN(P),
DEEPAK GUPTA
EX/225/2021 HDFC BANK LTD VSSANJEEV 0810955145 manjul.sood@srcalegal.com [23-10-2021 [23-10-2021
QADIR KHAN KUMAR(P),
20 [SH. VINOD KUMAR,North-West [NIL
IDISTRICT JUDGE
(COMMERCIAL)
21 [MS. BARKHA INORTH OMP THE CHAIRMAN VPMM|NOT INOT INOT MENTIONED AS SINGLH25-10-2021  [22-10-2021
GUPTA, DJ(COMM) (COMM.)/18/2021 [ENGINEERING COLLEGEMENTIONED |[MENTIONED
FOR WOMEN Vs M/SAS SINGLEJAS SINGLE
INDOSTAR CAPITALJPAGE ISPAGE IS|
FINANCE LTD. RECIEVED RECIEVED
THROUGH THROUGH
IMAIL IMAIL




S.No

Court

District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

OMP THE CHAIRMAN VPMM|NOT INOT INOT MENTIONED AS SINGLH25-10-2021  [22-10-2021
(COMM.)/19/2021 [ENGINEERING COLLEGE[MENTIONED MENTIONED
FOR WOMEN Vs M/SAS SINGLEAS SINGLE
INDOSTAR CAPITALJPAGE ISPAGE IS
[FINANCE LTD. [RECIEVED RECIEVED
THROUGH THROUGH
IMAIL IMAIL
IOMP THE CHAIRMAN VPMM|NOT INOT INOT MENTIONED AS SINGLH25-10-2021  [22-10-2021
(COMM.)/20/2021 [ENGINEERING COLLEGE[MENTIONED MENTIONED
FOR WOMEN Vs M/SIAS SINGLEAS SINGLE
INDOSTAR CAPITALJPAGE ISPAGE IS
[FINANCE LTD. [RECIEVED RECIEVED
[THROUGH THROUGH
IMAIL IMAIL
IOMP THE CHAIRMAN VPMMINOT INOT INOT MENTIONED AS SINGLH25-10-2021  [22-10-2021
(COMM.)/21/2021 [ENGINEERING COLLEGE[MENTIONED MENTIONED
FOR WOMEN Vs M/SAS SINGLEAS SINGLE
INDOSTAR CAPITALJPAGE ISPAGE IS
[FINANCE LTD. [RECIEVED RECIEVED
THROUGH THROUGH
IMAIL IMAIL
IOMP THE CHAIRMAN VPMM|NOT INOT INOT MENTIONED AS SINGLH25-10-2021  [22-10-2021
(COMM.)/22/2021 [ENGINEERING COLLEGE[MENTIONED MENTIONED
FOR WOMEN Vs M/SAS SINGLEAS SINGLE
INDOSTAR CAPITAJPAGE ISPAGE IS
[FINANCE LTD. [RECIEVED RECIEVED
[THROUGH THROUGH
IMAIL IMAIL




S.No

Court

District

Case No.

IOMP
(COMM.)/23/2021

Petitioner Name VS
Respondent Name

THE CHAIRMAN VPMM;
MATRICULATION SR.

Advocate

INOT
IMENTIONED

Advocate
Nobile
Number

INOT
IMENTIONED

Advocate email id

INOT MENTIONED AS SINGLH

Date

ofDate of e-

Registration filing

25-10-2021

22-10-2021

SEC. SCHOOL Vs M/SAS SINGLEAS SINGLE
INDOSTAR CAPITALJPAGE ISPAGE IS
[FINANCE LTD. [RECIEVED RECIEVED
THROUGH THROUGH
IMAIL IMAIL
IOMP THE CHAIRMAN VPMM|NOT INOT INOT MENTIONED AS SINGLH25-10-2021  [22-10-2021
(COMM.)/24/2021 [ENGINEERING COLLEGE[MENTIONED MENTIONED
FOR WOMEN Vs M/SIAS SINGLEAS SINGLE
INDOSTAR CAPITALJPAGE ISPAGE IS
[FINANCE LTD. [RECIEVED RECIEVED
[THROUGH THROUGH
IMAIL IMAIL
IOMP THE CHAIRMAN VPMMINOT INOT INOT MENTIONED AS SINGLH25-10-2021  [22-10-2021
(COMM.)/25/2021 [ENGINEERING COLLEGE[MENTIONED MENTIONED
FOR WOMEN Vs M/SAS SINGLEAS SINGLE
INDOSTAR CAPITALJPAGE ISPAGE IS
[FINANCE LTD. [RECIEVED RECIEVED
THROUGH THROUGH
IMAIL IMAIL
IOMP THE CHAIRMAN VPMM|NOT INOT INOT MENTIONED AS SINGLH25-10-2021  [22-10-2021
(COMM.)/26/2021 [ENGINEERING COLLEGE[MENTIONED MENTIONED
FOR WOMEN Vs M/SAS SINGLEAS SINGLE
INDOSTAR CAPITAJPAGE ISPAGE IS
[FINANCE LTD. [RECIEVED RECIEVED
[THROUGH THROUGH
IMAIL IMAIL




S.No

Court

District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate

Nobile

Advocate email id

Number

Date ofDate of e-
Registration filing

OMP THE CHAIRMAN VPMM|NOT INOT INOT MENTIONED AS SINGLH25-10-2021  [22-10-2021
(COMM.)/27/2021 TEACHER TRAININGMENTIONED |[MENTIONED
INSTITUTE FOR FORIAS SINGLEAS SINGLE
WOMEN Vs M/S[PAGE ISPAGE IS
INDOSTAR CAPITAIJRECIEVED RECIEVED
[FINANCE LTD. THROUGH THROUGH
IMAIL IMAIL
IOMP THE CHAIRMAN VPMM|NOT INOT INOT MENTIONED AS SINGLH25-10-2021  [22-10-2021
(COMM.)/28/2021 [ENGINEERING COLLEGE[MENTIONED MENTIONED
FOR WOMEN Vs M/SIAS SINGLEAS SINGLE
INDOSTAR CAPITALJPAGE ISPAGE IS
[FINANCE LTD. [RECIEVED RECIEVED
[THROUGH THROUGH
IMAIL IMAIL
IOMP THE CHAIRMAN VPMMINOT INOT INOT MENTIONED AS SINGLH25-10-2021  [22-10-2021
(COMM.)/29/2021 IARTS AND SCIENCEMENTIONED |[MENTIONED
COLLEGE FOR WOMENAS SINGLEAS SINGLE
Vs M/S INDOSTAR|PAGE ISPAGE IS
CAPITAL FINANCE LTD. [RECIEVED RECIEVED
THROUGH THROUGH
IMAIL IMAIL
IOMP THE CHAIRMAN VPMM|NOT INOT INOT MENTIONED AS SINGLH25-10-2021  [22-10-2021
(COMM.)/30/2021 COLLEGE OFMENTIONED |MENTIONED
IARCHITECTURE FORJAS SINGLEAS SINGLE
WOMEN Vs M/S[PAGE ISPAGE IS
INDOSTAR CAPITALJRECIEVED RECIEVED
[FINANCE LTD. HROUGH THROUGH
AIL IMAIL




S.No

Court

District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

IOMP (DITHE CHAIRMAN VPMM|NOT INOT INOT MENTIONED AS SINGLH27-10-2021  [22-10-2021
(COMM.)/15/2021 IARTS AND SCIENCEMENTIONED |[MENTIONED
COLLEGE FOR WOMENAS SINGLEAS SINGLE
Vs M/S INDOSTARPAGE ISPAGE IS|
CAPITAL FINANCE LTD. [RECIEVED RECIEVED
THROUGH THROUGH
IMAIL IMAIL
IOMP THE CHAIRMAN VPMM|NOT INOT INOT MENTIONED AS SINGLH27-10-2021  [22-10-2021
(COMM.)/31/2021 ARTS AND SCIENCEMENTIONED [MENTIONED
COLLEGE FOR WOMENAS SINGLEAS SINGLE
Vs M/S INDOSTAR|PAGE ISPAGE IS|
CAPITAL FINANCE LTD. [RECIEVED RECIEVED
[THROUGH THROUGH
IMAIL IMAIL
IOMP THE CHAIRMAN VPMMINOT INOT INOT MENTIONED AS SINGLH27-10-2021  [22-10-2021
(COMM.)/32/2021 IARTS AND SCIENCEMENTIONED |[MENTIONED
COLLEGE FOR WOMENAS SINGLEAS SINGLE
Vs M/S INDOSTAR|PAGE ISPAGE IS
CAPITAL FINANCE LTD. [RECIEVED RECIEVED
THROUGH THROUGH
IMAIL IMAIL
IOMP THE CHAIRMAN VPMM|NOT INOT INOT MENTIONED AS SINGLH29-10-2021  [22-10-2021
(COMM.)/33/2021 [ENGINEERING COLLEGE[MENTIONED MENTIONED
FOR WOMEN Vs M/SAS SINGLEAS SINGLE
INDOSTAR CAPITAJPAGE ISPAGE IS
[FINANCE LTD. [RECIEVED RECIEVED
[THROUGH THROUGH
IMAIL IMAIL
22 |SH. HARISHSouth-West [CS COMM. 232/2021 [THE NAINITAL BANK VSALOK MOHAN [9818404186 |ALOKMPI@GMAIL.COM 01.10.2021 15.09.2021
IDUDANTI, DJ GAGAN SINGH

(COMMERCIAL)




S.No

Court

District

Case No.

CS COMM.

233/2021

Petitioner Name VSAdvocate
Respondent Name

M/S SANJEEVANI
ENTERPRISES

JAI DURGA PHARMA VSISUMIT JIDANI

Advocate
Nobile
Number

0810664300

Advocate email id

advocatejidani@gmail.com

Date

ofDate of e-

Registration filing

01.10.2021

04.09.2021

CS COMM.

234/2021

M/S
GARIB DAS

LAMONEA  VSIGAUTAM

IDHAMIJA

0899809187

gautam @mimansalw.in

01.10.2021

10.09.2021

CS COMM.

235/2021

M/S 0SS
MANAGEMENT VS
DHILLON AVIATION P,
LTD.

AIR[ISHA

JYOT]
IKUMAR

0999049659

lisha.kumar@desaidiwanji.com

01.10.2021

19.07.2021

CS COMM.

236/2021

PREMISHA UDYOG

IMOVEX CARGO VS M/SIASHOK GOYAL

0811231388

akg.adv@gmail.com

01.10.2021

20.09.2021

CS COMM.

237/2021

IM/S SUPERCUT ENGG,
IWORKS

IM/S MOVEX CARGO VSASHOK GOYAL

0811231388

akg.adv@gmail.com

01.10.2021

20.09.2021

CS COMM.

257/2021

P. LTD.

PARUL BANSAL VS M/SINAVEEN KR,
RHR INFRA STRUCTURETAYAL

9350509371

nvntayal @gmail.com

11.10.2021

06.10.2021

CS COMM.

264/2021

VS M/S
CONSTRUCTION

S.R.

IM/S J.D. INFRA ESTATEKUSHAGRA

[BANSAL

0999448797

[kushagrabansal@akassociates

16.10.2021

08.10.2021




S.No Court District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

CS COMM. 267/2021 |[STATE BANK OF INDIARAJEEV SAGAR (9810021846
VS KRISHNA
IAUTOMOBILE

sagarandsagar@live.com 23.10.2021  [18.10.2021

ICS COMM. 268/2021 [M/S EATBUDVARUN JAIN 9810236867 |contactus@akjlaw.in 26.10.2021  [23.10.2021
[HOSPITALITY VS M/S
[KAYAAN MARKETING

ICS COMM. 269/2021 [M/S KAISER[KARAN SONI  [7838423174  |karansoni7838@gmail.com  [26.10.2021  [16.10.2021
IAPPLIANCES VS M/S
BAJAJ SALES

[EX CIVIL- 307/2021 [HDB FINANCIALJAMIT 0999906303 |AUPADHYAY11@HOTMAIL.C(01.10.2021 06.09.2021
SERVICES VS CHANDER[UDPADHYAY
IMOHAN

[EX CIVIL- 306/2021 [EDDELWEISS RETAILAMIT 0999906303 |AUPADHYAY11@HOTMAIL.C(01.10.2021 06.09.2021
FINANCE VS SHIV NATH[UDPADHYAY
GUPTA

[EX CIVIL- 305/2021 [EDELWEISS RETIALAMIT 0999906303 |AUPADHYAY11@HOTMAIL.C(01.10.2021 06.09.2021
FINANCE LTD. VS RD[UDPADHYAY
SALES

[EX CIVIL- 299/2021 [AU SMALL FINANCE VSIMANOJ KUMAR|9811133644 IMANOJK.ADV@GMAIL.COM (01.10.2021 26.07.2021
IVIJAT KUMAR

[EX CIVIL- 300/2021 |[KOTAK MAHINDRASUMIT MEHTA [90810084594 [TEAM@RUDRALAWFIRM.CO01.10.2021 04.08.2021
BANK VS SUSHIL GUPTA




S.No

Court

District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

[EX CIVIL- 335/2021 [KOTAK MAHINDRAABHISHEK 0868521167  [adv.abhishekkaushik@gmail.cq12.10.2021 11.08.2021
BANK VS AMIT THAKUR [KAUSHIK

[EX CIVIL- 336/2021 [KOTAK MAHINDRAABHISHEK 0868521167  [adv.abhishekkaushik@gmail.cq12.10.2021 11.08.2021
BANK VS MANJYOTIKAUSHIK
SEHGAL

[EX CIVIL- 337/2021 [EQUITAS SMALISURAJ 0711933467 SURAJCHAUDHARYADV@GN12.10.2021 31.07.2021
FINANCE VS NISHUCHAUDHARY
GARG

[EX CIVIL- 338/2021 [EQUITAS SMALIJSURAJ 0711933467 SURAJCHAUDHARYADV@GN12.10.2021 02.08.2021
FINANCE VS HARDEEPICHAUDHARY
SINGH

[EX CIVIL- 344/2021 [KOTAK MAHINDRAKUSHAL 0811843010 18.10.2021 23.00.2021
PRIME VS CHOUDHARY|[KUMAR
TOURS AND TRAVELS

[EX CIVIL- 352/2021 [KOTAK MAHINDRAKUSHAL 0811843010 23.10.2021 20.10.2021
PRIME VS BHARTIKUMAR
CHOUDHARY

[EX CIVIL- 353/2021 [KOTAK MAHINDRAKUSHAL 0811843010 23.10.2021 21.10.2021
PRIME VS NARENDRAKUMAR
KUMAR
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